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Council of States
[Secretary]

request that the concurrence of
the House of the People in the
.said motion and the names of the
Members of the House to be
appointed to the said Joint Com-
mittee may be communicated to
this Council.”

MorTIiON

“That the Bill to provide a
special form of marriage in cer-
tain cases and for the registration
of such and certain other marri-
ages be referred to a Joint Com-
mittee of the Houses consisting of
45 members, 15 members from this
Council, namely—

. Dr. Shrimati Seeta Parmanand;
. Shrimati Savitry Devi Nigam;
. Shrimati Violet Alva;

. Khwaja Inait Ullah.

Shri Mohamed Valiulla;

Dr. Purna Chandra Mitra;

. Shri Ram Prasad Tamta;

. Shri B. K. Mukerjee;

. Shri K. Rama Rao;

. Shri Hirday Nath Kunzru;

. Principal Devaprasad Ghosh;

. Shri Venkat Krishna Dhage;

. Shri Rajendra Pratap Sinha;

. Shri Amolak Chand;

15. shri C. C. Biswas.
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and 30 members from the House
of the people;

that in order to constitute a sit-
ting of the Joint Committee the
quorum shall be one-third of the
total number of members of the
Joint Committee;

that in other respects, the Rules
of Procedure of this Council re-
lating to Select Committee will
apply with such variations and
modiflcations a; the Chairman may
make;

"z that this Council recommends to
: House of the People that the

International Situation

House do Join in the said Joint
Committee and communicate to
this Council the names of mem-
bers to be appointed by the House
to the Joint Committee; and

that the Committee shall make
a report to this Council within
two months after its appointment.”

PAPERS LAID ON THE TABLE

The Deputy Minister of Irrigation
and Power (Shri Hathi): On behalf of
the Finance Minister, I beg to lay on
the Table a copy of each of the follow-
ing documents under Article 151(1) of
the Constitution: i

(1) Appropriation Accounts of
Railways in India for 1950-51.
Part I—Review. [Placed in
the Library. See No. IV ua.
(75).1

(2) Appropriation Accounts of
Railways in India for 1950-51.
Part II—Detailed Appropria-
tion Accounts. [Placed in the
Library. See No.IV u.a. (75).]

(3) Block Accounts (including
capital statement comprising
the Loan Accounts), Balance
Sheets and Profit and Loss
Accounts of Indian Govern-
ment Railways, 1950-51.
[Placed in the Library. See
No. IV wua. (75).]

(4) Balance Sheets of Railway
Collieries and Statements of
All-in-cost of coal, ete. for
1950-51. [Placed in the
Library. See No.IV u.a. (71).]

(5) Audit Report, Railways, 1952
(Part 1II). [Placed in the
Library. See No.IV u.a. (76).]

—

+ MOTION RE: INTERNATIONAL
SITUATION

The Prime Minister and Minister of
Externmal Affairs and Defence (Shri
Jawaharial Nehru): I beg to move—

“That the present International
» situation and the policy of the
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Govgrment of India in relation
thereto be taken into considera-
tion.”

At almost every session of this Parlia-
ment, this subject has come up for
debate and the House has been pleased
to express its approval of the general
policy pursued by the Government of
India in regard to international affairs.
In the course of each session a con-
siderable number of questions are put
which indicate the eager interest that
hon, Members take in international
affairs, On my part, I should like to
express my deep appreciation of this
active interest and the support that
this House has invariably given in
these vital matters which affect our
country and the world.

International affairs are not the pri-
vilege of a select coterie of diplomats
today. They have to be understood—
especially by this House and even, I
would say, by the general public—not
in their intricate details, but in the
matter of policies that lie behind them,
because international affairs have be-
come of enormous importance even in
the lives of the common peeple today.
They might lead to war; they might
lead to other developments which are
almost as bad as war and thus affect
the lives of each one of us.

. Now it is all very well to talk about
international affairs or about foreign
policy as if that was some integrated
whole which you can put forward and
say ‘aye’ or ‘no’ to it. Of course, the
House knows that it is a much more
complicated affair than that, and the
fact is that even a policy, a foreign
policy, which may have and should
have, of course. certain fixed and more
or less definite ideals and objectives,
nevertheless is a collection of foreign
policies—not one single item—because
the world is not fashioned after our
liking. All kinds of different problems
arise and there are different interests,
and we have to adapt ourselves to them
keeping in view this .basic policy.
Apart from that, international affairs
have been taking increasingly a
stranger turn. There is an element of
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dogmatic fervour, something resembl-
ing the old approach of bigoted religion
in them, something resembling that
ordered division of ‘“either you
are with us, or you are against us”
and so we have this, if I may say so
with all respect, narrow approach
which considers everything in terms
of black and white—*"those with us
or those against us'”—and repeating

- that old, unfortunate bigoted approach

of religion which brought about the
wars of religion in the past, with not
even the saving graces which religion
sometimes had provided in the past.

International affairs have ceased to
be a game of debonair diplomats dis-
cussing some secrets and betome
something where hard things are said,
threats are uttered continuously
against each other, and €o far as the
world is concerned, we live in a pre-
carious state between hope and fear.
Some people imagine that a country’s
policy should be what they call a
‘strong’ policy—strong policy appa-
rently meaning that we should go
about looking as flerce and ferocious
as possible, threatening everybody,
telling everybody that we will punish
them if they don’t behave as we want
them to behave. Now, that kind of
thing may sound very well at a public
meeting and may evoke applause, but
the fact is that that represents great
immaturity in political thinking or
understanding. Mature nations—as we
are certainly in this matter as in many
others,—(Hon. Members: Hear, hear), *
do not behave in this way. We have
to show our maturity by trying to
understand things, by trying to balance
them, by trying always to see and act
in a manner which helps, not hinder.
Now, all these things put some limi-
tations in our way, limitations in the
way of expression, especially for a
person who is responsible for the con-
duct of foreign policy, because on the
one hand I would like to be as frank
as possible with this House and with
our country. and on the other hand
I would not like to say anything which
needlessly irritates or angers any
country—whether I agree with that,
country or disagree with it is another- i
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matter—because I do not think we
shall advance our cause, our country’s
cause or the world's cause by merely
showing irritation against other coun-
tries’ policies, in New Delhi. Naturally,
where we differ fundamentally from
them, we have to express our own
view-points of disagreement or agree-
ment as the case may be. The pace
of events has grown progressively
faster. Whether all this is due to the
fact that we live in an age of some
kind of a consummation of the Indus-
trial Revolution that began one
hundred or two hundred years ago, or
other factors are involved in it, I do
not know. But you may symbolise
that pace of events by the continuous
talk of this latest progeny of the indus-
trial age, the atom bomb, the hydrogen
bomb, or the cobalt bomb of which
some people have begun talking about.
All this means a terrific threat over-
hanging humanity, fear and apprehen-
sion all over; and oddly enough, at the
same time the hope of an infinitely
better life for humanity is offered. We
have had some extraordinary things,
and the choice before the world is
between these two. Well, as I have
put it, tlre choice can only be one.
But the fact remains that nobody can
be sure whether the choice will be
war or peace.

Two days ago, the General Assem-
bly of the United Nations began its
sessions and they are having very im-
portant problems before them. And
may I in this connection say some-
thing, in saying whichk I am sure I will
be repeating the sentiments of the
House, that we express our pleasure
that a Member of this House has been
elected to the Presidentship of the
General Assembly of the TUnited
Nations, and in particular that a re-
presentative of Indian womanhood has
been so elected?

In considering foreign affalrs we
are naturally interested in particular
problems which affect us intimately,
whether it is the question, the old
question, of the treatment of people
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of Indian descent in South Africa or
the question, also an old one, of the
treatment of people of Indian descent
in Ceylon, or other like problems of
Indians overseas. We are interested
in them. Because, we are concerned
with the fate of hundreds and thou-
sands of these people who, though no
longer citizens and nationals of India,
were in the past connected with India,
about whom we have various agree-
ments and gssurances and the like,
and therefore we have a certain res-
ponsibility with regard to them,
although they are not our nationals.
These problems continue, and must
continue to interest the House.

Then there are those other problems
of foreign establishments in India, and
the House and our country is naturally
impatient about them and does not
like this delay in their solution. That
is true. Nobody likes it. Not only do
we not like it in the present from a
political point of view, but from many

- others; they are centres of smuggling,

of intrigues and trouble, danger spots
even in time of peace. And suppose,
unfortunately, some kind of war broke
out in parts of the world, they might
well become even greater danger spots.
We have saild quite clearly in this
House that if war breaks out any-
where—it does not matter between
whom it is—so far as we are concern-
ed, we will not admit the right of any
part of India, including those parts
that are called foreign establishments
in India, to be associated with that
war in any way. I want to make it
perfectly clear that if these places are
used, directly or indirectly, in connec-
tion with a war, we shall have to take
action to stop that. I say that not,
obviously, in any sense as a threat,
but because it is well to make clear
some things so that others may be
aware of the consequences of some
action they might conceivably indulge
in.

Having said that, T have also to put
before the House my view as to how
we should deal with these problems,
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basically, not in detail. That is to say,
it is easy enough for us to talk of
strong measures, and it will not be
difficult to take such measures in their
limited significance. But nothing is
limited in this matter, more especially
when these establishments are con-
nected with nations abroad, some
great nations, some small. Then the
consequences are far-reaching. And I
think that the House agrees with me
that to take some step, merely because
of our impatience and irritation, some
step which might produce these far-
reaching consequences, whickk might
entangle us in all kinds of - difficulties
will not help us in bringing about the
solution that we desire. After all, the
way of peaceful approach, though it
may appear rather humdrum, brings
results more speedily and, what is
more, does not leave any trail of bitter-
ness which is left among nations even

after they have won a vlctory i

Therefore @_e have proceeded in’ re—
gard to these foreign establishments
firmly, I think, in the declaration o
our policy—in the sense of pursuing
that policy in a quite way but at the
same time peacefully and npt trying
to take, what I would call, measures
that are not peaceful. We are perfectly
alive to the questions relating to them.
We are constantly giving thought and
taking such action as may appear ex~
pedient within the four corners of that
peaceful approach. The other day we
withdrew our representative from
Lisbon and closed our Legation there.
That was a gesture, no doubt. But it
was an important gesture showing how
we are going in a particular direction,
step by step. No doubt that step will
have to be followed by other steps.
I need not, before this Houge, go intd
the reasening _about these foreign
establishm_ent% But for the sake of
others who might perhaps read or
hear my words I should like to ex-
press my amazement at the fact that
any country could still think of hold-
ing on any foreign country, could still
think of having its foot-holds in India,
holding on any territory in India, after
the great changes that have taken
place in India and elsewhere. So far
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as we are concerned,f we “are agamst
any colonial rule in any part of the
world. It is true we do not, because of
our—if you like—weakness, do much
about it. And because we do not do
much about it we do not shout much
about it, because shouting without
doing does not help.

We are against all forms of colonial
rule. We also recognise that in a com-
plicated situation it is not always easy
merely to solve a problem by trying
to give effect to a slogan. It may take
time We recognise also that the days
of the old imperialisms are obviously
ended—in a large measure they have
ended. They continue undoubtedly in
places in Asia and Africa, and some-
times create much mischief. The old
imperialisms are past history. They
may carry on in the present for a
while. But even though they are past
history, it is extraordinary how old
vested interests cling on to what they
have got to the bitter end. Now, if
we are against all forms of colonial
domination and rule, how much more
must we object to anything actually
on the soil of India? If we object even
in Africa or a part of Asia, surely our
objection will be infinitely greater for
anything of that kind in India itself.
And therefore, it is quite impossible
for us as a Government and as a
people to tolerate any foreign foothold
in any part of India. But I think, if I
may say so with all n.xmility, we have
shown a great deal of wisdom in not
precipitating these matters and bring-
ing about conflicts in order to solve
them because any such attempt, I think,
would have led to other problems and
more difficult problems. I shall not
say much more about these questions. J

! In regard to Ceylon I would say this,
that, as the House knows, I had talks
with the Prime Minister of Ceylon—
friendly talks—in which we trled to
understand each other, each other’s
difficulties, and I am prepared to say
to this House that I recognised the
dificulties before the Prime Minister
of Ceylon.'It is not that he has no
difficulties” and he is just obstinate.
He and his Government have pot
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difficulties as we all of us have,
but difficulties should not come
in the way of what are obviously

right solutions. That is another
matter. \__I_n recognising the diffi-

culties the Prime Minister of Ceylon
and his Government had, I went some
distance in agreeing, in putting for-
ward suggestions which normally 1
would not have agreed to. But it has
been an axiom of our policy that we
should live on friendly and co-opera-
tive terms with our neighbouring
countries, and Ceylon is very much a
neighbour, very much akin to us; and
it seems almost, shall I say, a tragedy
for me to think of any conflict between
a country like Ceylon so akin to us
and this great country of India. So.
we approached Ceylon in a friendly
way, we made clear the limits to which
we can go, beyond which we cannot
go without sacrificing the interests of

" hundreds of thousands of people and

making them homelesg and State-less
wanderers; because, remember, the
question is of these people who are
no longer Indian citizens or Indian
nationals and who, if they are not
absorbed in Ceylon, not considered as
Ceylon citizens now or later, become
State-less and homeless. I hope that
this question of people of Indian
descent in  Ceylon will be further
considered in the same friendly way
between the two  Governments and
between the Primeg)linister of Ceylon
and me, and that we succeed in find-
ing some solution which must obvious-
lv be to the advantage of both coun-
tries. It is not a question of Ceylon
thinking that India. a great big
country to the north of it, is trying
to bring any pressure or coercion. I
do not wish to put it that way, and
that is why I do not like anyone here
using the language of threat to or in
regard to this question in Ceylon.
Certainly we have to be clear and we
have to be firm about our policy. but
we have always to put it forward in
a friendly way without rousing any
{‘prehension on the other slde‘.

Jm
-tlon has become, shall T say, a ¥rozen

regard to South Africa, thaf ques- .’
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or a petrified question which does not
show the slightest improvemént and
shows some continuing deterioration.
That question, of course, has passed
outside the limited sphere in which
we rafsed it originally, in which it
was. It has become a much wider issue
in South Africa. It has become an
issue not of people of Indian descent
and the White settlers of South Africa,
but a question of the great majority
of the population of the Union of
South  Africa, that is the Africans
themselves, and a major question of
racial discrimination. . There is this
raclal discrimination in many places
in the world, especially in Africa, but
more especially in South Africa. In
othrer places it takes place, but there
is an element of apology about it, but
in South Africa there is no apology.
It is blatant. It is shouted out, and no
excuse is put forward for it.\In fact,
this question in South Africa H"s be-
come one of the major issues. major
tests of the worid, because there can
be not a shadow of a doubt that if
that policy of racial discrimination—
of a master race dominating over
other races, some colonists and settlers
from Europe presuming to dominate
for ever the populations of Asia or
Africa—is sought to be justified, them
obviously there are forces in this
world—not in your or my opinion only,
but in this world—which will fight
that to the end. Because those days
are past when such things were tole-

‘rated in theory or even in practice.

Therefore, this issue in South Africa,
though it apparently lies low today.—
to some extent it does not lies low,
but other problems have somehow
overshadowed it—Is one of the basic
issues in the world today which may
well shake up this world} We have
seen other aspects of thif raclal dis-
crimination and colonlalism in other
parts of Africa. We have been
accused—we meaning India. has been
accused—of interfering in the affairs
of other countries, in Africa. We have
also been accused of, well, some kind
of imperialist tendency which wants
to soread out in Africa and take pos-
session of those delectable 1lands
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which now the European settlers
occupy. As a matter of fact, this House
knows very well that all along, for
these many years, we have been laying
the greatest stress on something which
is rather unique—I think unique in
the sense that I am not aware of any
other country which has laid stress in
that particular way on that policy. I
do not mean to say that we are very
virtuous and all that, and others,
other countries, are not, but we have
rather gone out of our way to tell our
own people in Africa, in East Africa,
or in some other patts of Africe® that
they can expect no help from us, no
protection from us if they seek any
special rights in Africa which are not
in the interests of the peovle of Africa.
We shall help them; we have told
them: “We shall help you. Naturally
we are interested in protecting you,
your dignity or interests but not if
you go at all against the people of
Africa, because you are their guests
and if they do not want you, out you
will have to go bag and baggage and
we will not come in.your way”.

Now, that is a very clear statement
which sometimes, naturally, has not
been welcomed by our people in East
Africa, many of the merchant classes
there who have done well; but it is
our firm policy and 1 want them—our
Indians abroad—to realise it, and I
want others to realise it too. And if
that is our firm policy, we cannot
actually remain quiescent when things
happen in various parts of Africa
which, apart from affecting Indians as
such, might create dangerous world
bltuatxo?éln Africa, one sees today
in its ex¥femest form both racial dis-
crimination and domination, and the
old colonialism at work.\Recently in
Northr Africa various developments
took place which, well, one used to
read about in the Thistories of the
second part of the 18th century, und
it is amazing that that kind of thing
can continue to be repeated now, in
the middle of the 20th century) It may
perhaps apparently .succeed for a
while, but I very much doubt if any
such policy can possibly bring any
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measure of success, Because the fact
of the matter is that it has become
almost impossible to terrorise the
people into submission today, wherever
the people may béjYWe have seen in
a country, in a Yhmous country, but
in a. weak country—a very weak
country, either flnancially or mili-
tarily, or otherwise—a weak country
in Western Asia which has had ups
and downs and troubles in recent
years, how many great powers could
not force it into coming and following
their wishes in some matters. Now, I
am not going into the merits of these
things. But my point is that it bas
become almost impossible for this
method of coercion to be applied by
one country against another. Of
course, there are many ways of it, not
merely military coercion; there may
be promises of reward, there may be
help and all that. But the conditions
that have arisen today make it in-
creasingly difficult for even the power-
ful countries to impose their will on
the wea%’l‘o some extent, they might
do it. N6W, if that is so, how much
more difficult or impossible it is for
one powerful country to seek to impose
its will on another powerful country?
It is patently not possible today. and
it cne tries to do that, or both try to
do that against each other, the result
can only be conflict—ultimately war.
And that is why we come up against
this situation in the world today, this
approach of great powers to each other
in anger, in fear, in hatred—all this
resulting in a continuing thing which
has been called ‘cold war’ and which
always thinks merely in terms of some
future shooting war. And the problem
before all of us in the world is,
whether a big war is inevitable and,
therefore, one must prepare for it and
go in for it when it comes, or whether
it can be avoided. That is a big pro-
blem. Nobody can prophesy; but I
have no doubt that vast numbers of
people in the world—in fact, I would
say, nearly all the people in the world.
in every country—obviously desire
peace. And yet I must confess that
recent events have made me slightly
more doubteful of any permanent settl-
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ments in the near future. I do not,
of course, rule.them out; I think there
are chances and we should work for
them. But when one sees the temper
of peoples’ minds and of statesmen's
minds which- are moved, as I said, by
that old something, approaching that
old religious fervour, without the
virtue of religion in it, then anything
might happen.

We have heard or read about a lung
argument, about the shape of a table—
whether it should be a round table or
a square table or an oblong table. But
the real questjon is of the shape and
content of peoples’ minds. It does not
matter what kind of table you use or
whether you have no table and sit in
the good old Indian way of squatting
on a takht or a floor. The point is,
how to approach these problems, snd
if you appreach them In a spirit of
warfare, well, then, naturally the con-
sequences are different.

The House knows that the name of
India came up repeatedly before the
Political Committee of the United
Nations some little while ago and the
proposal was made that India might
be made a member of the Political
Conference that is the child of the
armistice in Korea. India was put in
a somewhat embarrassing position. We
did not put our name forward and—
1 am perfectly sincere and honest in
what 1 say—we did not want any
additional burden. At the same time,
we were strongly of opinion—and
naturally—that this Political Confer-
ence should succeed, that there should
be a settlement, a peaceful settlement,
in the Far Erst of Asia, and that if we
could help in that, we should not run
away from that help, even if it might
involve a burden on us. So, placed in
this position, we did not put ourselves
forward at all. But other countries,
thinking that the presence of India
there would be helpful, put our name
forward. To the last, we made it.clear
that we could only function if the two
major powers to this dispute wanted
us to function. We were not interested
in being pushed in by one parly
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against the will of the other. And when
I say ‘the two major parties’, I do not
refer to any particular country, how-
ever big it may be, but the two parties
being, on'the one side, the United
Nations, and on the other the Chinese
and the North Korean Commands.
Those were the two parties which
brought about the armistice, and the
Political Canference which flows from
the armistice would also ultimately he
concerned with thqse two parties as
such. I repeat this because there was
some ggnfusion which was attached to
what we had said about this matter
in the United Nations. So, this matter,
as the House knows, came ‘0 a vote
and in the voting there was' a con-
siderable majority in favour of India
and a big minority against it and a
number of abstentions. But there was
not the two-thirds majority that would
have been necessary if it went to the
Plenary Session. At that later stage
we begged those who had put our
names forward not to press for it and
so India was out of it.

But certain interesting consequences
flowed from this vote. If that voting
is analysed, you will see that apart
from the four countries who voted
against India, there were 21 votes, 18
of them from the Americas, 17 from
what is called Latin America. Now. I
have the greatest respect for the
countries of Latin America. Let {lLere
be no mistake about it. But the facts
stand: out that nearly the whole of
Europe and nearly the whole of Asia
wanted one thing in this political Con-
ference while a number of countries,
all the Americas, did not want it. They
have asmuch right not to want it as
they have to want it. But the question
that we have been considering is an
Asian question, a question of Asia,
and is the will of Asia {0 be flouted,
is the will of Asia and rfurope jointly
to be flouted because some people who
really are not concerned with this
question so intimately feel that way?
That is an extraordinary position.

An Hon. Mewmber: Why withdraw®
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Shri Jawaharlal Nehru: It is interest-
ing. because in spite of the majar
developments that have ‘taken place

' in the world during the last few years,
somehow it is not realised by many
.of the great powers of the world that
‘the countries of Asia, however weak
they might be, do not propose to be
ignored, do not propose to be by-
passed and certainly do not propose
to be sat upon. The whole of Asia
has been and is in a state of ferment.
«Changes are taking place and revolu-
tionary changes—whether you may
like it or you may not like it, it is
‘there. If you make an objective study
you will see that the old days of pres-
sure are gone and are going, and some-
thing new is coming in its place. Any-
how the old imperialisms have gone
except here and there where they hold
on for a while. Unless this fact is
recognised by the rest of the world,—
1 believe it is being increasingly
recognised,—you do not get a correct
appreciation, a correct understanding
-of the world today.

10. aMm. S

The House knows that{ohe of the
issues before the United Nations for
some time past has been whether the
People’s Government of China should
be accepted there as a member or not.
‘There has been some confusion of
thought about this matter when people
talk about China being admitted into
the United Nations. There is no ques-
tion of the admission of China; China
is one of the founder members of the
United Nations. The only question
-that can arise is who represents China.
Can any one say that the present
Government of the island of Formosa
represents China? Factually, can any
undertaking given by the Govern-
ment of Formosa be carried out in
‘China? Obviously not. They cannot
speak for China. They cannot
function there; they cannot give
an assurance at the Table on
behalf of China. Therefore, it becomes
-completely unreal, artificial, to talk
about China being represented in the
‘United Nations or in the Security
Council by someone who cannot speak
for China. who cannot do anything
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in China, who cannot: affect China and
can only at the utmost express strong
disapproval of China. This is one of
the basic things which have been
levelled against the politics of United
Nationsi']

Dr. 'N. B. Khare (Gwalior):
also unreal, I mean the U.N.O.?

Shri Jawabarlal Nehru: I do not
know what is real or unreal, but the
hon. Member's nimble wit is very real.

Is it

How is this question or like ques-
tions considered? As I said, it is no
question of likes or dislikes in this
matter but of following certain basic
realities, trying to change them, if you
like. The other day—I think it was
yesterday—I saw in the papers that it
has been agreed amongst certain great
powers that the question of China's
inclusion should not be considered
this year or this session,—something
very much like that. Now, I have no
objection to doing things in a way
which brings forward the least con-
flict. It may be that that takes a little
time. But, the kind of approach that I
see is that an obviously wrong thing
is perpetuated and a whole castle is
sought to be built on an artificial
foundation; and then, if something
goes wrong afterwards, complaint is
made. It does seem to me to signify
that politically these international
spheres seem to be getting more and
more removed from the realm of logic
and reasoning and that is why I said
we are entering a bigoted sphere of
religion. It is a dangerous sphere
applied to politics: applied to ethics
and morals, religion is all right, but if
it enters the political sphere it has a
minus effect on morals; it is only sheer
bigotry.

Shri Nand Lal Sharma (Sikar):
What has religion got to do with this?

Dr. N. B. Khare: Religion is one of
the hon. Member’s mental obsessions.

Shri Jawaharlal Nehru: That is why
in another context we have ventured
to point out the danger of mixing
politics with religion and calling it
communalism in this country. How-
ever, here is this peculiar position in
the world today. when it is not possi-
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ble for one great country to coerce
any other great country. It cannot do
so. They are too big to be coerced by
anybody. What then is the way out?
Well, one, of course, is war, an attempt
to coerce one by the other. The other
is to give up the idea of coercion,
accepting the fact as it is and trying
to arrive, if you like, if not at a per-
manent settlement, at least at a tem~
porary understanding of live and let
live. That is possible, because the
only other alternative means conflict
on a major scale and in these days
of atomic and hydrogen bombs the
House can well imagine what the
result of that will be.

Now, these matters are coming up
before the United Nations soon and
I understand that the People’s Govern-
ment of China in their reply to the
United Nations’ proposals have made
some counter-proposals. First of all, it
should be remembered that all the
parties agreed to the fact of a Political
Conference being held in Korea to
carry on the work of the Armistice
and to try to settle the problems there.
They agreed to the functions of that
Conference. The only question that is
being considered or is in controversy
is the composition of that Conference.
It should be remembered also that a
Conference like that does not proceed
by majority vote. It does not decide
that way—obviously not. It has to
decide by more or less—if not un-
animity—concensus of opinion, and
agreement of the major parties con-
cerned. So, it dces not much matter
whether there are a few more on this
side or that side, except that the more
there are, a larger crowd may create
difficulty in getting down to business:
otherwise. there is no particular

difficulty.

The real question that arises is
whether there should be neutral coun-
tries represented in this Conference.
It has been our view that it would
be helpful if such countries are re-
presented, simply because they can
sometimes help in toning down differ-
ences .and easing a tense situation.
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The real agreement will naturally
have to come between the others. The
neutral is not going to bring about an:
agreement; he will onjy - help in pro-
viding a certain atmosphere which -
might lead the others to agree. How-
ever, that is a matter for the United

Nations and the other party to decide
and we have absolutely no desire to.
be there in this Conference. We have-
undertaken a very heavy burden in.
Korea as it is. We are in this Neutral.
Nations Repatriation Commission and

we have sent our troops there, and

they have only begun their work there.

But from such information as we have:
received, they are having to face con-

siderable difficulties. It is not at all

an easy matter for them to deal with—
not difficulties, if I may say so, from

the South Korean people: well, they

hardly come in contact with them—

but other difficulties. Somehow pas-

sions have been so roused among these:
prisoners that it is not particularly

easy to deal with them. But thus far.

hon. Members must have seen from

reports in the press, the way our

officers and men have handled this

question has elicited the praise of

everybody there....(Hon. Members:

Hear, hear.)...and I should like our

representatives there in the Commis-

sion as well as the officers and men

in the Armed Forces to feel that they

have the goodwill and active sympathy

of this House and of the country.

I would not like to discuss these
matters that are before the United
Nations in greater detail, because that
might well prove embarrassing to our
own representatives there or to us or
to other countries. They are difficult
questions. Some hon. Members suggest
in a fit of frustration that we should
withdraw from the United Nations.
That, if I may say sc with all respect,
is immaturity. It is not an under-
standing of the question. One cannot
run away like this from a problem.
The United Nations, inspite of all its

IR L bt
it i\reulxmzs—-and they are many—never-

theless i{s a great world organisation.

~ (Hon. Members: Hear, hear.) It does
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contain within it the seeds of hope
and peace, and it would be a most un-
fortunate and rather perverse attitude
for any country to try to destroy this
structure because it is not to its entire
liking. And apart from that, if a coun-
try does that, I have no doubt that it
is that country which would suffer
more than the organisation. So, from
the narrowest point of view it is no
good. We cannot remain isolated in
the world, cut off from everything, and
living a life of our own in our limited
sphere. Most of us in India are so
situated—the House will forgive me
for this observation—as to be normally
isolated in our minds, in our social
habits, in our eating, in our drinking,
in our marrying etc. We isolate our-
selves in castes, this division and that
division, with the result that it is a
‘unique habit in India which does not
prevail anywhere else in the world.
We live in compartments, and there-
fore, perhaps naturally, we think in
terms of isclation easily as a country
too. But the fact is that that
isolation in the past has weakened
us tremendously and left us rather
in the lurch when the world has
advanced interms of science or other
developments, and we were left behind.
So. it is a dangerous thought—this
sought of isolation—and we have to
keep in touch with the rest of the
world, naturally keeping to our own
ways: that way, we may learn things
from others. But we cannot be iso-
lated: in fact, no country can be.
Therefore, to talk of getting out
of the United Natlons or of otherwise
keeping apart from all these problems
is not to take cognisance of the reali-
ties of the situation” o
iy 8

There is one other matter to~which
I should like to refer before I close
my present remarks, and that is
Kashmir.{I have already informed the
House—off 'two occasions, I think—of
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certain developments in Kashmir in

the course of the last five or six weeks.
Those developments did not come out
of the air or as a result of some secret
conspiracy.\ Those who had been fol-
lowing events in Kashmir saw this
crisis developing for several months

3992

past, and the crisis was not so much
a crisis vis a vis India—though we
may take that aspect also—but it was
an internal crisis which had affected
all other relations and questions. Be-
fore I went to Europe in May, I paid
a brief visit to Srinagar. I had always
kept myself in fairly close touch with
events there. I went at the end of
May there, and 1 was surprise and
distressed to see what was happening
there,—what had happened regarding
the state of affairs—economie, political
and other—internally. 1n the past
couple of years, Kashmir ' has been
praised by us for various land #eforms
and they were very good reforms. I
do not withdraw my praise for those
reforms.

But, unfortunately, while the re-

forms were good, the manner of giving

effect to them was not good. It was
not good in two ways; one, that other
consequences were not thought of;
secondly, in the actual implementation
of them, as it appears tromj" subsequent
reports, a great deal of injustice was
done—it was not fairly done. I refer
to this merely to show that a large
number of factors, among them being
these, produced a feeling of grave
economic discontent among the people
there. Much later a committee was
appointed, the Wazir Committee. Its
report was published only recently.
It brings out much of this discontent,
thre way the land problem was not pro-
perly dealt with and the discontent
that arose after hopes had gone up
very high among the peasantry and
others. There were other matters too:
the co-operatives there failed and
other things happened.

Now, as a result of all this, which
was entirely an internal matter, grave
disputes arose within the Government
there, within the party, the National
Conference, from which the Govern-
ment draws its sanction. And when I
went there towards the end of May I
was greatly distressed to see this, be-
cause 1 noticed that gradually the
Government of Kashmir was not func-
tioning. It could not function, because
of internat confiicts. Naturally, in a
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friendly way, 1 advised them to puil
together, to lay down one definite
policy and carry it out as a Govern-
ment, and not pull in two or three
directions all the time. This was one
thing that was happening,

The other thing which gave me
some disquiet, a good deal of it, was
the fact that over a year ago we had
arrived at some kind of an agreement
with the Kashmir Government which
the House knows well. This House
approved of it; the Constituent
Assembly of Kashmir approved of it.
It was in a very small part given
effect to and then the rest remained
in cold storage. Now, I could very
well understand certain difficulties
which, perhaps, the House does not
appreciate. So, if there was some delay
I would not have minded it. This
delay was largely caused by certain
events in Jammu which suddenly
accentuated a peculiar situation and
produced its reactions in the Kashmir
valley._.;}

Dr. N. B. Khare: Jammu movement
did not accentuate, but only exposed
the situation there.

Shri Jawaharlal Nehru: It produced
its powerful reactions in the Kashmir
Valley and those who are not friends
of ours, or friends of the Kashmir
Government exploited this position
fully. This created another tremendous
complication there and delayed the
ifmplementation of the agreement.

All these things worked together
and, as I said, when I went there in
May last I was gravely disturbed. I
went away to Europe.

When I was away my respected
colleague, the Education Minister who
has been closely connected with
developments in Kashmir and my
colleague the States Minister who also,
in his official capacity has been con-
nected withr it and who had followed
developments there, visited Kashmir.
The Education Minister went there at
the invitation of the Government and
gave them a lot of good advice.
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Nevertheless conditions continued to
deteriorate and when 1 came back
these reports reached me. ] invited
Sheikh Abdulla to come to Delhi. In
fact, even when I was in Europe I had
sent word that he should be invited.
On return I invited him. He did not
come; then he said he would come a
little later. Later again this invitation
was repeated by telephone, by letter.
Ultimately he did not come. Mean~
while—in fact, before I had come
back—Sheikh Abdulla and some others
began speaking in a way which seemed
strange to me and distressed us
greatly. I could do nothing about it,
except to remonstrate with him and
ask him why he did so. Obviously he
was troubled by these problems to
which I have referred, economic and
others, that had arisen in Kashmir and
for which he could not see any easy
remedy. There were remedies, of
course; there are remedies, but he did
not gee them. So, he drifted in a diffe-
rent direction, and rather unfairly
cast the blame for some of the econo-
mic occurrances there on the Govern-
ment of India—lack of help or what-
ever it is. Anyhow the position we
took throughout was that it is for the
Kashmir Government to decide what
policy they will follow. Let their party
decide, let the Government decide and
have one policy. If that policy was in
keeping with the Government of
India’s policy, as we would like it, of
course, and as we have always
endeavoured i§ to be, to have a joint
policy in regard to matters affecting
Kashmir, well and good. If not, if the
Kashmir Government had a policy
withh which we differed completely,
then it was up to us, the Government
of India—I told Sheikh Abdulla and
other members of his Government—
to sit together and consider, even if
we parted company, what we could do
about it.

The fact of the matter was that
Shejkh Abdulla himself was in a mino-
rity in his Government in these
matters. and a still smaller minority
in his party. It was that which pro-
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duced this element of confusion. So,
apart from giving good advice and
feeling rather distressed, I felt I could
do very little. The situation was
developing in this way. Ultimately it
blew up as the House knows and
changes took place.

Now, having been connected with
Kashmir, politically speaking, for a
trifie over twenty years and having
been intimately connected in the Gov-
ernment with all these developments
that have occurred during the past six
or seven years, the House can well
imagine the extreme distress that all
these developments have caused me.
It is not a personal matter, I mean.
We have always considered this Kash-
mir problem as symbolic for us, as
having far-reaching consequences in
India. Kashmir was symbolic for us to
illustrate that we were a secular State,
that Kashmir with a majority, a large
majority of Muslims, nevertheless of
its own free will wished to be associat-
ed with India. It had consequences
both in India and Pakistan because if
we disposed of Kashmir on the basis
of that old two-nation theory, well,
then, obviously millions of people in
India and millions in Egst Pakistan
would be powerfully affected. All
kinds of consequences would flow from
it. Many of those wounds that had
healed might open out again. So that,
this problem was not, it has never
been, a problem of a patch of territory
being with India or not. It has been
a problem of infinitely deeper conse-
quence.

Kashmir is a place of infinite beauty.
What is more, Kashmir is a place of
great strategic importance, and it has
always been a misfortunate for a
country to be situated strategically,
because envious eyes fall upon it. Cer-
tainly. so far as we are concerned, it
is desirable for us from a strategic
point of view. But however that may
be, we cannot impose our desire or
wish in this matter. Therefore, we
have put it aside and right from the
beginning we have laid stress on this
that the people of Kashmir should
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decide this question,—not other con-
siderations. We have held by it, and
we hold by it still, that they must
decide it in the proper way, in the pro--
per context, not in the way that one
would imagine some people in the
Pakistan Press want it dongWe have
been pretty well used to the tone and
contents of the Pakistan Press and
sometimes to the statements of their
people, more or less responsible people,
in the past few years, but the actuality
in the last few weeks has far exceeded
the wildest of my imagination in this
respect. It is amazing that there should
be so much wild hysteria without the
slightest justification. I can understand
irritation, I can understand strong.
language, but this type of wild hysteria
does rather make one feel that one is
not dealing with a matter which can
be dealt with by logic or reasoning
or by any argument. ’

As for the kind of facts, so-called
facts, that are given in the Pakistan
Press about happenings in Kashmir,
they are so very very far from truth
that they cannot be called exaggera-
tions. The number given as killed in
Kashmir, I say, is false, whoever may
say it and there are people who have
said it in Delhi, and I say, after due
enquiry, that these statements of hap-
penings in Kashmir are 100 per cent.
false. I say so with full responsibility
having sent our own men regardless
of the Kashmir Government.

Pr. N. B. Khare: Thank you for
once. '

Shri Jawabatial Nehrm: I wish
Dr. Khare would not behave all the-
time like a Pakistani.

Of course, there has been trouble:
in Kashmir; of course, there have been
disturbances, demonstrations and all
that; I do not wish to minimise that.
Big things have happened; big upsets
have happened, because the National
Conference which represented the
national movement during all these
years there had a sudden split—some:
on one side and some on the other.
All these things have happened. I
should say, taking everything Into
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consideration, that it is surprising that
very little trouble has happened there,
not so much. [Anyhow, we have to
approach this question with as much
calm and wisdom as we possess. It is
a difficult question and I repeat that
that question is going to be decided
ultimately by the wishes of the people
of Kashmir, Whether it is Kashmir or
any other part, we are not going to
hold it by strength of arms.\

Now, a great deal has been said.
Much has been said about foreign
interference in Kashmir. These kinds
of charges are often made, and if there
is a modicum of truth in them, that is
greatly exaggerated as expressed and
it becomes a little dificult to deal with
them. In a matter of this kind, it is
not easy for me to state every fact,
that may come in our knowledge, be-
fore the House, but, broadly speaking,
I would say that in the course of the
last few weeks, in the course of past
few months and some time more, haré
cases of this type of interference have
come before us—individual interfer-
ence. It would not be correct to call
it governmental interference, but in-
dividuals have not behaved properly,
‘because again you must remember the
basic fact that Kashmir is a highly
strategic area. Many countries are
interested in it and they seek sources
of information, intelligence and all
those things. You go to Kalimpong.
1t is a nest of sples, international sples
of every country—it is perfectly amaz-
ing and sometimes I begin to doubt
if the greater part of the population
is not. News comes out of Kalimpong
which sometimes may have some rela-
tion to truth—usually it has none. So
that inevitably in a place like Kashmir,
the people are interested and indivi-
duals are interested. There is espion-
age and the rest, but having said it,
it would be unfair for those wild
accusations to be made in the Press
or elsewhere. Individuals have func-
tioned there. I suppose they try to get
contacts and sometimes no doubt the
information is passed on from hand to
hand and all that. and we have checked
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it often enough, but that kind of
thing is happening in international
affairs in many places—not in Kash-
mir only. It may be that sometimes
it happens even in the city of Delhi.
So, I don’t think it is right for these
wild accusations to be thrown out,
and if there is any trifle of evidence
of something, well naturally we take
action. If there is not, mere shouting
is not helpful; in fact, it is definitely
harmful. ,

The House knows that recently I
saw the Prime Minister of Pakistan
when he was here in Delhi and he
issued a statement which was an
agreed statement. Soon after the
return of the Prime Minister of
Pakistan, a tremendous propaganda
started there in the Press, partly
against me and partly against our
country as a whole. Now, I should like
to say that Mr. Mohammed Ali, the
Prime Minister of Pakistan, and I dis-
cussed this question at great length
ahd we discussed it in a very friendly
way, trying to find some way out of
the difficulty, trying to take at least
one step, if we cannot decide about
others immediately. And, therefore, I
was surprised at this barrage of press
propaganda from Karachi especially
and later from Lahore. This was
chiefly directed to the subject of
Admiral Nimitz being Plebiscite Ad-
ministrator or not. It so happens that
gince the day Mr. Mohammed Ali left
Delhi—since the day our statement
was issued to the Press, I have not
discussed this subject in public any-
where till today. I haven’t said a word
in public—in private or in the Cabinet
I might have mentioned a little of it—
but I have not seen a press man as a
press man. And an enormous barrage
of propaganda started that I was
undermining this agreement that I
have made with the Prime Minister
of Pakistan, and undermining it—
well, apparently through thre devious
method of bringing in Admiral Nimitz
into it. I confess I have been greatly
surprised at this and I found some
dificully in dealing with it in corres-
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pondence elsewhere, with a situation
which seems to me difficult to under-
stand or grasp. Here I am, quietly sit-
ting here, and I am being accused of
this kind of deep conspiracy. Well, 1
should like to make it perfectly clear,
and I am quite certain that Mr.
Mohammed Ali has not only not liked
4this but actively disliked much of this
propaganda there.

Now, so far as Admiral Nimitz is
concerned, he is a very eminent person
.and I would hate to see anything at
all in criticism of him. He is a person
whom I have had the privilege of
meeting. He is not only eminent in his
.own fleld but otherwise too he struck
me as a very admirable person. I have
nothing against him. He was appointed
as Plebiscite Administrator about more
‘than four years ago. In a sense he
functioned, that is to say, he had an
office in the United Nations Building,
maybe for a year. Then, about three
years ago, he himself felt that nothing
much was happening and was not
likely to happen soon. So far as we
are concerned, we thought that in all
probability the thing had ended. But
apart from this, frankly the reason T
put forward before Mr. Mohammed Ali
‘was this: I said much has happened
in these three or four years—just then
the discussion in the Political Com-
mittee was taking place, ‘'this argu-
ment about India being in the Political
Conference in Korea or not—I told
him quite frankly that if we are get
on with this question of Kashmir, as
we want to get on—we must try to
isolate it from big power politics. Big
powers are admirable individually, ang
maybe collectively!

Dr. N. B, Khare: Then withdraw
the question from the U.N.O.

Shri Jawabarlal Nehru: Therefore I
said it will not be fair to any of the
big powers to ask them to supply a
representative as a Plebiscite Adminis-
trator, however admirable he may be,
because that would be embarrassing
and needlessly creating suspicion, not
in my mind necessarily, but in some
other big power’s mind. I said there-
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fore it is far better for us—there are
plenty of countries in Europe and
Asia which are fortunately not too
big—Ilet us try to select the man from
there. That was all that ] said, and
having said that, as I said in public,
it should have gone away anywhere.
So.{_l: would beg the House, if I may
say so, and the Press and others that
in this matter of Kashmir, we should
not lose our bearings merely because
the Pakistan Press has no bearings at
all. We have to keep firm to our posi-
tion and to hold by the statements we
have made and continue functioning
calmly and dispassionately. That is
the best way of dealing with this situa-
tion as indeed with any situation.
Whenever any important occurrence
takes place, I shall naturally come to
the House for the advice of the House,
for such guidance as the House can
give me. I have taken a good deal of
the time of the House and have refer-
red to some matters. It is a confused
that one sees all over the
world. We may not always unravel it;
we may often make mistakes here and
there as we no doubt made, but {f
there are certain basic principles which
guide us in our policy. I think that
on the whole we shall not go far
wrong. It is well known to this House
that the policy we have pursued in
the past—foreign policy—has not only
had a very widespread approval in
this country—otherwise we could not
have pursued it—but has been progres-
sively appreciated in most countries
of the world. And even those who
have not agreed with it have reluc-
tanfly sometimes expressed their
appreciation of it, or at any rate, their
understanding of it. If that is so, I
have no doubt that we shall continue
to pursue that basic policy with such
variations as may be necessitated from
time to time.
-
Mr. Deputy-Speaker: Motion moved: ~

“That the present International
situation and the policy of the
Government of India in relation
thereto be taken into considera-
tion.” :
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1 have received a number of amend-
ments. 1 shall call: one hon. Member
after another. They’ will say whether
they want to move their amendments
or not, and I shall t{#eat the amend-
ments accordingly. Bdh the motion
and the amendments will“be open for
discussion. To regulate the': debate, I
would allow a time-limit of 1% minutes
for each, but I would be glad*f hon.
Members restrict their speeches Yo ten
minutes each. For the leaders of the
groups, I will extend it by five minutes,
—20 minutes to the leaders of the
groups. Of course, hon. Members need
not be under the impression that who-
ever moves an amendment will cer-
tainly be called to speak.

Dr. Lanka Sundaram (Visakhapat-
nam): I beg to move:

That in the Motion, the following
be added at the end namely:—

“and having considered the
same, this House regrets that—

(i) in view of the fact that
India and Pakistan have agreed
to negotiate direct over the ques-
tion of Jammu and Kashmir,
effective steps have not been
taken by the Government to curb
the harmful activities of the U.N.O.
observers in the State, and to
secure their withdrawal from the
territory of India;

(ii) even after the statement of
Mr. John Foster Dulleg about the
price India had to pay for her
neutral foreign policy, namely,
deprivation of membership of the
Political Conference on Koreas,
Indian troops have been put at the
disposal of the U.N.O. for custo-
dian tasks in Korea;

(iii) in view of the declared
attitude of the US.A. towards this
country, the Government have not
dissociated themgelves from the
activities of the UN.O.; and

(Ilv) the Government have not
_ taken effective steps to restore
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v freedom to the people of foreign
settlements in India by securing
« their merger with this country.”

Sardar A. 8. Saigal (Bilaspur): I
beg to move:

That in the motion, the following.
be added at the end, namely:—

“and having taken into con-
sideration the same this House
approves of the policy.”

Shri Raghunath Singhh (Banaras
Distt.—Central): I beg to move:

That in the Motion, the following

be added at the end, namely:—

N [ ]
“and having considered the same
this House is of opinion that the
policy pursued by Govermment
will further the cause of peace
and settle the question of Kash-
mir without resorting to voilence.”

v 'Shri M. 8. Gurupadeaswamy (My-

‘sore): 1 beg to move:

That in the Motion, the following
be added at the end, namely:—

“and having considered the same,
this House regrets—

(1) that foreign policy is being
conducted on party considerations
and is partisan in character,

(2) that it has succeeded to solve
some problems of other nations
but failed to solve our own,

(3) that it has attracted atten-
tion of all nations but failed to
gain their real friendship,

(4) that it has failed to evolve
a definite and consistent policy
for Asia,

(5) that it has led to misunder-
standing rather than understand-
ing of India,

(6) that it has been tolerating
pockets of colonialism in Indis,
and



4003 Motion re

(7) that it has failed to get the v
full confidence of the House of
the People.”

Shri Veeraswamy (Mayuram—Re-
served—Sch. Castes): I beg to move:

That in the Motion, the following
be added at the end, namely:—

“and having considered the same
this House regrets that the Gov-
ernment of India have not taken
effective steps to mitigate the

sufferings of Indian nationals
residing in Ceylon, Malaya and
South Africa.” v

Shri T. Subrahmanyam (Bcllary): I .
beg 'to move:

That in the motion, the following
be added at the end, namely:—

“and having considered the same
this House accords full support to
the policy, and the steps taken in
pursuance thereof.” .

Shri Frank Anthemy (Nominated—.
Anglo-Indians): I beg to move;

That in the motion, ‘the following
be added at the end, namely:—

“and having considered the
same, this House regrets that the
motion does not underline India’s
special interest in a settlement
being arrived at at the forthcom-
ing political conference in res-
pect of Korea and that the
motion contains no specific con-
demnation of the policies being
pursued by the British Colonial
Office in Africa and by the Malan
Government in South Africa.”

" Shri H. N. Mukerjee
North-East): I beg to move:

That in the motion, the following
be added at the end, namely:—

“and having considered the
same, regrets that Government is
not yet following a consistent and
positive policy of peace, freedom
and well-being of all peoples
which is threatened by the Anglo-
American policies particularly in v
Asia and Africa.”

441 P. S. D.

(Calcutta
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Shri Morarka (Ganganagar—Jhuni- -
jhunu): I beg to move:

That in the motion, the following
be added at the end, namely:—

“and having considered the
same, this House endorses and
approves the policy, noting with
profound satisfaction the global
recognition accorded to India's
efforts in the cause of peace by
the election of Shrimati Vijaya-
lakshmi to the presidency of the
current United Nations General
Assembly.”

Dr. Ram Subhag Singh (Shahabad .
South): I beg to move:

That in the motion, the following
be added at the end, namely:~—

“and having considered the
same, the House approves of this
policy.”

Shri N. L. Joshi (Indore): 1 beg to
move:

That in the motion, the following
be added at the end, namely:—

“and having considered the
same this House is of opinion that
the policy of non-violence pur-
sued by India can alone solve the
world preblems.”

Shri Mahodaya (Nimar): I beg to
move: ’

That in the motion, the following
be added at the end, nameiv.—

“and having considered the
same, this House is of opinion that
the policy adopted by the Govern-
ment of India, namely, that of
non-voilence, of non-attachment
with any particular group and of
advocating and furthering the
cause of weaker nations endeavour-:-
ing to attain full freedom, can
alone conduce to world peace,
create friendly relations among
the nations and bring happineir
to their masses.” ~
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Shri M. L. Agrawal (Pilibhit Distt.
cum Bareilly Distt. East): I beg to
move:

That in the motion, the following
be added at the end, namely:—

“and having done so this House
approves of the said policy.”

Shrl K. R. Sharma (Meerut Distt.
—West): I beg to move:

That in the motion, the {following
be added at the end, namely:—

“and having considered the
same, this House is of opinion that
the policy pursued by the Prime
Minister with regard to interna-
tional matters is the only policy
which can lead to lasting peace in
the world and congratulates the
Prime Minister on the success of
his efforts to ease international

* tension.”

Shri P. N, Rajabhoj (Sholapur—Re-
served—Sch. Castes): Sir, I move:

That in the motion, the
be added at the end, namely:—

“and having considered the
samre, this House is of opinion that
the foreign policy of the Govern-
ment is neither neutral nor dyna-
mic.”

Shri T. K. Chaudburi (Berham-
pore): I beg to move.
That in the motion, the following

be added at the end, namely:—
“but regrets that—

() it has failed uptil now to
resist effectively the imperialist
and colonial policies pursued by
U.S.A,, Great Britain and France
in various parts of the world;

(ii) it has failed to create con-
ditions favourable for a Just and
democratic solution of the Kashmir
issue outside the U.N.O.; and

(iii) it has by its weak-kneed
policies in economic diplomacy
facllitated the enmeshing of India
into the net of financial and diplo-
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v matic dependence on great
powers.”

Mr. Deputy-Speaker: Now all the

amendments and the motion will be

open for discussion. Acharya
Kripalani.
Dr. Rama Rao (Kakinada): Sir,

may I make a point of order? Yes-
terday we made some representation
that the Communist Party was omit-
ted from several Committees.

Mr, Deputy-Speaker: We are not
concerned with any Committees now.

Dr. Rama Rao: We gave the names
and instead of calling one from the
largest party in the opposition you
are calling from some other party.

Mr. Deputy-Speaker: Very well.
There is no point of order in this. It
is true that Shri H. N. Mukerjee cams2
and told me that he wanted to speak
first. I thought I might allow him to
do so. But since sitting here Acharya
Kripalani wanted to speak. My dis-
cretion ought not to be fettered in this
direction. Therefore I have called
upon him.

Shri M. S. Gurupadaswamy:
equally strong.

1t is

Pandit S. C. Mishra (Monghyr
North-East): The Communist Party is
not the strongest party in the Opposi-
tion.

Acharya Kripalani (Bhagalpur cum
Purnea): Sir, for a mere Member of
this House it is rather difficult to talk
with any amount of assurance on for-
eign policy. This is supposed to be
the preserve of the specialists. Often,
even politiclans have to rely upon ser-
vice men for much of what they do.
We had some service men in the For-
eign Department before independence,
and though they worked for imperial
interests, and often against our own
interests, we found them indispensable.

Another difficulty arise from the
fact that' international politics are
intimately connected with diplomacy.
It is carried on behind closed doors.



4007 . Motion re

It is not free from cunning. After
every international conference a joint
and agreed communique is issued.
What it says is not the whole truth
In spite of itg verbiage it half reveals
and half conceals the truth. Some-
times half truths are more dangerous
than lies. We do not know all that
happened in Teheran and Yalta after
80 many years. Teking a more recent
example, the Prime Minister of India
and the Prime Minister of Pakistan
- met. They had several conferences,
presumably alone and behind closed
doors. How meany conferences they
had is anybody’s guess! At the end
of the conferences a joint communique
was issued. Does the communique
. give all the facts? Already about Ad-
miral Nimitz there is a doubt whether
his name was dropped as Plebiscite
Administrator in Kashmir. A mere
- Member thus can not know the in-
ternal workings of this crooked inter-
national diplomacy. He is alwayg at
a great disadvantage. I am specially
so. There are people in my party who,
in spite of these handicaps, are con-
sidered specialists. Unfortunately for
me, and fortunately for the Congress,
they are not present here. ,As for
myself I have taken a very limited
interest in international matters. In
the old days before independence, the
Congress expert on international affairs
was he who is the nation’s expert to-
day. We had left all these things en-
tirely to him. I remember when any-
body wanted to discuss foreign affairs
with Gandhiji he was politely refer-
red to the expert of the Working Com-
mittee, Shri Jawaharlal Nehru.
Gandhiji, considered himself an ex-
pert only in home politics. There, if
* anybody asked him any question he
did not refer the questioner to any-
body else, including Shri Jawaharlal
Nehru. Often he was invited by for-
* elgners to go and preach his novel
doctrine of truth and non-violence in
their country and he was promised
fruitful field there. But he always
declined these offers and said: “I must

make good here in India.” I am als>v

unfortunately one of those who be-
lieve that our foreign policy can suc-

ceed only when we are able to solve
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the internal problem of poverty, v
disease and unemploymeni. Other-
wise, I think we are posturing on the
international stage. I dislike postur-
ing, however aesthetic, in actual life. ,,

I am in complete agreement witnv
the basic principles of our foreiga
policy. One of these is that we stand
for world peace. I wish we had also
said that we stand for disarmaments”
Unfortunately, we can not do this, be-
cause we are ourselves piling up dis-
carded arms from other countries to
capacity, and beyond capacity, starv-
ing many nation-building activities.
I also endorse the stand that we have
taken against colonialism and imperial-
ism.

These aims of ours are in conso-v
nance with democratic principles. It
was, therefore, natural that we should
ally ourselves with democratic coun-
tries, however formal their democracy.
Unfortunately, capitalist democracy
has generally been imperialist. Today,
on_ account of fear, it has become re-
actionary. Everywhere democratic
countries are allying themselves with,
or at least helping the Fascist forces.
Fascist Spain, Franco’s Spain, is re-
cognised and it is helped. Even the
leader of the democratic bloc,
America, is helping France; &and
French policy, whether in Indo-China,
Tunisia, Morocco, or elsewhere, is
absolutely imperialistic and reac-
tionary. So far as America itself is
concerned, that land of freedom, I
am- sorry to say, on account of fear,
has withdrawn itself within it shell.
Any attempt in any country to
nationalise industries or commerce is
considered by it as a step towards
Communism. But all that would not
be so bad. What is worse is that in
America itself there is a regimentation
of thought and its expression. There-
fore, unfortunately, in spite of our
principles, we cannot be fellow-travel- '
lers with the democratic bloc.

So far as totalitarian ccuntries are
concerned. our genius, our past his-
tory. and our traditions are against
all totalitarian creeds whether In reli-
glon or in politics, But we have na .
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objection to any country following
within its borders any regime, and yet
call i democracy or socialism. What
we object to in religion and politics is
the spirit of proselytising. We consider
v i suspect.
totalitarian States are not less im-
« perialistic than the democratic States.
* For instance, Russia, I am sorry to
say, follows the old foreign policy of
the Czars. In history the Czars
never went out of their coun-
try across the seas and conquered em-
pires, but Russia under the Czars nib-
bled its weaker neighbours. This nib-
bling process is yet going on, even
under Communists. It goes on in Asia
and in Europe. I must say to the
credit of Russia, that it is prepared to
wait for centuries to have a bite at
its neighbours, and then keep within
itself and then when an opportunity
comes nibble again. From China we
expected something better, but its very
first act was to smother the small
kingdom of Tibet which had been
virtually independent for
Therefore, between this so-called de-
mocratic bloc and the so-called People's
bloc or Socialist bloc, I believe we are
4ightly neutral. However sometimes
we forget our neutrality in action. The
position of a neutral is that he should
~»not take sides. Moreover, we clain
‘' also to be peace-makers to the extent
that we can affect international
vpolitics. I believe that a peace-maker
has got to behave in such a mmanner
that he does not create more compli-
cations in an already complicated
situation.

11 AMm.

Taking Korea as an example, I think
from the beginning we have acted in
a manner which alternately annoy¢
one party or the other. We first
annoy one party and then annoy its
rival. We think that our neutrality
s proved because we have been able

‘1o annoy alternately both sides. In
Korea we sided with the democratic
bloc, the American blo, and declared
North Korea as the aggressor. Now,
either the Korean War was a civil war

~or it was a war between Russia and

Also we find that the’

centuries. -
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v America, whatever may have been the
alibis. If it was a civil war, in history,
all civil wars for the unification of a
country have been justified, which
eVer side may have been the aggressor.
If it was really a war between Russia
and America, we should have tried to
find the aggressor outside Kores.
Only last year we sponsored a Resolu-
tion about the prisoners of war. We
thought this was the only point at
issue, and, Armisticc would follow if
this point was solved. We gave a
formula for the settlement of this
issue. I am sorry to say we modified
that formula at the instance of America
and England. Naturally, we annoyed
Russia and China and they rejected
our formula; not only that but they
paid us compliments calling us the

vstooges of capitalismr and imperialism.

« After that we roundly condemned the
Government of Dr. Rhee in South
Korea. Not only that, but after the
signing of the Armistice, we denoun--
ed him, rightly of course, for tryiug
to sabotage the agreement. So, whe-
ther rightly or wrongly—and partly
rightly and partly wrongly, we have
dabbled in international affairs mostly
to annoy one party or the other.

After having this annoyed Korea,
we consented to send a Custodian
Force for the settlement of the prison.
er of war question and see that the
prisoners were not interfered with by
one party or the other. This Cus-
todian Force naturally could not
touch the soil of South Korea as wae
had annoyed it, and our soldiers had
to be transported by air to the neutral
zone. It is a needless and costly ven-
ture that we have taken upon our-
selves.

I believe, therefore, that for some-
time when nationg are suffering fro.n
a kind of hysteria, it will be best for
us to cultivate our garden and confine
ourselves largely to the four corners
of the home front. I belleve nc
amount of advertising of our foreign
politics in this country and basing our
Government’s justification on that can
be a substitute for a strong and
healthy nation. S
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The question of the two blocs leads v

mre to the question of our membership
of the Commonwealth. The Prime
Minister has of‘en assured us that this
intangible and subtle connection does
not in any way affect our policy.

is, it affects our foreign policy subtly
and intangibly. In the beginning I
had thought that this connection would
be advantageous to us in some way,
not that the other countries of the
Commonwealth would help us, but at
least they will try to understand our
point of view and not wound our fee:-
ings. Experience has taught us that
this is not so. Some of the Cornmon-
wealth countries, with whom we are
connected by subtle bonds of aitfec-
tion, show no great affection for us!v
Dr. Malan, about whom the Prime -
Minister himself has said something,
dosen't want some of hjs fellow citi-
zens in South Africa, simply because
they are of Indian origin. They have
as much right to be in South Africa
as Dr. Malan and people of his com-
plexion. Not only that. He invites
Australia to go omr a crusade against
India. And Australia f{tself is ar
abasolute ‘white’ country and would not
allow any coloured @people in its
territory. England yet continues to
be imperial. We dislike English policy
in Kenya and in Malaya. In Kenya
there is a veritable reign of terror
against the Africans—and also some-
times against the Indians. .

For all these reasons, I do not see”
why we should be connected with this
old imperialism which calls itself new
by the name of Commonwealth. 1~
can understand that it gives an oppor-'
tunity to our Prime Minister to go
out of this- land of drought, flood
and famine. It is no great pleasure
to him here. I can also understand
that it enables him to renew his per-
sonal and political contacts. But these
things can be had without our being
members of the Commonwealth. I
can assure him that so far as England
is concerned and so. far as the Empire
i3 concerned, we have recently forget
with them a more powerful connec-

tion by means of the game of cricket ..
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in which not only the Government’

but also this august House recently
participated. And the English papers
say, all that the English people did
in India,—these Railways, communica~
tions etc. are not such matters of pride
for them as that we are playing cricket
as well as Englishmen. We have
this new bond of cricket. Why should
we then have the old bond which

. offends us so often and which violates

our feelings? I see no need now to
be in the Commonwealth which re-
peatedly insults, us and wounds our
feelings.

This brings me to the question of v

foreign pockets in India, of which the
Prime Minister has himself spoken.
But I am sorry to say from year to
year he has used the same words that
he has used on this occasion, We do
not want these black spots on our

white Khadi garment of independence. v -
Shri 8. 8. More (Sholapur): What, *

is your remedy?

Acharya Kripalani: I will tell you
my remedy. The Prime Minister has
himself admitted that these foreign
pockets disturb our economy. There
is a great deal of smuggling going on.
And I may also tell you that in the
two provinces where there is Prohibi-
tion, these black spots on our whitle
garment are instrumental in making
it more difficult of success than it need
have been. I am afraid that after
independence we have developed cold
feet. We could tell the British Empire
without any armed forces at our
command to quit, but we cannot tell
these black spots on our map to quit!
Some time limit may be fixed We
must give them a notice that by a
certain date they must quit. It is
not necessary always to go to
war about these matters. They
can be done by other means also.
There are sanctions in the world
which can be applied only if we
are determined. But if we always
think that any sanctions that we
apply will ultimately lead to war,
and a local war would lead to inter-
national war, and then to a global
war and then the whole world will be
destroyed, then I say we can solve no
problems.

.
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(Time bell rings)

Sir I rarely take the time of the
House though I have been here for
years. I never asked any questions,
I never raise a point of order: I have
never sought any informration. There-
fore on the very rare occasions that
I speak I must be allowed a little
more latitude; I believe my colleagues
in the House will not grudge me that,
and it would not be considered as a
precedent.

I shall now say a few words
about Kashmir. There is an animal
in Africa; when it is asked to carry
burdens it says that it is a bird; when
it is asked to fly, it says that it is a
camel. 1t is called sutharmurg.
not know whether this question of
Kashmir is a question in home politics
Wor foreign politics. But, as our Prime
Minister treated it as an item in for-
elgn affairs, I think I can venture to
say a few words about it. I believe, v
and I had said so about 4 years back in *
this House, that it was a great mis-
take to refer this question to the
U.N.O., because we did not know the
character of this new organisation.
What was our reference to the U.N.O.
about Kashmir? We accused Pakistan
of being the aggressor. The U.N.O.
investigated the case and it was found
that Pakistan was the aggressor. This
was admitted- by Pakistan’s itself.
Yet this mighty organisation the
U.N.O. would not deliver judgment!
Seven years has passed. It is, I think,
time that we withdraw this case about
Kashmir—our reference at least—from
the UN.O. We have the de facto and
the de jure right over Kashmir. The
King was with us—he was the de jure
King at the time and then the popular .
vote was with us. We should never/
have referred the case to the U.N.O.
If we referred it then, it is time that
after 7 years we withdraw it. If therey
are any technical difficulties, I wouldy
suggest that whenever the Kashmir
question is discussed in U.N.O. our re-
presentatives should not be present
there. This is the least that we can ,

do.
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+ Recently something happened in
Kashmir which the Prime Minister
has described himself. We had left the
whole question of Kashmir to him and
to Sheikh Abdullah.

An'ﬂon. Member: Not now.

Acharya Kripalani: The result was
there was confusion and there has
been some change in the Government
of Kashmir. That as our Prime
Minister has said' is an internal affair
of the Kashmiris. They have settled
it among themselves. But thig affair,
which we declared to be internal,
brings to us the visit of the Prime
Minister of Pakistan. He is a very
worthy gentleman: he is always wel-
come to India. But this time what
brought him here? He came because
there was trouble in Kashmir. We
had said that this trouble was inter-
nal; yet we consented to talk with him
about Kashmir affairs.

We had decided that in Kashmir
there will be a plebiscite, but this was
an understanding between the Kash-
miri Indians and the non-Kashmiri
Indians. So far as international poli-
tics were concerned, this was a
unilateral announc-ment by us. We
had put upon ourselves some kind of
restraint. Pakistan or any other
country in the world was not involved
in this question. It was a voluntary
offer by us to people whom we con-
sidered to be our nationals. They were
Kashmiris but they were as good
India .as we are. They simply were
the residents of a part of India called
Kashmir. This was an internal ar-
rangement of ours which was uni-
lateral; it had nothing to do with
others; it had no international implica-
tions except in an indirect- way. Now
Pakistan Prime Minister comes and
negotiates with us about the plebiscite
in Kashmir which was exclusively our
affair! Byt supposing we consider it
to be an affair of India and Pakistan
as we have done recently, then we
should have told the Pakistan Prime
Minister, ‘All right, we are going to
consider this Kashmir question with
you; let us withdraw the reference t

. UN.O.. We have not withdrawn th¢
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reference to UN.O. But we have -

brought in another party which had
nothing to do with the plebiscite in
Kashmir. U.N.O. has for seven years
done nothing and the result is—what-
ever our Prime Minister may say,——
of course, we have to accept his word—
as the Prime Minister of Kashmir Jde-
finitely says that there has been
much undesirable international activi-
ty in Kashmir. I suppose he the
Kashmir Prime Minister knows what
he is talking about. So far as our
Prime Minister is concerned, he says
these things—international intrigues
and spying-—are inevitable. If they are
inevitable, then hanging of people who
intrigue or play as spies is also in-
evitable in international affairs. I
know that all nations send their agents
to other countries but if they act as
spies they are also hanged all right.

Though I entirely support the basic
principles of our foreign policy I be-
lieve that the more inunciation of
basic principles is not enough. They
must be translated into action. More
than that, as I have'said, our attention
should be more directed towards home
politics than towards foreign politics.

If we are strong at homé, nobody will

insult us abroad.

Shri H. N. Mukerjee: I have listen- .

ed with much patience and considera-
hle interest to the exposition of the
Prime Minister and with perhaps more
patience and somewhat less interest to
the facetious eccentricities of the
Acharya to my right, eccentricities
which were punctuated by some sound
sense. But, I think I ought to begin,
if only for a change, what I am going
to say by expressing a sense of grati-
fication at the very substantial contri-
bution which this country led by the
Prime Minister has made to the efforts
of the peace-loving peoples of the
world for a cessation of hostilities in
long-suffering Korea and for the emer-
gence of a new hope, a hope of perma-
nent peace which has issued as a con-
sequence of it. I think I shoyld also
say that it could only have been in
token of appreciation of this contri-

bution of India, an appreciation which_
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is being snatched from the United .
States of America in a fashion which
one commentator has described as a
naive “I love you still”, approach
made by the jilter to the jilted, be-
cause the United State decided after
all to support the nomination of Mrs.
Vijaya Lakshmi Pandit to the Chair-
manship of the Assembly. But, I am
happy, Sir, that this token of appre-
ciation has come to this country and
‘the gracious lady who has gone to the
Unijted Nations as the Leader of our
Delegation has been elected President
of the United Nations Assembly. We
have had and still have with her and
the Government which she represents
occasionally very strident differences
bu! we are happy that she will be
adorning the Chair at a very crucial
moment in the history of the world
at the session of the United Nations
Assembly.

Now, in regard to Korea, as I have
sald before, I do not wish to muddy
the waters and I wish that
efforts are pursued seriously and
truly so that peace of the sort
which the peoples of the world aspire
for is achieved. But, it is very neces-
sary, Sir, for India to realise its res-
ponsibility in spite of the efforts of
the United States in particular to ad-
minister snubs to us. The snub which
the United States tried to administer
to us through that “hero” who seems
to tlourish in an American gold-fish
bowl, Dr. Rhee, the snub which the
United States tried to administer to
us has ‘recoiled on itself. But it is
very necessary that we say that we
are not going to allow, in ag far as it
lies in us, to permit that country to
pose as the guardian of the anti-com-
munist morals of Asia and the world.
We are not going to allow a bump-
tious and bhellicose country to behave
as if it can buy the friendship and
allegiance of peoples in different parts
of the world. We ought to say, Sir,
that we believe neither in preventive
war nor in preventive fear, and there-
fore in regard to Korea we can go
ahead and try to see that these objec-
tives which the people of Korea and
the people of China, who are most
closely interested in it, have set in
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view, that these objectives are realis-
ed. These include the peaceful set-
tlement of the whole Korean question,
the withdrawal of all foreign troops
including Chinese Peoples Volunteers
from the country and the gettlement
by peaceful means of every outstand-
ing problem including the establish-
ment of a uni‘ed, democratic, peaceful
and independent Korea. That is the
objective which the Korean people and
the Chinese people have in view and
we should try to make our utmost con-
tribution to it.

As we go and make that contribu-
tion we find that it is not only the
United States of America which is to-
day the leader of intermational re-
action but that there is another about
which our Prime Minister has develop-
ed a new consciousness—Britain and
the Commonwealth which we are told
is an association which really works
for the fundamental interests of the
entire world. That other country also
is in the game to such an extent that
it is very necessary for us to beware
and that is why I wish to refer to
certain things which are happening in
regard to Korea.

In Korea actually the British Gov-
ernment took up the position towards
the end which showed how it really
had to jump into whichever hoop the
United States provided for them. At
the time of the Atlantic Charter,
Churchill told President Roosevelt as
early as in 1942 that “we know that
you know” that the British FEmpire
cannot exist without the support of the
United States. That is the basis of
every policy that the British Govern-
ment pursues. Apart from the British
and American foreign polic.es I want-
ed to hear from the Prime Minister a
certain deflnite expression of con-
sciousnesgs and confidence to face the
problems that arise therefrom. 1
quote from ‘“Newsweek”, which is an
important American periodical, of the
7th Beptember.

It says:

“The British made a last minute
switch to support the U.S. position
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. on India. This came too late to
have much effect on the debate,
but it was significant as evidence
of a fundamental Anglo-American
solidarity.”

It goes on to say:

“Had the British realised the
extent of Rhee’s influence on
American policy, there is little
doubt that they would have aban-
doned their sponsorship of India.
The British are much less concern- .
ed about India’s participation than
would appear from their public
declarations.”

The time at my disposal is very limit-
ed. Let us turn to what is happening
in Kashmir; let us turn to what is hap-

pening throughout the Middle East,
what is happening in Egypt, Iran,
Tunisia, Moroco and all that area.

There we find that the British Govern-
ment in particular behaves in a
tenaciously imperialist way. We should
not remain under the illusion which is
being propagated on the floor of the
House by the Prime Minister that the
British Empire has liquidated itrelf;
that the British lion now behaves like
a lamb and has turned an innocent.
That illusion is most dangerous of
which we should be aware. That is
why in regard to Kashmir which has
been a field of intrigues of foreign
agents it is necessary for us to take
I wanted the
Prime Minister to be more positive
about what h2 wasg going to do in re-
gard to Kashmir.

1 support the policy which you have
pursued so far but I say that we have
to fight on different fronts, We have
to resist the pressure which is being
put by these foreign agencies in
Kashmir because it happens to be a
strategic area which they want to uti-

Jlise for their own imperialist interest.
* That is why tirey are swarming all
over the place. I would ask the Prime
Minister how is it that these people
come to this country in hordes from
certain specified countries. They come
as students, they come as technical
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experfs, they come as farmers and they -

come here as housewives. They .are
photographed flve days in the week
with our Rashtrapati or even with the
Prime Minister. They go all over the
place like the frogs of Egypt; they dip
in our dish and sup in our cups. But
it is different in other cases, and I will
give you one.

On a certain occasion 1 had asked
the Prime Minister’s Deputy a very
simple thing. A gentleman called Bossi,
a senator of the Italian Parliament and
two representatives of the all China
Federation of Labour wanted to come
to a place in Malabar for a conference
of the All India Kisan Sabha (Agri-
cultural Workers’ Conference). I war
told that these people were undesir~
ables. But there are other people who
go wherever they choose. Take, for
instance, a place like Chamba which is
not very far from here, a place I
thought was a quiet people. There
you see. Foreigners, with cameras
sluing on their shoulders photograph-
ing every square foot of our territory.
They know every thing about every
bridge, every culvert, avery inch of
jeepable road. This sort of thing is
going on. That is why I say that we
have to resist pressure which.is being
put in the case of Kashmir.

At the same time in regard to Kash-
mir I was very happy that the Prime
Minister told our friend Dr. Khare that
he was behaving in a manner which,
we do not appreciate, An accusation
in respect of American interference in
Kashmir has come from my friend Mr.
Deshpande. He has gone to the press
with an accusation that the President
of the United States had written a
letter to Sheikh Abdullah on the issue
of Independent Kashmir. In spite of
that I say that the communalists in
this country have taken up a stand in
regard to Kashmir which is already
playing into the hands of the most
communal and reactionary elements in
Kashmir and Pakistan. In order, there-v
fore, that the objectives which we have *
in view are going to be realised it is
very necessary to have a very con-
scious realisation of that problem,

441 P. S. D.
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I have no time to refer to all the-
things. I have in mind. Certain re-
ports appeared in London “Times”
which talks about the Wazir Com-
mittee’s Report about the non-
implementation of the economic
reforms which we thought were
going to bring some kind of relief
to the suffering people of Kashmir.
The Wazir Committee’s Report was
pigeon-holed by the former Govern-
ment of Sheikh Abdullah because
it pointed out certain things, bew
cause it showed how land redistribue
tion had been done in such a bureau-
cratic fashion that it had not satisfled
the needs of the people. If we are
going to win over the people of Kash-
mir to ourselves, however, certain other
things need to be done. That is the
only criterfon which, is going to de-
termine their destiny. If we are geing
to win the affection of the Kashmiri
people it is necessary for us to see
that the Bakshi Government pursue
the radical economic reconstruction .
policies announced by them.

I say, that in Kashmir we have to .
resist the pressure of these foreign
elements who are swarming all over
the place in the shape of U.N. ob-
servers. We have to see that these
U.N. observers are withdrawn here and
now. There is no question about it.
There might be some reticence in the
Prime Minister’s mind about them but
we wish these observers are with-
drawn straightaway. If he cannot
withdraw the Kashmir case from the
U.N,, he can certainly write to the
United Nations and say that UN.
Observers have behaved in a manneg
which cannot be tolerated.

I was very happy to read reports of
what was said by the Prime Minister
in the AILC.C. meeting at Agra. He
had said there was foreign interference
which he would not tolerate. Today
he says that these reporty are exag-
gerated. He says there are spies in
Kalimpong and other places. If so
you have to do something not onl+
about Kalimpong but also about these
“observers” and others of their f{lk.

We have been told by Bakshi Ghula
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« Mohammad that these foreign ob-
servers are playing havoc with the
destinies of the people of Kashmir. We
can easily tell our delegation in the
United Nations to bring up this issue.
1 do not know the exact diplomatic
implications but I can say that we
ought to pursue a straightforward
policy and I am sure if we try to do it
you will get the co-operation of our
people.

I am very happy at the attitude
which our Prime Minister has con-
sistently taken up in regard to China.
I am very happy also at his awareness
of the fact that the UK. has agreed
to the suggestion that as far as China’s
membership of the U.N. is concerned
there should be a ‘“moratorium” for
the next year to come. Why should
we fall in line with this kind of mis-
>hief? Why do we not do something
nositive about it?

The other day when the American
Ambassador presented his credentials
o our President he made a speech,
about which I had asked a question in
this House. I am quoting the expres-
sions which he used. He gaid: “I am
directing the activities of the American
Government in this country.” It is
most inappropriate language for a
diplomatist to use. I asked a question
about it the other day as to whether,
In accordance with international law,
this speech was sent to the External
Affairs Ministry for prior approval be-
fore it was made before our President.
The answer I got was that it was sent
for approval. I could not ask supole-
mentaries because there was no time.
1 wanted a half-hour discussion on the

+ point. I did not get that opportunity.

v In deflance of international law here
comes the representative of a foreign
country who says, in effect. “China
has behaved so badly. You are behav-
ing very well.” He said that one great
country ~f Asia, China, had tried to
operate 11 an undemocratic way. Why
should he reflect upon the policies of
another country with which we are
very friendly? Why should this

» gentleman be here who says China is
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“a country which has completely failed
as far as the democratic experiment is
. concerned.?

I find also that no reference has been
made' to the very black record which
we have in regard to our relationship
with Nepal: I don't know what to say
—Dushta Saraswati for the time being
has settled on my tongue—our con-
nivance in the recruitment of Gurkhas
to the British army. I have looked at
the British Army estimates regarding
British Gurkhas. It is reported in the
Statesman of the 22nd July that the
Under Secretary for Foreign Affairs, in
the United Kingdom told the House of
Commons that India had been “most
helpful” in securing an agreement by
which Britain may recruit, Gurkhas on
Nepalese soil for the next five years.
We have sent units of our own fight-
ing forces—the Ulttar Pradesh Armed
Constabullary—into Nepal at the
request of the Government of Nepal,
that is to say, we are always ready to
help Nepal. In regard to this, the

. London Times wrote in its editorial on

the 6th August, 1953:

“...India has shown
sympathetic and helpful.”

herself

and goes on to say:

“Bhim Dutt Pant, a follower of
the exiled communist, Dr. K. I
Singh, raised the standard of
revolution in South-West Nepal.”

The “Times” continues:

“In this emergency, Khatmandu
appealed to Delhi for help. The
response was immediate. The Gov-
ernment of India not only allowed
Nepalese troops to take an easy
line of march through Indian terri-
tory to the seat of distrubances
but also placed a powerful body
of its own armed forces at the
disposal of the Nepal Govern-
ment. This double manoeuvre
upset the calculations of the
rebels who were quickly broken.

....Other help—technical ex-
perts, communications, and im-
provement of export trade”.

and so on and so fourth.
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Again:

“India has waived import and ,
excise duty on goods consigned to
Nepal so that Nepal can enjoy an
additional source of revenue.”

Then the “Times"” says:

“The most important of all per-
haps: the King and his Ministers
know  that India will not allow
communist er other subversive in-
fluences to over-throw the Govern-
ment but will stand by it until a
new democratic system has been
firmly established.”

Is that the position of India—to see
to it that communist and other sub-
versive influences are not established
in Nepal, our neighbour country? In
that case, where is the difference be-
tween us and Eisenhower who wants
communism to be eradicated from all
over the world and says that “there-
fore, I pay so many million dollars to
the French imperialists who are crush-
ing the freedom movement in Indo-
China.”?

Then, I refer to another report on*

the Nepal question. In the Economic
Weekly, a capitalist ‘commercial
journal published from Bombay, dated
the 12th September, 1953, it is said
that there had been—I didn't know
myself—Municipal elections in Nepal,
and adds:

“Quite unexpectedly, the Com-
munists swept the polls by gaining
50 per cent. of the votes cast though
they did not win as many seats.
The Communist Party is banned
in Nepal. Its leaders are behind
the bars. Yet, the electorate of
Nepal's capital, in their first
election based on adult franchise,
gave a decisive verdict in favour
of the Communists.”

I did not know that, I find it in this
paper. Is it the policy of the Govern-
ment of India to see to it that in a
neighbouring country communists or
other parties—whatever it may be—
do not come into power? In such a
case, 1 say that we are pursuing a
policy which ia
able.

17 SEPTEMBER 1953 International Situation

extremely objection-

4024
Let us turn to Malaya.
want to repeat, for this question has
come up over and over again. The
other day questions were raised here
on this matter. The Prime Minister
was not very sure if the British recruit-
ing camps for Gurkhas that had been
set up in this country had been entire-
ly liquidated yet. He was not sure,
but it seems it takes an unconscion-
ably long time for these things on our
soil to be liquidated. Again, I see, Sir,
a report in the Hindusthan Standard
dated 6th September, 1953 about the
Nicobar Islands. I do not know about
the veracity of the report, but I wish
the Prime Minister takes note of it.

“There is a landing strip on one
of the Nicobar Islands to the east
of Ceylon and this is said to be
leased by India to Britain but not
under a permanent agreement.
Britain, it is believed, is seeking a
permanent agreement with India
for this.”

Why should we lease it out? I do
not know the exact position, These
are reports which appear in the press,
but why should we allow ourselves to
be utilized and exploited by these
imperialist interests? I do not want
for the time being to characterise this
by the kind of adjectives which come
easily to my tongue—why should we
allow these imperialist interests to
exploit us in the manner in which they
are doing so far?

I find the Prime Minister coming up,
over and over again, and saying that
the empire has changed, there is no
such thing as empire, it is a new kind
of association. And last year, to my
utter consternation, he even recom~
mended the other states of the worle
to come and join this wonderful com-
monwealth which the British have
brought about under their aegis. 1
do not know, but I only thought that I
might refer him to what a Labour
Member of Parliament, known to some
of us personally when he was in this
country several times, Mr. Woodrow
Wyatt, said. He said in March, 1952,
“what would happen to our balance of
payments if we had to take our troope

I do not
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out of Malaya?” This is the position
nf the imperialists and that is the posi-
tion which we are trying to support.
We say that we are very happy that
the British Empire has changed. It has
not changed at all. The Prime Minis-
ter made very fine observations on the
situation in Africa, in Kenya and other
places. In regard to that, Mr. Lyttleton,
who is the Colonial Secretary of the
British Government “said—it is re-
ported in the Statesman of the 3l1st
July, 1953:—

......... recent speeches by Mr.
Nehru in which occurred certain
remarks about conditions in Africa.
Mr. Nehru has been left in no
doubt that His Majesty’s Govern-
ment categorically reject these
remarks in relation to the terri-
tories in Africa for which His
Majesty’s Government are res-
ponsible and deplore their possible
effect on public opinion.”

S0, here is our friend, the
trying to do this!

British,

Then, about our investments. Only
the other day, it was said in the House
in connection with another discussion
that the Governor of the Reserve
Bank. Mr. Benegal Rama Rao chose to
speak in Washington. He tried to
placate foreign investors and he said:
“There are no limitations on dividends

or on the transfer of profits or the
withdrawal of capital. We have no
discrimination =~ whatsoever  against

foreign capital.” 1 cannot go into all
sorts of these declarations and the
embargo on international trade which
is effectively imposed by our foreign
policy which has its reflection on our
economic policy. That exactly is the
position. :

In Korea what did we do? We sup-
ported the most crucial pronounce-
ments which the United Nations, which
means the United States, made in re-
gard to Korea. When our ambulance
unit was coming back, they went to
the Penang area,—I do not know why
—probably they had a good time in
Hong Kong and just wanted to see
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. Penang—and Major S. K. Banerjee who

was the leader of the Ambulance Unit
said they were entirely disappointed
because they were not permitted to
land in Penang. “My men were ter-
ribly disappointed because we were not
even permitted to land in Penang.” Is
it because Indians have taken part in
the resurgence of the Malayan people
for freedom? Indians have given their
lives, their treasure, their blood for
the fulfilment of the aspirations of the
Malaya people—whether Malayans,
Chinese or Indians living there. Per-
haps this is why Indians are suspected
to such an extent that the Indian
Ambulance Unit coming back from
South Korea was not even permitted
to land in Penang.

I would now refer to another matter
which I happened to discover in the
Parliament Library only yesterday. I
looked up the Fortnightly Review for
August, 1953, wherein I found an
interesting article by Lord Birdwood,
who, you may remember, was a former
Commander-in-Chief of India. He wrote
on “Changing Commonwealth” thus,—
he made a comparison between our
Prime Minister and General Smuts
who had said in 1918:

“We are not an Empire. Germany
is an Empire- and so was Rome
and so is India. But we are a
system of nations, a community of
states and of nations far greater
then any Empire that may ever
exist...' And Lord Birdwood adds:
“It is interesting to compare this
vision with an acceptance of the
British Commonwealth in our own
time by another statesman,
Jawaharlal Nehru. Mr. Nehru may
well be experiencing something of
that readjusiment of the human
faculty of loyalty which was the
great feature of the early years of
Smuts, the servant of the Common-
wealth. Smuts fought Britain with
the sword; Mr. Nehru with the pen
and the spoken word. Smuts be-
came the great advocate of the
“British Commonwealth of
Nations.” Will Mr. Nehru in his
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own time pursue the theme into .
further channels of evolution?

This, for me, is the challenging

concept which the Coronation

meeting of Commonwealth Prime

Ministers offered for our reflec-

tion.”

He then gocs on, after referring to
our Prime Minister having gone to see
General Naguib to discuss the issue of
the Suez Canal which has been refer-
red to critically on the floor of this
House, and says:

“We would seem at last to have
reached the stage when we can
with complete confidence turn to
either India or Pakistan for these
problems which concern us in the
future and which might be regard-
ed as demanding a reconciliation
between Great Britain and coun-
tries such as Egypt which persist
in regarding themselves as suffi-
ering under the wicked wayward
imperialism.”

So, we, Sir, are going to be the go-
between. We are the brokers doing
the dirty job for these imperialists.
I am sorry I have to say this. The
same thing was suggested by a very
definite editorial comment in the
“London Economists” to which per-
haps the Prime Minister will attach
more importance than to the pro-
nouncement of Lord Birdwood. In its
issue, dated the 27th June, the “Eco-
nomist” of London made a statement
exactly on the same lines. It says:

“Both India and Pakistan re-
cognise that they are directly con-
cerned with the security of the
Middle-East. Having just come
moreover from the Coronation
"and the Commonwealth Confer-
ence in London both Mr. Nehru
and Mr. Mohammad Ali are
keenly aware of the British views
on the subject. Both acknow-
ledge in particular that - while
Egypt is certainly entitled to full
sovereignty which it claims over
the Suez Canal Zone, the total
withdrawal of British support

would be undesirable.” .
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Then it goes on to say:

“There is certainly much to be
said for any policy which could
lead to the positive exercise of
joint Indian and Pakistani influ-
ence on Middle-East affairs.
Apart from the question of Suez,
the critical weakness in the
Persian Gulf springs from the
fact that since the disappearance
of the old Indian Army, there is
no effective force within reason-
able distance for use in an emer-
gency.”

We are being conceived of as people
who could be used in an emergency
in the Middle-East. This is the kind
of interpretation which they are
putting upon our Prime Minister’s
visit to General Naguib. I know our
Prime Minister will say: “Don't take
them at their word. I will tell
you something very different.” I
am quite prepared to take him
at his word. But I want him
to beware of these things; I want him
to beware of the tendencies which
are the inevitable concomitants of
the imperialist system. I want him
to take note of the real significance
of what is happening in Iran. There
the Americans and the British are
hand in glove together. General
Zahedi says: “I got the first instal-
ment of American money without
condition; the next instalment is com-
ing.” Mr. Loy Henderson has said:
“General Zahedi, the next instalment
would come if the Anglo-Iranian Oil
Company are given their Iranian pro-
perties.” Fifteen per cent. of the tota!
income of the Iranian people has been
taken away for years by British oil
magnates who have been sucking the
life-blood out of the vitality of the
Iranian people. These are the things
which happen all over the place.

Why on earth are we going to link
our destiny with these people who
are running the world to ruination?
There are other ways of doing things.
When anything goes wrong,—it has
gone terribly wrong in Kenya,—why
don't we take up this .matter in the
United Nations? If we can take up
with the United Nations, through the ,
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Asian-African Bloc, the question of
Tunisia and Moroco, what on earth
prevents us from taking the issue of
Malya or of Kenya to the United
Nations? In Malaya a full-scale war
has been going on for the last four or
five years. Nobody, not even our
Prime Minister, can deny it. In Kenya
calumny is being perpetrated in a
manner which our Prime Minister has
denounced in terms which we all ap-
plaud. But why can’t we go and take
it up in the United Nations? I know
the Prime Minister would say: You
are suggesting impossible remedies.”
I tried to make a note of what
he was saying: “Don’t shout”. I do
not want to shout myself. Actu-
ally, Sir, I described this House in
jest as a gas-chamber, because I do
not like shouting. He said: “We are
doing things.” Let us be doing things.
Let us begin on the right track. Let
us set our goal; let us find out which
way to go; let us choose our friends
and let us not be contaminated by
continuous contact with these im-
perialist forces which have not chang-
ed and which cannot possibly change
their complexion and their character.
That is the lesson which is being
taught by the Korean incidents; that
is the lesson which we have got to
take to heart; that is the lesson which
should inspire us to achieve real peace,
real freedom for the well-being of all
the colonial peoples. That is why
India is expected today to champion
the cause of the freedom of all peo-
ples and to champion the cause of

peace.

You, Sir, are learned in our ancient
lore and we know how every single
ceremony of ours would conclude with
an invocation of shanti, of peace on
earth. We know how our ancestors
in Vedic times chanted:

“ g At wAEQ Ay, @ e
(Madhu ' Vata Ritayate, Madhu Ksha-
ranti Sindhavah).

That was the idea we had. We want
a new kind of world. We have great
allies. We have most of the colonial
people on our side. Our allies are
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+ exultations, agonies, and love and
man’s unconquerable mind. With
these allies we can march ahead with
greater determination to that goal,
which 1 know the Prime Minister
has also in his own heart, which
I know he tries to pursue from time
to time with a sort of half-hearted
positivity. I want him to be more
positive. I want him not to come
every time to this House and tell us:
“Be mature”. ‘In the name of matu-
rity let him not pursue policies which
are pusillanimous. Let him not try
to talk in terms of practicality and
throw away that wonderful complex-
ion of idealism which had been the
stamp and the seal of our national
movement and which made it the
pride and glory of our country. If
he is going to act really and truly in
consistency with the spirit of our
national movement, I wish him to
come forward as the champion of the
people’s cause and to fight for peace
ag it should be fought for, as every
Jlovely thing has got to be fought for,
bravely, courageously and without
contamination by those ugly forces
which are trying to bring mankind
down to the brink of ruination and
degradation which we cannot contem-
. plate with equanimity. "

. Shri Raghuramaiah (Tenali): I have
followed very closely the speeches of
Acharya Kriplani and my friend the
Deputy Leader of the Communist
Party. What struck me is that Mr.
Hiren Mukerjee was unnecessarily
working himself up. Obviously he
has not got very much to say against
the foreign policy pursued by this
country. Admittedly he is in agree-
ment with the broad outlines of it.
Acharya Kripalani reterred to the
annoyance caused to some by the
policy which we have been pursuing,
because of the fact that we have been
siding once with one party and then
another party. But actually he for-
gets that a nation which pursues a
straight path, an honest path, a path
of peace without aligning itself with
one group or the other, cannot avoid
annoying this group or that eroup.
This annoyance is due to the reas>n
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that we have not sided, not because .
we have sided this group or that.

When we advised the United
Nations not to cross the Thirty-Eighth
Parallel the United States were an-
noyed with us. Recently in the
Prisoners-of-War Resolution Rus-
sia and China were annoyed with us.
I do not know the latest develop-
ments regarding the Political Confer-
ence: perhaps both the Groups are
annoyed with us. Those who spon-
sored us might have been annoyed
because we asked them not to press
our case. Those who opposed us
might have been annoyed with us
because they would have never liked
our coming into the picture. The
question is not that we are siding this
group or that group. The annoyance
may be there because we take an
unbiassed view. That itself is the
greatest testimony to the soundness
of our foreign policy.

Regarding the Political Conference
the Prime Minister has made it clear
that we have no particular desire to
be there, unless both, sides want us.
The reasons given by Mr. Dulles, the
American Secretary of State, are
really very revealing. In a recent
speech he said there are two reasons
why they did not want to support
India for the Political Conference.
One is that India does not fit into any
of the sides and two, the tremendous
amount of opposition to India, the
increasing praiudice against India in
South Korea.

In saying that I think he has let
the cat out of the bag. In a sense it
is not true that the agreement does
not permit the inclusion in the Poli-
tical Conference of people who do not
belong to one side or the other. It is
also a debatable point whether India
fits into either side or not. Because
you will recollect that India was a
party to the Resolution of June 25th
declaring that South Korea has com-
mitted aggression and also to the June
27th Resolution calling for militaryﬁ
assistance to the Republic of South
Korea—we were a party to it. As
for the question of fitting in India, the
relevant clause in the Agreement
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called for a Political Conference of a
high level of both sides. It does not
preclude,—all that it ensures is, that
there should be at least the represen-
tatives of both sides of a certain
higher level—it does not preclude the

" parties bringing in any other neutral

or desirable countries into the ambit
of the talks. The second reason which
Dulles has given as I said, reveals—
that a small State like South Korea is
practically dictating to the U.S.A. and
that the U.S.A., is pursuing a certain
policy because of that. It is opposing
India’s inclusion only because the
President of South Korea does not like
India or does not want the participa-
tion of India. It is a very tragic state
of affairs. It is not that we are parti-
cular to be represented there, it is
not that we would like to force our-
selves on others, but as the Prime
Minister has said. it is a matter of
very great importance that in Asia, a
country like India, like China and
other countries, should not be ignored
when it is a question of peace or war
in Asia. As a matter of fact, the
voting on India is very interesting.
The whole of the British Common-
wealth, except Pakistan, South Africa
abstaining, the whole of the NATO
except Greece, all the sixteen nations
having their forces in Korea except
U.S.A,, Columbia and Greece, voted
for India’s participation. It is extra-
ordinary that there are people in the
world who believe honestly that a
country like Columbia or Ethiopia or
Luxemburg can protect the inter-
ests of peace in Asia and not India.
It is a very extraordinary state of
affairs and while we are not anxious
to be there, we think we are entitled
to be heard in the councils of the
world, particularly when peace in
Asia is in question. We have a more
abiding interests in it because we are
such immediate neighbours and be-
cause ultimately it affects us more
intimately then it does others.

12 Noon.

Regarding China, the attitude tak-
en by some of the powers and more
particularly U.S.A,, is very amazing,
because as the Prime Minister said,
there is no aquestion of admitting
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China into the United Nations. China
is an original member and she has
got a right to be represented there
and, if I may say so, refusal to admit
the representatives of Communist
China into the United Nations is a
violation of the Charter of the United
Nations. It is one of the cardinal
principles of the United Nations that
they should not interfere in the
domestic jurisdiction of any particular
member. It is not therefore proper
for the United Nations to dictate to
China what form of government she
should have. The great powers have
quite often invoked it when it was a
question of interference in the case of
the colonial countries. But here is a
threat and an interference in the
domestic jurisdiction of China by re-
fusing her representation in the coun-
cils of the United Nations merely
because of her political set up. It is
not as though China has been sus-
pended or that China has been expel-
led from the United Nations either
for enforcement purposes or for pre-
ventive purposes under Articles 5 or
6 of the United Nations Charter. No
such action has taken place. The
refusal to seat proper representatives
of China is therefore a case of viola-
tion of the Charter. One of the princi-
pal features of the Charter is that it
believes in the equality of all nations,
but here China is not being treating
equally with other nations.

As regards the foreign possessions
in India, the Prime Minister's state-
ment is of very great importance. The
statement which he has made this
morning is that we shall not allow
these bits of foreign territory to be
used for purposes of war.

Recently, the Prime Minister of
Portugal said that he would not enter
into any negotiation with any country
for the transfer of any bit of their
territory either in India or outside, It
is a very extraordinary position and
it is still more extraordinary that
certain countries should enter into
mutual assistance pacts with Portugal
which  include utilisation of the
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. moneys or funds supplied to Portugal

for the preservation of its territorial
possessions outside., I have in mind
the mutual assistance pact entered
into recently between the U.S.A. and
Portugal, which enables Portugal to
utilise some of the benefits she receives
from the U.S.A. for the defence of
the Portuguese possessions in India.
I don’t want to use any harsh langu-
age except to say that it seems to be
rather an unfriendly act to this coun-
try. We don’t mind the U.S.A. or
any other country helping any coun-
try, but it should not be to our detri-
ment.

Regarding these foreign possessions,
no ready made solution can be found.
We have to work it out and { think
the statement made by the Prime
Minister this morning goes a very long
way. It is a great advance on the
previous position we had taker and
I think it will make the foreign
powers think whether it is really
worth their while to have such posses-
sions here if they cannot be made
Economically
they are already a liability and the
foreign powers will have to naturally
think what further steps should be
taken by them in the context of events
that will follow.

One particular point I have noticed
in the Members in the opposition who
spoke and that is that whenever they
have nothing else to criticise the Gov-
ernment, they to harp on the Com-
monwealth idea. Whatever Great
Britain does, they want to crash it
on us with a bang. If things go wrong
in Malaya, we are not to be blamed
as we are not formulating British
foreign policy. The real question is—
Is there any particular harm done to
us by continuing to be a member of
the Commonwealth? I am yet to hear
one member from the opposition as
to how our interests are really injur-
ed by participation in the Common-
wealth. It is very easy to forget the
kind of assistance that has become
available to us under the Colombo
Plan and other types of assistance by

&wb.virtue of our association with the
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Commonwealth. Not only that, there .

are iadirect gains also. I am one of
those who believe that, directly or
indirectly, we have been able to influ-
ence the British policy towards China
and to the extent there is a difference
between the policy of the United
States and that of Britain towards
China I think the credit should go to
us.

Dr. Lanka Sundaram: The tail wag-
ging the dog!

Shri Raghuramaiah: Well, you bet-
ter wag it yourself. And I know
you will do it when you get
a chance I know that is all
what you can do, and I am anti-
cipating it. Just because we are as-
sociated with the Commonwealth all
the sins of omission and commigsion
of Great Britain are being thrust on
us. How are we responsible for the
sort of things going on in Malaya?
Did we support them? One member
has asked: you have taken up the
question of Tunisia, you have taken up
the question of Morocco in the United
Nations; why don’t you \take up the
case of Malaya? It is not as though
we dictate to the Asian-Arab bloc. It
is a matter for consideration between
members of the Asian-Arab bloc, and
if there is a case and there is no diffi-
culty about that it is for that Group
to take it up, and naturally we will
not lag behind in supporting such a
cause. If something happens in
Nepal or in this corner or that corner
of the world, however remotely
Britain is connected with it, to thrust
it on our head is uncharitable and
shows a bankruptcy of thinking in
the armoury of the opponents. And
I hope they will give some specific in-
stances of injustice or harm done to
India on aecount of the association
with the Commonwealth.

On the whole the foreign policy of
our country, I am very happy to say
and I am sure every Member here
feels the same way, has received the
widest recognition and Jpproval
throughout the world, and it is a
matter of great pride to us to be as-
sociated with that policy and to see
within such a short time India being
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recognised as the harbingcer of peace. *
And we are very proud of the Prime
Minister for having formulated, fost-
ered and nurtured this foreign policy
and having kept it up consistently. I
am sure the whole House will agree
with me that the election of Shrimati
Vijayalakshmi Pandit as the Presi-
dent of the General Assembly of the
United Nations is the supreme sym-
bol of that appreciation and recogni-
tion throughout the world.
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[English translation of the above
speech].
Dr. Syed Mahmud (Champaran

East): Sir, unfortunately I am not able
to hear the speeches that are deliver-
ed in this House and that is why I do
not always take part in a debate. To-
day also I could not hear the speech
of the Prime Minister and yet I stand
to speak. Therefore, I would crave
your indylgence in case I use any in
apt word or expression. I have not
heard the Prime Minister’s speech but,
having heard a few words or sentences
bere and there, I guess what he has
said. He referred to almost all the
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countries of the world and what he
said evinced not only his wide in-
formation but also his keen interest
and deep realisation. Our foreign
policy has not been merely one of
neutralism or a negative policy. In.
the present circumstances, when
deadly scientific weapons have creat-
ed such a big danger that not only
has unrest been caused in the world
but even human civilization and cul-
ture are threatened, any country
which saves or tries to save the world
from this danger deserves not only
praise but also thanks of the world.

It is true that the present situation
in international politics is painful for
the whole world. Whatever oppres-
sion has been or is being done in
Malaya today is painful, and so is the
situation in Kenya. It is regrettable
that a country with sufficient ex-
perience of colonialism is doing all
that is happening in these two
countries. In view of its experience
we hoped that this country would not
make the same mijstake that it has
made earlier. As some friends have
said, these believers in imperialism
or colonialism forget their past ex-
periences and repeat the old practice.
I don't know, but I hope that as a
member of the Commonwealth we
will be drawing the attention of the
U.K. to the situation in Malaya and
Kenya. From yesterday’s paper we
learned that the British peasants there
are having some realisation and they
propose to leave that country after
selling their property as they did
earlier in this country. Thank God,
they have realised what the situation
in that country is; and if they have
really had this realisation, it is a
hopeful sign. We should hope that
they will soon act in a manner so as.
to relieve the poor people of Kenya
and other parts of Africa of oppres-
sion.

Whatever is happening in Malaya
is also painful to us. Whatever has
happened in Iran is apparently a
domestic dispute but the whole world
very well knows what is at work be-
hind it. It is an open secret that
twenty million dollars were sent for
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distribution among the troops. This
clearly shows what the matter is.
Anyway, whatever is happening in
other places, in Morocco or in Tunisia,
is known the world over. What are
the conditions there? People are
treated like animals. This is very
painful and shameful for all religions
and for the whole world. The French
there are turning out the people of
the country and trampling them under
their feet and the people are turning
terrorists. The French themselves
terrorise the people. They kill their
leaders. So many atrocities are being
committed about which we do not
receive complete information. In this
connection the Arab-Asian countries
put this issue before the U.N. last
time. A resolution was passed. It
was a very mild and ordinary reso-
lution. How did the French react to
it? The oppression increased further—
that is how they respected this
resolution. I consider it a disgrace
for the U.N. that its resolution, mild as
it was and only drew the attention
of the French to these matters, should
have been thus flouted. Instead of
paying attention to this matter the
French there increased further the
oppression they were waging and in
this way challenged the very United
Nations.

Similar attempts have been made
to make Libya a base. We know after
what great efforts by India this coun-
try got freedom. Yet another attempt
was made to gain control over it again.
In Iraq and all other places bases
have been formed. All these things
that are happening everywhere are
really very painful to us. Our policy
is not a negative policy. It has
always been positive as has been
proved in connection with the Korean
issue. What our country told the
world regarding Korea proved correct
in the end and both the belligerent
parties accepted it. In spite of this,
efforts have been made to keep out of
the Peace Conference the same India
that acted as the peace-maker. India
made all efforts and .provisional peace
was achieved, but it appears that
these people are
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afraid lest there
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should be real and lasting peace in
case India is allowed to take part in
the Conference. At least Dr. Rhee’s
intention is that there should be no
peace and he has even declared that

he will certainly continue war. All
these events are painful. But, all the
same, the policy adopted by our

country has sent a wave of hope and
cheer among all the Asian and African
countries and they feel that a country
like India, which is bound to progress
by leaps and bounds, is with them and
that India wants to help such weak
countries as are today struggling
against imperialism and colonialism
as she did in the case of Libya or
Indonesia. Not only has our foreign
policy sent this wave of hope and
cheer among these countries but the
inevitable result of our policy has
been that they have great hopes in us
and they look up to us in time of
difficulty. This does not mean that
they want our forces to go and fight
on their side, but they certainly want
help and guidance from India.

India’s prestige in the Middle East
and our Prime Minister’s fame and
popularity there are not hidden from
anybody. Sometime back our former
comrade, Acharya Kripalani, said that
we make too much propaganda but I
would like to tell you that the news-
papers of Baghdad wrote that India
is a country which makes no propa-
ganda, a country which hates propa-
ganda and without making any
propaganda it wants the welfare and
progress of all peoples and wants to
help the weak countries. I know how
much money is spent on propaganda
by other countries, how propaganda
is being conducted in the Middle East.
But I would like to tell you that with-
out spending a penny and without any
propaganda India and her Prime
Minister hold a place of prestige which
is not unknown to anybody. I don't
want to take long, but I must say that
the necessary consequence of our
foreign policy is that our Prime
Minister, who has worked this policy
with success, has taken upon himself
the responsibilily to fulfll the hopes
of other peoples who look up to us.
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As they rely on us for help, it is
necessary for us to guide them. I
have found people in the Middle East
looking up to us for moral help and
guidance, and I, therefore, feel that
1 should suggest that after watching
for a few months the activities in the
United Nations during this Session, the
Prime Minister should, if he thinks it
proper, call a conference of all Asian
and African Nations. This is not my
individual suggestion. I know that the
leaders of Indonesia and Burma also
want it and it is not surprising if they
have already written to the Prime
Minister in this connection. If they
have not written so far, I know that
they will be writing to this effect in
the néar future. All the countries of
the Middle East and Africa want such
a conference to be called and they
have also passed a resolution that it
be called. Needless to say that the
aim of the conference is not that we
will declare war on anybody or turn
aggressive. The aim is that we may
understand the present difficulties and
hardships of the people of Asia and
Africa and the British oppression that
is being perpetuated on them, and re-
view the situation and consult among
ourselves as to how we can eradicate
these hardships. The need for calling
such a conference is all the more
imperative in view of this open de-
claration that Asians should be made
to fight Asians. It is, therefore, neces-
sary thai all the countries should sit
together and consult together with a
view to ensure that no war breaks
out.

About Pakistan I will say only this:
whatever be the opinion of the Gov-
ernment there, I have myself seen
there that the people are impatient
to have friendly relations with India.
There certainly was some hue and cry
in the public after the recent tempo-
rary: happenings in Kashmir. But
now that hue and cry has disappeared
and it is clear that it was all en-
gineered. The people there are
.desirous of friendship and it is a
happy sign that the two Prime Minis-
. ters exchanged visits and had talks
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+ with each other with a view to
establish friendship and understanding
between the two countries. We hope
that such efforts will be continued in
future also. Attempts are being made
to use Pakistan as a tool against us
and we should free this tool from the
hands of the enemies by love and
friendship.

Lastly, I want to submit one point
more. We could remove a great deal
of unemployment if we follow Chinese
methods and employ our manpower
in the construction of the river pro-
jects for which we have got foreign

aid. I don't want to take any more
time.

¥ MirT W (FeFr-rEmg—
gfeqor) : gamfa S, s dfmw
Aif & & sreew ¥ &Y andw wroE
AR Y o7 A gfar & aga ¥ zay
# war aY agt & sYed & arg 7 doAr
aRfas Afr &1 AN waw awdsw
g

U7 T ¥ wfafw, =0 so=m
ST &F AN T AT &, 37 Aot
& Yt o T AT T g wrew gk o
g &&fyr Afs & 0N 9@ a7 §
I IAFT W fadw 98 & 1
A3 Af gar & = mha e
g, 78 9 #Y A7 0 Fawfrag § &
FISH! ST 7 Fa7 R q@S(f 7 Iq
qra | 99 WG F T Fgw fF orgt
as gard dfww Aifd & qw qe
gy g, ¥ ITE agm €0
FISTAT ot § uF I qg *er frgd
AT ¥ FY GRErAT B TH FGA 7
#fys sqrv 31 Tfgq | & O gwEar
§ & sl aaersl ®Y g9 WA
sy sa § f, Sfew g
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FIAAT ST T UF @ R FE
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g § WX afc gw @@ 1 q{@W@
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a7 | @ IgaT AT 7g B fE F
Tq9 AgY o AT gArdr gfv @
sraafr

o 1T qwAf 7 ot §8 wEr I

¥ w8 dar & f§ @y geEr A
37 &7 o7 WY w2 £ b w7 iR T

, qgT 998 § WX g 73T a7 g dwT
T @ £, gX A9QFr AT gz frdv
FY BTE FT FHL T 7 AT MfgF |
F T ¥ FgaT g g A s AT
T TEY § AR 7 wA0Er AR friq

T U FEX E ‘

Shri H, N. Mukarjee: On a point of
order, Sir. I did not refer either to
Russia or to China or to the good things

done there. I do not speak in Hin-
dustani. He does not follow me

@ nfex gm:  SaF  wuq
&T 39 FET 97, A1 g &F AR T
FT arq 7 far g1 | ®a X AT F7
qAH T B § WX qAoT fAwS A1
ar &1 fray & A fomr s

ot gWo Two ywsf : GETSTA
AUy Ny A § T NT AT 7

45 mfex qw: w7 AN A
IrdFr ST 92 927 fqad f o
gargar fr &, gm wa ST AR W
gfee & 2@y § 1 o< F1E T IA-
Q%7 w3, 42 fgeT &% av g7 99 *T
garfewa #3, s g Tod w9
AR H FET A g W AT W g AfE-
T HL | FI0AT F g7 A N o v
I9 & 7g a9 fag AT € fw gw v
TRATRITS RE NG ACEH v
qar fr  3¢EY s wifEr & 33
F qry & ®Y g 1 7 A §rew qwelt
Y a7z feoman § fr S¢ e qadwr
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gaTe FIX qgT fawer 41 1 I I
v g FgAT A fewn S A
Fif ®71 4g oY aA ;U ¢
ag 39 ¥ 9g> &AW &7 AT g v
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¥ fou 3o ad| 9> e iy
¥ uy weary Sufeaa fear av ) 99
g7 &7 AT A7 g7 & aga farg
wgr f& ga aY s sk % feld
%Y uw @ ¥ femga 5@ € ) ¥
srfeed nqd Fay fr S weaTg &
JYT FN@T T 4§ A FAT |
FH T TG L G AY FT JATFIAT
7 & QY FAY g ¥ wYE rww gem,
) FE AW T | SfET gW oW
# ag A serafgd ) faw @
N gH e TET THAT § Iq I W
%1 I3 Wfgd | = @RF g |/
AT WY § UF qgT GEE TR T
IYAT FT TAT | IEH FA1 R @A
A1 AE & | F I ¥ AT Wnghr §
fe faw a9 geam afewg & iy
fawar sedr ofeq «t 39 F1 TAT-
gfqe faear £, fw a7 o &k
a7 IWE @Y HR ogmA
AR & AT I & qeat 7197 Fgorar
@l ol T 9T F77 &, IT 9T
T4 SEaaT 7 g foq € 7w wee
¥ wekl ¥ SART FET F1E T sreuy
a T E

q TF X A w0 wEW g
o aW # ag wafa g vf & f ke
F TG FET 1 BE WA H}
wT 92w ® AT F@ E, 7% G
A € &Y SwET waT g 1w &
T FX AR AW AT g A
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oY SrawETEr ATOEer 7 W §9 ara w7

fgawr ar R SR F@ O fE

W & S feafq & sw forfa 7 39
o oar Ay aifed fa fuw et
F1 W G 7o FFT | AT I57 F0
17 afg g7 99 (9o FT §T 797 5,
A wEr aF gaTQ adfew Arfor &r
Fraeq £ 99 § | g7 fye v, v g
& FTHH F | §ET A 7g frme
for fael & gwmer g q@ar

dfer gmo o fas: e
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CTT R A QAT F oow e
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7z ¢ fr wifar & uaifes sve-
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¥gaT g fs, dar gAR WAR  wAY
st W wy, ow F feAmw
NE agg fafaa & 9 3R 78
TF g Y 47 a1 § | gW S9 /S
AT TG TE I AT AG
Tt € 1 gErdr fregear faad A
g A gE A A wEAT oA E

O o o swren, Aew
AR AR IR S TE 1 7T H
*rE weg Y fF g ' v W g
g FT &%, ¢ gfaor swrer &1 oY
‘e g, fam a7 g wAr Y F A
TEA TG F, AT TG AV F9, T% TEI
Y a7l g g arer § 1 7g & A
gvar & afaor s & g
[T F9F § SRAT Srarer w7 A
@1 FT A FIS FT @ oF | A0
gHRAA A frag waw aga o w
gt mar 1 F T #Y war g fE oA
IW g § AR IF & ae faverr
gt & @ & | dfaw F FgAT Wgar
g fr fre) ameeft & Sfraw # &1, 9,
i< I TG T qH g, ST ey areg
& ofra # q, 9 a7 79 W 7% TgA
T gRY ALY § | # AwrET gr oA
g | fomr aa7 78 § 99 {330-3¢ F
T AT, I GAT TG ARAT HTA H
¥ fod o3 @ 9 1 99 ¥47 F|T W
oF g qrat darc e o <@
YT o7 g FAF AT FAT FY TAT
g | & w9rT #AY ot ¥ faege wRE@
g fF =} ztmor swrar g, arg qEf
FWIET EY, IR qSG[ g, ATE ArEw
&, gt g W gL g & Fraver
g 9 a9 qF gel & fod 7 ey
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T A sw T & @ ael & fegal
# grfr agwat g | foma o a@E &
fraret § T faw &zt & afead &
9 F @1 AA1E 99 a9 F1 fe 77
H99 g% & fod FeaT € | Wy 9 fawarw
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¥ AT st F), A § N,
g FST EY, AR W g, FE A
i 7 gf, £I% FT TE @ THA |

g R Aify g foa sk
9 & for, Q1 & fod, seamorerdy
§ =g T gl @rd guew
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® gaw § T@) anar Y, ¥feT wq &
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Faferw Aifa & o AOfa &1

F7q & & »Awat faomar ssedt dfeq
W1 ITH AT 9 q9TE AT ATEAT
X 379 uF a7q fragw w77 wgar
g 17 7 oy 7 @ i agi 9w g
qfiag & #R o THo Avo Y aftuy
# @fag N1FT 9 &, w6 AL snatr
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arfY (& 1 fgr g o w% HrAEl
¥ Y9 & | AT FATA FF /AT
& f oY faoray seft dfem 9T afc
53 %7 srsaay fraifaa g & 1 7 o7& .
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[@s nifaeg are)
T B9 & F @ qg FNS FAT
AMZAT § B 7Y ag ST FAT Anfgd
o fow s & AT WA q@r 9%
FET ot § IEY wwrT fedr Ay of
_-agT IuFT AT T frar o

Dr. Lanka Sundaram: Mr. Chair-
man, the Prime Minister has made
.an extremely lucid and comprehensive
.statement on the international situa-
tion and the policy of India in relation
to some of the subjects involved in it.
As I watched the progress of the de-

v bate, I became more and more con-
vinced that the plea I had put forward
last year when I opened the first
Foreign Affairs debate in this House,
that there should be some sort of an
attempt at a bi-partisan foreign policy

< in this country, is gaining momentum.

v In fact, Sir, unless 1 have misunder-
.stood with my limited knowledge of
Hindi my hon. friend Seth Govind
Das, he also has made an appeal to-
day in favour of reducing the area of
disagreement between the various
political parties in this country with
regard to the pursuit of a foreign
policy, to suit the needs of this great

v land.

v, Sir, when the main opposition
speech was made by Acharya
Kripalani, I ,was happy to note that
basically he and his party are in agree-
ment with the policy of the Prime
Minister and the Government of India
in respect of foreign affairs. Whether
it is the dry witticism of Acharya
Kripalani or the torrid eloquence of
my friend, Prof. Mukerjee, both of
them arrived at the same decision,
namely, basically we are for peace,
basically we do not want to involve
ourselves, basically we would like to
give our hand wherever it is necessary
and needed and accepted, towards the
solution of the tensions in various

4 parts of the world. I think, Sir, we
* have this very important advantage
about the Prime Minister, namely he
is unexceptionable in enunciation of
the first principles on which 1 had

- occasion to comment in this House on
_the last occasion. None of us in this
country have any quarrel with him on
that. Where we try to make sug-
gestions or even to criticise the foreign
policy of this Government, particularly
the policies as enunciated by the
Prime Minister, it is only with a view.
to emphasise certain aspects of our
national needs which seem to have
been forgotten in respect of the pur-
suit of forejgn policy towards a

7 country, A, B or C. My hon. friend—

\here again I am at a great dis-
advantage—in his fervent Urdu made
a reference to the prestige gained by
this country in the Near Eastern
countries, and also of the Prime Minis-
ter. These are all happening
nowadays, but in the grim reality of
world affairs I find sometimes this

. country’'s interests are either dropped

vin the middle or even jettisoned. I
am sure the Prime Minister will bear
with me if I try to offer one or two
observations on this Korean question
Let there be no mistake, Mr. Chair-
man, that the part played by India
in respect of the Korean question is

v indeed glorious. It was an Indian

- who presided over the first Korean
Commission, Mr. K, P. S. Menon. Our
resolution was the basis on which the
present arrangements are made. Our
custodian forces are doing their
worthy part. As the Prime Minister
said yesterday or the day before
yesterday, I think on the supple-
mentary grants, we have even under-
taken financial burdens even though
;we are least equipped to shoulder

‘ them.

But, where I felt hurt was in re-
gard to the decision taken suddenly °
to withdraw from the field when in
the Political Committee of the United
Nations we did not get a two-thirds
majority, concerning which the Prime -
Minister made a reference this morn-
ing. Sir, I know a number of
occasions previously in the United
Nations when India stood four-square
to all opposition and took defeats with
great grace. I refer to the defeats

. willingly sustained and voluntarily
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received when we stood for election .
to the Security Council. I should have
expected that in the case of Korea we
“would press forward and go to the
General Assembly. If we did not get
the two-thirds majority we could have
shown who the saboteurs are and
what increasing opposition is there.
I am not going to vent my spleen
against any single nation. Mr. Chair-
man, I am not against any particular
country, not in the least against the
United States. But, I feel very
strongly against the statement of such
a high personality like Mr. John
Foster Dulles, that this is the price
India has to pay for her neutrality on
this Korean question. I am quoting
his words. They make me feel
extremely unhappy, at the manner in
which we are unable to stand up to
the black-mail which is going on
against our increasing world position.
Of course, I will be told immediately
that Mrs. Vijaya Lakshmi Pandit has
been elected President. That election
brings happiness to India. But, let it
not become a sop so that the major
issues involved are forgotten. There
is a new diplomacy, a new imperialism
which is now strutting across the
world, and the countries both on this
side and on that side of the iron cur-
tain are involved in this. :

I am afraid I have not much time
at the fag end of the debate and I
will make my observations brief. I
would like briefly to limit my remarks
to Kashmir. Opening the Kashmir de-
bate last year, on the 7th of August,
I said: “anything done to jeopardise
the foreign policy of India, anything
done to disrupt the defence system of
this country should be deprecated, and
I take this opportunity of deprecating
it. I may make an appeal, especially
to friends on this side of the House,
that nothing should be done to imperil
the security of our country or our de-
fence.” I am speaking this morning
in the same mood, namely, that
Kashmir is a vital issue for us. Iv
always felt that Kashmir should have
been discussed on a domestic lével,
but, unfortunately on account of
certain circumstances, on account of J
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forces beyond our control, it has be-"
come an international question in
certain respects. I was unhappy to
note, Sir, that our Prime Minister
casually alsposed of some of our
amendments, about the activities of
the U.N.O. observers. Sir, here I have v,
got a number of names, and irrefut-,
able data, about the presence of these
people in Kashmir. Particularly be-
cause this data is to be published by
the Government of Bakshi Gulam
Mohammad, I do not propose to give
the names. What I want to do is to
ask some simple questions of the
Prime Minister, and I hope he will
have the good nature to answer them.
in public interest. What are the duties
of the U.N. Observers? Why should
they have their headquarters in Sri-
nagar? Why should they have their
private transmitter? Why are they
not confined, shall we say, to barracks.
round about the cease-fire line? These
are very elementary questions. They
have not come here to map out our
strategic and other installations in
Kashmir. They have come here under
certain international obligations under-
taken by India, to supervise the
cease-fire line. Why are they being
allowed to roam about the whole of
Kashmir and map all installation to
our detriment? I must ask these
questions. I understand that Shankar
Villa in Srinagar is their headquarters.
Sir, there are 50 U.N. Military
observers according to my informa-
tion; there are 20 and odd secretaries
including & number of Mata Haris—I
am using that word with a sense of
deliberation—and why should they be
permitted to become something like an
army of occupation? Sir, you recall
the incident in which Major General

Delvoie transported the effects of
Sardar Effendi from Srinagar to
Rawalpindi, and we declared him

persona mon grata. But what have
we done to ensure that all these things
do not reoccur. On the 9th August,
when the first disturbances broke out
in Srinagar, there was one Major
Holts—I do not know the correct
spelling, I have got the name written
down—who was deliberately inter-

fering with the police and magistracy _
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‘the cease-fire

[Dr. Lanka Sundaram]}
in the discharge of their duties. What
action has the Government of Jammu
and Kashmir taken, what action has

‘Government of India taken to pre-

vent the recurrence of incidents of

this character?

You would recall, Mr. Chairman,
that some time ago another U.N. officer
by name Major Ludd was flown by
Indian Air Force plane to Ladakh,
.and this gentleman is now working
in the Pentagon. Ladakh is not on
line. What was the
necessity for him to go there? Why

-did the I.AF. plane give him a lift?

What action was taken against him?

I have a number of such instances
but for the sake of my country, for
the sake of security, I would not give
them here. The point I make is that
these U.N. observers have completely
forgotten the duties for which they
have been sent out here. I would put
another question to the Prime Minis-
ter. How far is the cease-fire line
from Gulmarg—not via Baramula but
via Buniyar? 1 consider it is about
five or six miles across by bridle path.
Have any steps been taken to prevent
incursions across the cease-fire line?
I may say here that on that fateful
night of August 8, when Sheikh
Abdullah went to Gulmarg, there
were foreign agents waiting to receive
him. Along with the apprehending
of Sheikh Abdulla, I am given to
understand some of these people are
apprehended. What action is being
taken against them? I am raising this
question to strengthen the hands of
the Government of India, to strengthen
the hands of the Jammu and Kashmir
Government, and not to embarrass the
Prime Minister, and I hope something
will be done to see that these activities
are curbed.

You would recall that Kashmir, as
‘the Prime Minister described in such
beautiful language, is a beauty spot
and an attraction for tourists. I have
written down certain figures to show
that normally there are something
like 30,000 tourists who go to Kashmir,
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- of which about for 4,000 to 5,000 are

foreigners. The income of Kashmiris
from tourism is about 60-70 lakhs a
year,' It is a very vital point for
their existence. I have suggested to
the Prime Minister in another place
that we should seal off Kashmir
against these foreign interests, who
in any case must be screened. My
complaint is—I am talking with a
sense of urgency—that the security
measures are not adequate as yet.

There is a barrage of criticism and
propaganda against this country for
the part played by the .Indian army
or the Government of India on that
fateful night of August 9 when the
domestic changeover took place. I
would ask the Prime Minister to tell
this House whether Article 352 of the
Constitution was at all invoked by the
Jammu and Kashmir Government?
You would recall, Sir, that the Prime
Minister made a statement on the 24th

" July introducing in this House the

Agreement with the Sheikh Abdullah
Government. He said that in favour
of the Kashmir Government a certain
variation of Article 352 was agreed to.
This is the variation: “But in regard
to internal disturbances, at the re-
quest or with the concurrence of the
Government of the State”. 1 am
bringing this to your notice in order
to request the Prime Minister that the
malicious propaganda going on abroad
may be counteracted. The point at
issue is has any request been made to
the Government of India for assis-
tance? Our troops in Kashmir have
been strictly neutral when the change-
over was taking place. It is their
domestic affair and the Primme Minis-
ter should tell the world that this
Article was not invoked, that India
was not at all involved.

One of the basic issues of Kashmir
has been forgotten even after seven
years. We referred this matter to the
Security Council somewhere in Octo-
ber 1947 saying that Jammu and
Kashmir has been invaded. We asked
for the intervention of the United
Nations to arrange for the withdrawal
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mot only of the raiders but also of the -

Pakistan troops. That basic question
has been forgotten today. A great
portion of Kashmir territory is now
in occupied hands, the so-called ‘Azad’
Kashmir. To the extent to which
Jammu and Kashmir state which is
now with India and ‘Azad’ Kashmir
do not come together, I am convinced
that there will rot be a plebiscite. I
believe, Sir, that when the Prime
Minister replies to the debate he will
try to clarify this point and until this
clarification is forthcoming, until the
people of Kashmir are united—whether
they be in Ladakh or Jammu or
Gilgit, until the unity of the people of
Kashmir is made possible, I do not
conceive of any possibility for a
plebiscite taking place.

Finally I must pay my tribute to
the Sadar-i-Riyasat of- Kashmir for
tackling the crisis, and I do hope that
this House and the country in general
would support the present Govern-
ment and the Government of Jammu
and Kashmir. Tremendous reforms
have been announced within a space
of few days viz. abolition of procure-
ment, reduction of prices of grain, re-
duction in transport charges so that
prices will be lower in Kashmir when
the goods come from India; universal
education ete. In the major revolution
going on in Kashmir, India is with
Kashmir. Destiny has been kind to
the Prime Minister. His Kashmir
policy was ending up in smoke, but
for the events of August 5. I am sure
the country will be with the Govern-
ment provided it stands four square
against all saboteurs, internal and
external. .

Shri Frank Anthony (Nominated—,,
Anglo-Indians): Mr. Chairman, Sir,
my amendments seek to draw the
attention of the House to the fact that
the motion moved by the Prime
Minister does not underline India’s
special interest in a settlement being
arrived at at the forthcoming Political
Conference in respect of Korea and
that the motion contains no specific
condemnation of the policies being
pursued by the British Colonial offices
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in Africa and by the Malan Govern-j
ment in South Africa. May I say at
the outset that I entirely endorse the
view expressed by Acharya Kripalani,
fundamentally I agree with the foreign
policy of the Prime Minister. As the
Prime Minister has rightly remarked:
“Foreign policy is a complex affair
and one cannot dogmatise about it or
lay down deflnite formulae and pres-

criptions”. It is only in respect of v
certain facets which deal with the *
dynamic neutrality-—-cer_tain facets

must necessarily assume varying
importance according to change in
conditions in the international spheres
and it is there that I feel certain .
differences in emphasis arise.

I am aware that this Political Con- -
ference poses a difficult and delicate
problem and I agree that we do not
wish to make that difficult and deli- .
cate problem a more difficult one. Anv
argument has also been adduced that
this Political Conference in respect of
Korea is a matter which is the con-
cern of belligerents and India has mo
real concern. This argument, I+
respectfully submit, is only partially ’
true. 1 think we have got to look into
this problem from this point of view
that what has happened in Korea is
something unique iu international
history. I believe it is the first time
in international history that such an
action has been taken by a large num-
ber of nations—22 I think-—and they
have acted under an international
banner.

The League of Nations failed be-
cause it resolved itself increasingly
into a debating chamber. The League
of Nations failed although it tried to
face crisis after crisis—Manchuria,
Euthopea and others—because it was
unable to organise joint sanctions.
The United Nations for the first time
in international history has been able
to forge and to introduce sanctions .
against the declared aggressor. India »
has quite rightly declared her faith in
international co-operation and 1 join
issue with Acharya Kripalani and
Hiren Mookerjee when they say that v
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“ we should take lesser
v international affairs.

interest in

After having declared our faith in
international co-operation may I ask
the Prime Minister how is it that the
U.N.O. with all the short-comings re-
presents the maximum opportunity for
international co-operation? 1 think
the Prime Minister tends to be a little
unduly modest not only with history,
not only with geography, but I think
on an elaborate pattern his successful
policy has placed India in an important
position. We may not influence the
policy but I do think that India can
play an important part today in
influencing international decision.

v May I say one word about India’s

exclusion from the forthcoming politi-

cal conference. I think India’s attitude
, was entirely right. It was right that
we did not wish to thrust ourselves
into the political conference and that
attitude was an attitude not only of
sclf-respect but an attitude of dignity.
But I am bound to say this also, Sir,
and I say that with all respect. I
think the decision of the American
policy-makers was an unwise, un-
statesmanlike decision. In excluding
India they have lost one of their
greatest assets. I do not know whether
this conference is going to
materialise—I hope it will—but if it
materialises, what is going to happen?
People who were recently belligerents
people who have suffered a great deal
of blood-letting on both sides,—they
are going to stare across the con-
ference table with blood-shot eyes.
And had America had the vision, the
statesmanship, to include India, my
own feeling is that India's participa-
tion would have meant poring over
these deliberations in the political con-
ference in an objective manner—
pouring over these deliberations a
kind ‘of cool, clear spring-water out
of a jug. By excluding India,
America has gratuitously divested her-
self of the undoubted influence which
India would have been able to bring
to bear on the political conference.

-

India today can, and does speak for

- South-East Asia.
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More than that,
India today can be and is as well the
spokesman—the major spokesman-—of
democracy in Asia. I regret, Sir, that
the Arerican foreign policy seems to
be characterised by a succession of
tactless, unstatesmanlike statements.
My friend Dr. Lanka Sundaram re-
ferred to one of them. Mr. Dulles
may have thought that he was making
an exceedingly good debating point
when he referred to India’s exclusion
as being the price for her neutralism.
But I say this with all respect—that
American policy is today, in some
respects, immature. As a child shows
a sense of adolescence, American
policy shows in many respects an un-
awareness of Asian Psychology. Mr.
Dulles does not seem to be aware that
the memory of colonialism in India is
still fresh. In some quarters it is
still bitter and when he talks about
the price that anybody had to pay for
her neutralism, he does not realise

_that he creates in us a psychological

feeling. People in this country have
great ideals—we must always imple-
ment them—but we are people with
idealism. When he talks of price,
people in this country immediately re-
act and say that American foreign
policy has nothing to do with moral
values, that American foreign policy
is conceived in terms of prices, and is
conceived in terms of dollars. That
is where a wrong statement has been
made by Mr. Dulles. I think an even
more tactless and an eceven greater
blunder was committed when he said
the other day—it was a statement
which was credited to him—that if
after ten days, America was convinc-
ed that the political conference was
a sham and unproductive they would
walk out with Dr. Syngman Rhee, 1
do not wish to misjudge Dr. Syngman
Rhee. It is easy to misjudge people
from at a distance. This country has
suffered perhaps in a degree which
has no parallel in history, but Dr,
Syngman Rhee, rightly or wrongly,
has assumed a character of an in-
transigent in international affairs.
People think that he is unduly belli-
cose, that perhaps he has a secret
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interest in a resumption of hostilities, .

.and fignt the United Nations in order
to secure the unification of Korea of
which he will be the first President.
That was an essentially a tactless
statement. The United States may or
may not withdraw from the political
confcrence if it proves to be a sham,
but what decisive role that India can
play here is to point out to America,
even though she is not in the political
<conference, that America will be com-
mitting a fatal blunder and will by
her foreign policy cause irreparable
disruption not only to the United
Nations but to the whole cause of
democracy if she gives the impression
‘that she is going to offer undue com-
pensations to Dr. Syngman Rhee.
India can as well emphasise this
America that 'if America gives this
impression to the international world
at large, that if she is prepared to
make this undue concession to the in-
transigent Dr, Syngman Rhee, then
she will stand in danger of not only
isolating herself from India but from
all western democracies. That is a
role which, I say, India can and should
still play, and impress on America the
real danger of America losing the
support or isolating herself not only
from India but from the western de-
mocracies so far as the dubious com-
pensation of having Dr. Syngman
Rhee as her sole ally, is concerned.

1 pMm.

There is another aspect in respect
of which I say that India can still
play a decisive part in foreign affairs.
‘We cannot be so ingenuous as to
imagine that there will be no kind of
cold war brought into this political
conference. My own [feeling is that
all the paraphernalia of the cold war
will be brought to bear on the politi-
cal conference, that this political con-
ference is going to 1lead to a hard
bargaining indeed. Now, India can, as
I said give this salutary warning to
America, that if America gives the
impression that she is out unduly to
appease Dr. Syngman Rhee, she will
isolate herself from "the democracies.
At the same time, I say, that we
should not be—we cannot be—over-
borne by what emanates from the
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communist grip. We have to remem-
ber this: that India joined in naming
North Korea as an aggressor, and in
this respect, at this political conference
the communists are going to enjoy a
tremendous advantage; all those
countries are going to speak with one
voice; all those countries will tow a
dictated line; they will all speak in
regimented unison. There is a real
danger that the democracies may be
divided; they will have differences of
opinion—it is inevitable—but here
again India can, as I said, exert a
salutary influence on any undue in-
transigence of America and at the
same time make the world realise that
all that emanates from the communist
camp is not accepted at its face value.

Whenever we review our foreign
policy in this House, we should re-
state at least the principle, certain
basic facts. My friend Acharya
Kripalani joifled issue with the Prime
Minister. He felt that we live in an
international vacuum. To my mind
this is an amazing statement of policy.
How can any country, least of all a
country which, by the circumstances
of geography and history, has come to
occupy a better position, live in a
vacuum? Some of my friends in this
House suggested that we should not
live, impliedly, in a vacuum. We
thunder against communism; against
sabotage and foreign agents; I think
they thunder against democracies. I
can quite understand my friend Mr.
Hiren Mukerjee suggesting that we
live in an international vacuum, be-
cause as has been rightly said, com:
munism abhors a vacuum, and if India
can ever begin to live in an inter-
national vacuum, communism would
feel that effect. 1 say this: some of
my friends may not agree with me.
First, the paramount way of a con-
structive foreign policy is to secure
the interests of India and let us ask
ourselves this question: what, and who
could ever constitute a real threat
to Indian security or to the democratic
way of life to which India is com-
mitted? 1 say the answer is categori-
cal: the only threat that can happen
to Indian security and to the demo-
cratic way of life would be a threat
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which can emanate from the com-
munist world. And that is why I say
this. ...

Shri
never so.

Nambiar (Mayuram): It is

Shri Frank Anthony: Both under-
ground and overground it will be so.
That is why I say, Sir, that while it
is impossible to dogmatise, yet, India,
although regrettably she has been ex-
cluded from the political conference
owing to lack of vision on the part of
America, can by emphasizing two sorts
of opposite aspects—two facets in the
same medal-—one: bringing home to
America the real dangers to the world
from the policy enunciated by Dulles
and secondly, the promises made by
Robertson who went to see Dr.
Syngman Rhee in order to mollify his
obstinacy and truculently gave him
some undertaking—India can warn
America of the supreme need for
sobriety and statesmanship and at the
same time save the rest of the world
from the regimented professions
which are bound to issue from the
communist camp.

~ 1 would like to say a few words
about happenings in Africa to which
my amendment refers. My hon. friend
Prof. Hiren Mukerjee read out a state-
ment made by a member of the British
Government that our statements with
regard to Africa are resented by the
British Government as a gratuitous
intervention in their domestic affairs.
Personally I believe that what is
happening in Africa is something
which constitutes a flagrant violation
of the United Nations Charter. It has
ceased to be a domestic affair. What
is happening throughout Africa, in
South Africa or Kenya, or Central
African Federation, constitutes a de-
nial of elementary human rights. I
say this, Sir, although our Prime
Minister suffers from an undue
modesty, that there has been a certain
polarization of circumstances, histori-
cal perhaps, some of them accidental,
but India today because of this
polarisation of circumstances, has been
v placed in a position of trust. Today
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India—whether she likes it or not—
is looked upon by the coloured and the
exploited peoples of the world, as their
champion, their spokesman. It has
become history. She has become a
trustee, It is a duty which has been
placed on her by certain circumstances
and it is a duty from which, even if
she wanted to, she cannot escape.

Y The Prime Minister has said that
the South African problem is a

« chronic problem, but it is lying low.

. I say, with a due realisation of the
fact that we do not wish to offend
people unduly, that we should lose no.
opportunity of exposing' and condemn-
ing the kind of racialism that is
being practised in Africa today. We
know what is happening in Africa.
It is an ironical situation, it is a
tragically ironic situation. You have
an alleged democracy, an allegedly
Christian Government bringing both
democracy and Christianity into dis-
repute. The irony is emphasised when
you remember that Dr. Malan is not
a Doctor of Medicine, but a Doctor of
Divinity and Dr. Malan does not seem
to, realise the utter immorality of his
policy. While Dr. Malan worships
Christ, he does not realise that Christ
was an Asiatic. If Christ came down
to earth under Dr. Malan’s policy
Christ would be «consigned as an
Asiatic to a ghetto.

What is happening in Central
Africa? 1 know it is a delicate pro-
blem. But here also, Sir, I feel that
it is a problem which overflows the
boundary of domestic concern. The
majority of chiefs in Africa have pro-
tested against this reactionary, medi-
eval policy pursued by the British
Colonial Office. There, six million
Africans in Central Africa are now
going to be handed over to a minority
of three million Europeans. If demo-
cracy is to mean anything then India
must tell both America and Britain
that they must make it convey real
significance not only for Europeans, it
must have equal significance for all

. people of all colours throughout the



4071 Motion re

world. Today the policy pursued by .

the British Colonial Office is to
entrench with bayonets or terrorism
the rule of a European minority over
a vast majority of the indigenous
people of the country. That is the
state of affairs in Africa, in the Middle
East and Far East. That is why India
is considered as not only the sole
spokesman of South-East Asia, but she
is considered the apostle of progress
in Asia. She should tell Britain and
America that we have reached the
crossroads and that they should make
democracy have real significance for
all people, of all colours, that they
should repudiate what is happening in
South Africa, that they should give up
their colonial, the unabashedly colo-
nial policy in Kenya where atrocities
have been committed not only by the
black Mau Mau, but also by the
irresponsible trigger-fond white Mau
Mau. It is now a question of the
survival of democracy. India should
play a decisive role by telling America
and Britain that it is now a question
of survival of democracy and that they
should by their actions, not by mere
lip service, make democracy have real
significance for all people‘all over the
world. This racialism, this colo-
nialism, these are the ‘isms’ which are
the greatest enemies of democracy and
the greatest hostages of communism.
India should ask America and Britain
to decide, because upon that decision
will depend not only the future eof
democracy but the future events and
history of mankind.

Dr. Ram Subhag Singh: Sir, I rise
to lend my humble support to the
policy pursued by the Government of
India in regard to her foreign dealings.
Some of my hon. friends have said
that the policy of non-alignment and
non-involvement has landed the
country into trouble. Just now my
hon. friend Mr. Frank Anthony quot-
ed what Mr. Dulles, the Foreign Secre-
tary of the United States said a few
weeks ago at St. Louis, that the Gov-
ernment of India lost a seat on the
Korean Political Conference because
of her foreign policy. I am glad that
he said so. I am also equally glad
that the Government of India is pur-
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suing a policy which has annoyed the |
imperialist nations of the world so
much so that they have gone to the
extent of guaranteeing through the
North Atlantic Treaty Organisation
all-out support to the Fascist Salazar
if anything goes against his interest
in the Portuguese possessions in India.
What is true of Portugal is equally
true of French possessions in India
and both these possessions are likely to
be utilised not only by France and
Portugal to serve their nefarious ends,
but by all the war-mongering
imperialist nations of the world if any
emergency were to arise in Asia.

I am very glad and happy that the
Prime Minister has just said while
moving his motion that he will not
tolerate any interference here and he
won't allow any sort of imperialist
war to be carried on by their foot-
holds in Pondicherry and Goa. What
the Prime Minister said has com-
pletely cleared the darkness which
surrounded the atmosphere in India.
I should advise the Government of
India, or I should impress upon them
that the Government should go a step
further and should take immediate and
effective steps to end all these foreign
pockets here where innocent people
are being butchered like wild beasts
by hired goondas and mercenary
forces of France and Portugal.

Coming to the United Nations, I
notice that the diplomatic battles
which are being raged in the United
Nations and elsewhere are such that
Asians are being put against India,
reflecting thereby the policy adumbrat-
ed by President Eisenhower of
America in which he wanted to put
Asians against Asians. The stand
taken by President Syngman Rhee of
Korea to keep Indian troops off Korean
soil, the recent opposition by a
Siamese prince to Mrs. Vijayalakshmi
Pandit's candidature to U.N. Presi-
dency ore clear indication of that
policy at work.

Mr. Chairman: The hon. Member is
likely to take some time. He may re-
sume his speech after lunch.

The House then adjourned till Four
of the Clock.
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The House re-assembled at Four
of the Clock.

[Mg. DePUTY-SPEAKER in the Chair.]

Mr. Deputy-Speaker: Dr. Ram
Subhag Singh to continue his speech.

Dr. Ram Subhag Singh: Before the
House rose for lunch I was pointing
out how the foreign policy of this
Government has done good to this
country as well as to the entire world.
However, there are some persons in
certain countries like Malan, Salazar
and Dulles who do not see eye to eye
with our policy; they are suspicious
about us and naturally so because
they think that our policy has exposed
their imperialism into its true colours,
and there lies the greatness of the
policy of this Government, for which
I congratulate the Prime Minister and
the Government of India.

1 was also about to refer to the
diplomatic  battles in the United
Nations and elsewhere which indicate
that America and some of its satellite
countries are trying to instigate a few
of the Asian nations, as for instance,
Nationalist China, South Korea and
Pakistan, and to some extent Siam,
to go against India and I had cited the
instances of President Syngman Rhee’s
insistence on keeping Indian trobps off
the South Korean soil, and also Pakis-
tan’s voting against India on India’s
inclusion on the Korean Political Con-
ference. However, these things are
not going to do any great harm or
injury to our policy except that they
might feel satisfled in their des-
tructive approach to world peace
towards building which the Govern-
ment of India have so largely contri-
buted through the United Nations
during the short span of our six years
of freedom.

India’s contribution to the U.N. and
its various Committees have been
quite apparent. The role played by
her in the United Nations and else-
where in making colonial people stand
on their own feet is quite evident.
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India took the lead in ensuring a
solution of the Indomesian problem,
which led to Indonesia’s treedom.
India took a similar stand in regard to
solving the Korean problem. India’s
efforts in other spheres have also been
very commendable, as for instance,
in regard to Tunisia, Morocco and
Kenya. In Egypt alsuo India has tried
to get a general agreement about the
importance of respecting Egypt's
sovereignty over the Canal area. All
these efforts have been praiseworthy.
India has also taken a Jlaudable stand
on the Chinese issue and has tried to
get China admitted to the U.N. This
policy of India has added credit to its
foreign policy.

Nearer home, India’s relations with
her neighbours such as Burma, Nepal
and Afghanistan have been exceed-
ingly cordial and it is India’s con-
ciliatory and far-sighted policy which
has yet prevented havocs being
wrought on Pakistan. Here, I may
say that I do not see any reason why
Pakistan should be treated so
generously on our Kashmir State
territory. I would like to request the
Prime Minister and the Government
of India now to state it clearly that
there will be no plebiscite unless and
until the entire Kashmir is completely
cleared of raiders, Pakistan spies and
Pakistan forces. I would also request
the Prime Minister to get our secular
forces in Kashmir strengthened and

try hard to consolidate the forces
which live for democracy and
secularism.

Besides, I think the policy followed
by the Government of India in regard
to racial issue has also been very con-
sistent and courageous and the
Government of India has always tried
to eradicate racial discrimination
throughout the world which Malan
and others have tried to impose on this
universe. Dulles, Salazar and Malan,
the clergymen, want to convert the
entire universe to their race, religion,
political views and economic views and
therein lies the greatness of our
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foreign policy that it has exposed -

them all. Al their nefarious ends
have been completely exposed by the
independent policy of India and this
is why they want to humiliate India in
every sphere in international gather-
ings. They are trying to blow their
own wind and want that there should
not be any man who could oppose
them so far as racial discrimination,
their imperialism, and their fascist
mentality is concerned.

All this indicates that the policy
followed by the Government of India
is wise, and sound. It has increased
India’s international position and has
enhanced her political reputation and
importance, which are now being so
powerfully felt throughout the world.
And this is why I would like to urge
upon this August House to accord its

full support to the policy pursued by

the Government of India.

Kumari Annie Mascarene (Tri-
vandrum): I wish to raise a point of
order. Sir, this House has been
having speakers from the men only.
When we preside over the destinies of
nations, how is it that the voice of
women is not allowed {0 be heard
here? )

Mr. Deputy-Speaker: I shall come
to the women.

Shri P. N. Rajabhoj: I would also
like to speak as representing the
Scheduled Castes in this country.
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Mr. Deputy-Speaker: No, no. Order.
order. The hon. Member has taken
more than 25 minutes. I am afraid
there are a number of applications
here. 1 will not be able to give even
ten minutes to hon. Members here-
after. The hon. Member will have
now to take his seat.
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[English translation of the above
Speech)

Maulana Masuodi (Jammu and
Kashmir): Sir, I would first of all
like to congratulate the hon. Prime
Minister for the speechr he delivered
this morning in elucidation of the
foreign policy of India. While lend-
ing my full support to it I would like
to submit that the foreign policy of
India is not only an evidence of
World peace but it is also furthering
the prestige and honour of India
from day to day in the eyes of the
whole world, as it has not been
changing with timely circumstances
and day to day interests but being
based on the principle of truth has
remained unaltered. People may
agree with it or not; but friend and
foe—India names none as her foe—
can understand alike at their own
places as to their steps which India
would lend support to or oppose.
This policy is so strong and well
founded that a newly independent

country like India can make her
foundations very strong and take
further a very stable step. With

theése few words of agreement with
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« the general policy, I would like to
submit a few things about Kashmir.

Kashmir affair is an internal affair-
so far as it remains limited to the
question of an internal state of India.
But, since this question has been
pending till now for a final decision,
the incidents taking place in Kashmir
have an effect on foreign affairs, and
thus the situation cannot be studied
in an easy way if the external affairs.
are set apart from it. This ac-
counts for the fact that Panditji him-
self referred to many internal affairs.
of Kashmir in his Debate on foreign
affairs this morning. The most.
esgential thing to be kept in view
regarding Kashmir is that so long
as the Kashmir question is not
finally settled, it should carefully
and essentially be considered if any
step taken in that direction takes us.
nearer the goal or far away from
that. If this thing is not borne in
mind or considered or made a cri-
terion of, we shall be taking a

_ wrong approach in solving this Kash-

mir question. The recent happen
ing in Kashmir, i.e., deposing Sheikh
Mohammad Abdullah and arresting
him, later which came off some weeks
ago. claims a consideration of this
House. In this consideration the
House by keeping in view the funda-
mental criterion should consider if
such steps carried us nearer our goal
or far away from that, and by how
much. If we study this question in
the light of this criterion, I have full
hopes that we will not be making a
wrong approach in days to come.

In his Debate on this question this
morning Panditji with his beautiful
words answered all those allegations
which had been heaped round by
people, and for this act of his not
only I but the whole country should
be grateful to him. So many stories
and statements appeared during the
last six weeks in the papers. No
matter if some authoritative people
were contributing those out of their
own accord or some papers published
accordance with the re-
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searches made by them. One base- -

less thing that was apparent through-
out was as if some such negotiations
for raising a plot had taken place
between Sheikh Mohd. Abdullah and
American Government that both India
and Pakistan would have looked
non-plussed if the Sheikh had not
been arrested, and one fine morning
the whole world would have seen
that in place of acceding to India or
Pakistan Kashmir joined hands with
Washington. If I am not wrong,
anvbody with a dispassionate view
will arrive at this very conclusion
after a perusal of papers published
during the last six weeks. These
were the things which being kept in
view by a friend of ours made him
speak this morning. Not only I but
our friend comrade Hiren Mukerjee
also had to express to some extent
indignation over what he said. He
too is not prepared to believe it in
any case. These were the things,
‘however: Our country and nation
should be grateful to Panditji as his
‘Gandhian truth has cleared the whole
matter so much so that nothing of the
sort is left before us now. The most
that can be said is that there might
Thave been foreign intervention about
which Panditji rightly said that that
wa: not restricted to Srinagar only
but had its play also in Delhi. May
be, such an intervention would have
‘been there and that does have its
hand at every place. The shape
given to this question, however, was
not a real one. By clearing this
issue, Panditji provided us, I believe,
facilities in our would be step to-
wards the solution of the question.
Panditji has rightly said that Sheikh
Sahib had- to a large extent fallen
wvictim to frustration for some months.
Nobody denies this fact. There is no
lonely source for the frustration he
suffered from. There can be many a
source, and surely Jan Sangh and
Praja Parishad movement has been
one of the sources of his frustration.
Was the movement such a big one as
to affect a man to this extent? The
movement may appear flimsy if com-
pared to the teeming population of
36 crores of Indians, but we should
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it was no small a
movement when compared to the
crippled and truncated state of
Jammu and Kashmir, more than
third portion of which is still occu-
pied by raiders. The total capacity
of the two Central Jails and other
Sub-Jails there is from twelve to
fifteen hundred; but people more in
number than iz capacity hul to be
arrested. And if in such a State of
affairs the biggest hero of this move-
ment crossed the Ravi bridge and
entered the State, and after him went
other people, surely that small and
tiny State got frightened. And if the
administrators also got frightened,
they should not have been accused
and then punished in the way as
they have been. I do not go into
these details, however.

not forget that

I only want to submit that Panditji
has rightly said that Sheikh Sahib
suffered from frustration, and hesi-
tated in coming to Delhi when he
(Panditji) called him for talks in
July. One of the major reasons of
his hesitation was that those days
Communal parties in India were rais-
ing hue and cry in the name of the
late Dr. Mookerjee and were ex-
ploiting his sad and sudden death;
and keeping in view that situation
Sheikh Sahib had clearly said that if
any party demonstrated on his arrival
in Delhi, our interests in India and
Kashmir would get a set-back. So if
at the time of demonstrations he
hesitated to come, there was nothing
objectionable. May be, there may
have been other reasons as well
which he might have conveyed to
the Centre. This, however, is a
truth that he made a mistake in
hegitating to come to Delhi. This
also is true, as Panditji said, that
there were differences in our High
Command. These differences were of
various types, but Sheikh Sahib alone
was not responsible for these differ-
ences. I, standing before you here,
was also equally responsible, and
surely I had difference with Sheikh
Sahib, especially in so far as he
demanded that we should have a
third alternative for our accession to
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other than either of the two known
to us. I cannot claim to have oppos-
ed most to the third alternative,
because, as I made it clear so many
times before, I understand that the
position of Kashmir between India
and Pakistan is more or less the
same as that of the compromise made
by the Congress and the League in
1946. This is a part of that very
compromise in  accordance with
which the two major parties of our
country agreed to divide it into two
parts. Nobody has a right to divide
our country into three, four or five
parts, or to raise slogans for some
other country than the two, viz., India
and Pakistan by giving up alliance
with these two parties.

(Time bell rings)

Maulana Masuodi: Is my time over,
Sir?

Mr. Deputy-Speaker: Two minutes
please.

Maulana Masuodi: Sir, I would
request you to allow me five minutes
more.

Mr. Deputy-Speaker: There are
oihers also to speak.

Maulana Masuodi: Keeping this
basic principle in view, the alterna-
tive for some other country does not
come up unless the two countries after
a mutual agreement are prepared to
divide this country into some more
parts, which, evident as it is im-
possible and impracticable. In such
a position Kashmir can according to
the decision taken in 1946 accede to
either of these two countries. She
cannot remain independent. This is
why 1 also opposed the third alter-
native. The much talked of differ-
ences hold me also as one of the ac-
cused. There were no differences,
however, on this issue because—here
I may add to your information—other
colleagues, perhaps not known to
world, also supported the stand of
Sheikh Sahib regarding the other
alternative. There were other peo-
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ple with him and this was the reason:
why he thought that he was not
alone in putting forth the third alter-
native! and he felt that many more
colleagues of High Command besides
Afzal Beg were with him who thought
that suggesting the third alternative
would not be objectionable.

The Minister of Education and
Natural Resoarces and Sclentific
Research (Maulana Azad): Which
High Command are you referring to?

Maulana Masuodi: T mean the High
Command of Kashmir National Con-
ference. Secondly, Sheikh Sahib
never presented this demand in a
shape that he was about to do that
or made an announcement to that
effect. He always said that when
two Prime Ministers of India and
Pakistan would meet and discuss the
two alternatives, the feasibility of
the third one also might be consi-
dered. There was nothing more of
facts, besides, in that suggestion.
Apart from this there were other
differences, which did not disclose
themselves to outer world nor would
perhaps be disclosed. Differences
there were no doubt, but I want to
remove a misunderstanding which
prevails here. It is not correct that
the majority of the working com-
mittee decided at any time against
Sheikh Sahib, nor is it correct that a
decision was asked for from the
General Council which disclosed that
majority was against him. This. too,
is not correct that the majority in
Parliamentary Party was against him.
These problems were nevertheless to
come up in the days to come. He
was arrested on 9th August. He had
called a meeting of the working
committee on 28th and the Assembly
Session was to come off on 5th Octo-
ber, which meant that at least a
party meeting would take place on
4th October.

Dr. Ram Subhag Singh: Did the
working committee pass the proposal
of Sheikh Sahib, or not?
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Maulana Masuodi: The proposal °

was not put up before the Working
Committee. It was put up before
the eight men selected from the
Working Committee and they did not
oppose it. Whatever the situation,
I believe, the arrest of Sheikh Sahib
made in these circumstances was
absolutely unnecessary although I
had differences with him. I am of
the opinion that the situation could
be improved without taking such a
step. Even now if the whole matter
is reconsidered, the situation can be
improved. I am at the moment not
going into the Constitutional, moral
and other aspects of the problem
because that is a local affair of
Kashmir with which this House is
not concerned. I only want to sub-
mit that while keeping in view our
goal, we should not forget that the
Kashmir question can finally be solved
by either military force or moral
and peoples’ force with reference to
their will. Deciding the issue by
military force has long back been
annulled by India, and so far as the
question of solving this issue by
moral and other forces is concerned,
our biggest force there is National
Conference for which it is so very
harmful and disastrous to have such
differences as the members of our
National Conference would be by
pitting against one another; and in this
state of affairs we should not be
swayed by the sentiments of favour-
ing one and despising the other. We
should all the same work with the
sentiment that this peoples’ force in
National Conference is to be mustered
and put to wgrk. In this connection
I appeal in ticular to Panditji
because his person can do a lot in
solving these matters. I would like
to appeal to him that he may pay
his attention in this direction.

Referring to the incidents which
took place after the Sheikh's arrest,
Panditji said, the newspapers in
Pakistan and other countries had
given the news in an -.exaggerated
manner. This is really unfortunate.
Whereas I agree with Panditji with
regard to this that hyperboled news
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were based on mischief, I would re-
quest him that it is equally obliga-
tory to investigate into the incidents.
Quite true that the news published.
regarding those incidents are base-
less, but some happening have after-
all taken place there. It is in the
personal knowledge of Panditji that .
there is much difference between the
reports sent by the State Government .
of that place and the investigation.
reports of his personal sources.

Mr. Deputy-Speaker: The hon.
Member must resume his seat. I can--
not allow any more time.

Maulana Masuodi: There 1s no-
harm in making investigation into the
situation. Such things do take place -
everywhere. Firing cases take place
in every part of India, leave alone -
Kashmir. The investigation should be
made and once the investigation is
complete, the mouths of those who -
hyperboled get closed automatically.
I believe, the investigation is but
necessary due to the fact that the-
Indian military which was there was
not made use of, and we are proud
of it; but it is a fact that the Central
Reserve Police was to be used. The
investigation is essential also for the -
reason that the Centre may have &
clear purview of the incidents. Not
only this, the biggest advantage of
the investigation is that it gives a
healing touch, more so when it is ob-
ligatory on Panditji to apply the heal-
ing balm to the masses of Kashmir.

Mr. Deputy-Speaker: No, no.
Order, order. The hon. Member has-
taken more than 25 minutes. I am
afraid there are a number of appli-
cations here. I will not be able to-
give even ten minutes to hon. Mem-
bers hereafter. The hon. Member -
will have now to take his seat.

Maulana Masuedi: Sir, If you per--
mit me, some two or three points. ...

Mr. Deputy-Speaker: What can k.
do?
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Col. Zaidi (Hardoi Distt.—North-
West cum Farrukhabad Distt.—East
cum Shahjahanpur Distt.—South):
Mr. Deputy-Speaker, Sir, in the
beginning of the speech, the Prime
Minister referred to the mental atti-
tude clouding the judgment of some
countries today. They believe that
you are either with them or against
them. There is a sort of fanatical
fervour. This reminds me of a sen-
tence in an article written by Mrs.
"Roosevelt sometime ago. She said:
““Communism is like God. You are
rither for God or against God.”

Well, Sir, it pains some of us to
see that some of our friends and
.comrades who are rightly filled with
righteous wrath over wrongs done
to humanity, take a very one-sided
view of things. We on this side of
the House condemn evil wherever it
may exist. But it is hardly fair to
talk of evil only in one quarter and
to exonerate and completely overlook
things that may happen in some
.other quarters. One of our friends
-said: “Let us not be contaminated
"by our contacts with the imperialists”.
"He exhorted the Prime Minister to
.come forward as a true champion of
‘the peoples. We entirely agree with
this most excellent proposal. The
.Prime Minister should come forward
.as the champion of downtrodden
“humanity everywhere.

Sbhri M. P. Mishra (Monghyr North-
"West): He is already there.

Col. Zaidi: Of course, he is. I am
.agreeing with our friends who say
that, and we certainly condemn this
.contamination by our contacts with
-the imperialists, but who are the
~imperialists?

An Hon. Member: Old and new
-ones.

Col. Zaidl: Let us condemn im-
-perialism wherever it exists. There
:is a country, a very great country, a
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P very fine country in many respects,

which has absorbed three small Bal-
tic countries and made them in every
way a part of its own system. It
has ‘orought under its control a num-
ber of other free countries including
a very progressive and a very demo-
cratic country like Czechoslovakia.
On the other hand, there is the re-
cord of a country like England. We
have no reasons to condone all the
sins committed by England, because
we have personal cxperience and it
is not necessary to have very long
memories. Only till yesterday we
were a subject race, we were ruled
by England, but the fact remains—
let us not be unfair—that England
has done something unparalleled in
the history of modern times, that is,
England withdrew from India, Pakis-
tan, Burma and Ceylon without an
armed conflict. And I wonder, Sir,
if an example like this will ever be
set—anyhow the likelihood is very
dim—in the near future by the
U.S.S.R.

I am like most of my countrymen
and like Members on this side,
neither for Russia nor against Russia,
neither for England nor against
England. neither for America nor
against America. We try to be fair-
minded, to be friendly to everybody,
but we also want to condemn 1mperal-
{sm and colonialism and oppression
wherever it may exist, and we are tired
of listening in session after session to
this tirade against the Anglo-Ameri-
can bloc implying that our Govern-
ment and our people are tied to the
apron strings of the Anglo-American
bloc. And who are the people who
say this?—who have given much less
proof of being the champions of the
downtrodden than Pandit Jawaharlal
Nehru, the Prime Minister of India.
Certainly condemn American im-
perialism or British imperialism
wherever you feel justified in doing
so, but do not try to create an im-
pression that our Government is in
any way trying to work as something
subservient to either the Common-

. wealth or America.
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Not only our friend Prof. Mukerijee, -

but even our distinguished friend Mr.
Kripalani........

An Hon, Member: Acharya.

Col. Zaijdi......... Acharyaji talked
against our remaining in the Com-
monwealth. I want to be quite clear
about it. What have we against this
membership of the Commonwealth?
After all, you cannot live in complete
isolation. The Commonwealth may
be full of devils, but the devil you
know is better than the devil you
don’'t. We have had two centuries
of connection with the British people.
We have imbibed a lot of their ideas.
Our political institutions, our Parlia-
mentary system, a good deal of our
Constitution have their roots in
British institutions. Our Army, our
strategy, our way of thinking in
many ways, in many directions, is
similar to that of the.British people,
and I say that without any sense of
shame or inferiority. You could not
over two hundred years help imbib-
ing a lot which is British, to take
something which is good and whole-
some and of value in the British
institutions. And that is why ‘'we have
a certain attachment to the British
people. There is a lot in common
and now that we are free we wish
to forget the past, and we are great
enough and big enough—certainly
our Government and our Prime
Minister are big enough and great
enough—to forget the past and extend
the hand of friendship to the coun-
tries in the Commonwealth.

Acharya Kripalani:
South Africa?

Including

Col. Zaidi: I am fully conscious
that the Commonwealth contains
South Africa. Though England has
done things in Kenya and Malaya—
I have not the slightest hesitation in
mentioning this—we do not approve
of those. We shall raise our voice of
protest strongly against this, and I
assure the House that the Prime
Minister must have, in his own
dignified, quiet way, done everything
possible to give expression to the
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disapproval of India regarding these .

matters.

Shri M, P, Mishra: He has done it
in this House.

Col. Zaidi: But if you are going to
give up membership of the Common-
wealth where we are absolutely free,
where we can go our own way and
have dealings with the Common-
wealth countries when we want to
and take counsel with them if we
are so inclined; well, if we condemn
the membership of the Common-
wealth simply because there is South
Africa there, or there are the episodes
of Kenya and Malaya, then what
about the U.N.O.?

Why does Russia sit side by side
with U.S.A. in the UNO? And, for
the matter of that, both India and

South Africa are members of the
United Nations. Shall we give up
our membership of the United

Nations simply because South Africa
is also a member? Nothing of the
sort. For these reasons, I feel that
to throw a lot of blame on the Prime
Minister for his weakness for the
Commonwealth is very uncharitable
and wholly unjustified.

Moreover, I feel—I may be wrong
—that since our independence, Great
Britain has tried to respect Indian
opinions so far as Asia is concerned,
and as far as possible, to adjust her
own policies’ out of respect for Indian
views. For instance, take the ques-
tion of Korea. Take the question
of the admission of China to UNO.
I remember that time I happened to
be in England in 1950 when our Gov-
ernment was criticised for striking a
note of warning about the 38th
parallel. Even in London, what
we said was the subject of criticism,
but within a few months what India
said was dittoed by England. Then,
so far as the recognition of the Peo-
ple’s Republic of China is concerned,
and so far as her membership of the
United Nations, is concerned England
has endorsed .Indian opinion in the
matter. (Time bell rings). And in
these various ways there are good °



410t Motion re

[Col. . Zaidi)
grounds for keeping up our member-
ship of the Commonwealth. My
time is up and so I resume my seat.

Pandit Fotedar (Jammu and Kash-
mir): In fact I had no idea to anti-
cipate in the debate on the foreign
policy of India. But the time I
came, I found my learned friend,
Maulana Masuodi, saying certain
things on Kashmir. I feel that a
stage has come, when it is no use
beating about the bush and keeping
things up your sleeves, when the
fate of great Empires and countries
is involved on the issue of Kashmir.
With all the reverance that I have
for my friend, Maulana Sahib, against
whom I stand up today not in a
spirit of animosity, but only with the
idea of clearing certain points, which
he has put in a manner, which is
bound to create a certain amount of
confusion and suspicion. No doubt,
the activities of certain organisations
here in India and in the Jammu Pro-
vince did influence the opinion of the
people in Kashmir, but outright to
place the responsibility of a certain
idea which may have been sedulously
gaining ground in the mind of Sheikh
Sahib himself since a long time, on
them, is not correct.

So far as the question of indepen-
dence i8 concerned, I think it is not
quite a fresh idea, or a recent deve-
lopment in Sheikh Sahib so far as
I know. I belong to Kashmir and
Kashmir, I always feel and I do feel
even today, is an integral part of
India. As such, I can speak things
in an authoritative manner when
compared to many other friends here
who do not belong to Kashmir. So
far back as 1948, Sheikh Sahib did
give a slogan of independence. It
was not in the year 1953, it was in
the year 1948 that he took into- con-
fidence certain foreign press corres-
pondents and told them that in-
dependence was the only solution for
Kashmir. At that time, Sardar Patel
was living and Sheikh Abdullah was
summoned over here. Then my
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. friends, may be remembering he

said that he was thinking aloud. This
was the time when Loy Henderson
was: in Kashmir, along with his
wife. In the year 1852 when the
Ranbirsinghpura speech was made,
by Sheikh Sahib, there was no Jan
Sangh; at that time there were no
activities by the Praja Parishad.
much less the Jan Sangh against
Kashmir Government. Yet there was
that much-maligned statement made
at a public meeting which was
covered by Press Trust of India and
subsequently by other papers and
about which even the idol of the
people, the great leader of the coun-
try, Pandit Jawaharlal Nehru, had to
speak in a public meeting that he
was not feeling happy. Then also the
working of Sheikh Abdulla’s mind
regarding the future political status
of Kashmir was quite visible and
could not escape detection.

I do not belong to the Working
Committee of the National Conference,
but I do know things and learn things
from the members of the Working
Committee. On that authority, as
also on what I have learnt directly
from Sheikh Sahib on the eve of my
departure from Kashmir to attend
the present session of the Parliament,
I lay this before the House for in-
formation and guidance. I had a
long talk with him about Kashmir
for about two and a half hours and
finally he told me that there was no
solution for the Kashmir question,
except independence, that those parts
of Jammu which are inhabited mostly
by Hindus, and Ladakh, should go to
India and the parts held by Pakistan
at the present moment should re-
main with Pakistan, the rest to be
converted, after the wreckage, of the
State into an independent territory, to
be recognised both by India and by
Pakistan. Not only that; he said that
since both these countries were get-
ting a slice, both should subsidise
what remained of the State—the in-
dependent Kashmir Valley—so that
we could develop KXKashmir from
within.
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Well, this was the talk I had with -

him. I don’t suppose I have much
time at my disposal to describe the
entire narrative here, although it
is very much necessary. The idea of
independence was gaining ground in
the mind of Sheikh Abdullah since
a long long time. And here my friend,
Maulana Sahib—with all deference
to him—said that it was the Jan
Sangh, the Hindu Mahasabha and
the Praja Parishad which influenced
the decision of Sheikh Sahib. I do
not absolve them of their share of
responsibility, but all the same, I
feel, and I say it with a sense of res-
ponsibility, that such events alone,
did not constitute any basic reason
in Sheikh Sahib’s mind to drift into
the channel of independence. In
fact, the Jan Sangh, the Hindu Maha-
sabha and the Praja Parishad do not
form India and Sheikh Abdullah had
no reason to mount the stage and
condemn the whole of the Indian
nation and the Indian Republic, to
speak things against the whole of
India and to compare Pandit Jawa-
harlal Nehru with  Dr. Shyama
Prasad Mookerjee. He said in the
Working Committee and the Workers
meeting that there was no difference
between Pandit Nehru and Shyama
Prasad Mookerjee. This was an un-
kindest cut and the height of un-
gratitude. That was the state of
affairs in the Workers’ meeting, where
1 heard Sheikh Sahib speaking
things against India and the
people, as also the workers being
roused against India, I wused to
put this Question to myself:—after
all what India had done to deserve
this denunciation? Did India go
as an aggressor to Kashmir? India
came to Kashmir when Pakistan was
the aggressor; India on the invitation
of the people came to defend the
independence, the life, property and
chastity of womanhood in Kashmir
against Pakistan’s aggression. Did
he, Sheikh Abdullah, not say, that there
was no power on earth which can
separate Kashmir from India and
that independence was impolitic and
impracticable? Therefore, what has
India done? India never interfered.
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The greatest charge I can lay at the
door of India today is that India
never cared to interfere with the
internal administration of Kashmir.
India said that she had gone there at
the invitation of the people and #
the people asked India to leave Kash-
mir, India would not take even &
single minute to leave the country.

The second thing is this. Here
my friend said that no decision was
taken. But, is it not a fact that after
having found himself in a minority
in the Working Committee, in the
administration and the Cabinet, as
also in the Constituent Assembly he
rushed on to the stage? Was it not
negation of democracy, and political
tyranny, to talk to the people that
things cannot be decided in closed
rooms? He called the Working Com-
mittee a closed room; he called his
own Cabinet a room. Cabinet mem-
bers are the chosen representatives
of the people. Cabinet members
were selected from among the mem-
bers of the Constituent Assembly,
which Sheikh Sahib always termed
as the sovereign authority in the land.
Was it a room? If that is a room,
then I think our Parliament is also
a room. For every purpose then,
we shall have to run to 36 crores of
people. He said, all these things
I think to divert the attention of the
masses from acute economic distress
and maladministration in the country.
I felt sad and surprised to see that
the great leader of the country for
whom I have great reverence, should
have degenerated into communal
channels and repudiate the time-
honoured stand of the National Con-
ference of which he was the Head.
Perhahps the idea was to help and
strengthen certain elements in Pakis-
tan and in foreign countries while
negotiations regarding the future of
Kashmir were going on. I am not
concerned with all that at the present
moment. My friend Maulana Saheb
said about himself that he was against
Pakistan and the idea of independence.
He was against Pakistan and he was
against independence—I knew it very
well as he used to talk to me them



4108  Motion re

.[Pnndit Fotedar]

while he was leading a sort of a
movement against Sheikh Abdulla’s
misconcleved stand within the re-
marks of the National Conference.
He was a 'leader of a movement
which was bound to bring about the
downfall and the collapse of Sheikh
Abdulla’s undemocratic and dictatorial
edifice. 'When the edifice has fallen,
he was responsible for all this and
now he should not have any reason
to feel unhappy over it. I do not
want to take the time of the House.
I want to say only this thing, Sir,
that it is really unhappy that such
things should have happened in
Kashmir. But, I may say that the
leadership which has come to power
with Bakhshi Gulam Mohammad at
its head did not save only Kashmir
from disaster, it saved the whole of
Pakistan and the whole of the repub-
lic of India from a great disaster
which would have overtaken them.
So, I feel that we should really be
grateful to that leadership and also
Maulana Saheb for taking an autho-
ritative stand against Sheikh Abdulla’s
stand, a stand rejected by the National
Conference times without number.

Now, it is said that we should
understand something about the
actual and basic position. There can-
not be one person in the world who
can influence the decision of the
teeming millions. It is the age-long
ideology of the people and an organi-
sation which counts. In the year
1947, it was not one person or a
coterie of friends, but, in fact, the
entire mass of the Kashmiris who
wanted to go to India and not to
Pakistan, and who influenced by their
time honoured political, professions
and faith, fought Pakistani raiders. It
is not correct to say that only one
person or a coterie of people can
deliver the goods. That will be to
reduce the people to automatons, to
make them something like machine
in the present age of democracy.
Then the question of ascertaining the
will of the people, becomes a sinning
mockery I say that in the year 1947,
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and his friends, the Maulana Saheb,

) Bakshi Saheb and others did a very

great thing in the history of Kashmir.
At t}‘xe present moment, to say that
because the Jan Sangh, the Hindu
Mahasabha and the Parishad indulged
in communal activities, therefore,
such a thing happened, is not correct.
Are Jan Sangh and the Hindu Maha
Sabha the whole of India? India
consists of 36 crores of people. If
Sheikh Abdulla was responsible be-
fore 30 lakhs of people, Pandit
Jawaharlal Nehru and his Govern-
ment are responsible before 36
crores of people. Did not this Gov-
ernment of India endorse the activi-
ties of the Kashmir Government,
unreservedly when the movement
was going on in Jammu? Did not
Panditji say that it was a most mis-
chievous and pernicious movement?
Did he not say that if he would have
been there as the Head of Adminis-
tration he would have taken sterner
measures against this mischievous
and pernicious movement? Did not
the Government of India and the
Indian Parliament and the whole
congress back Sheikh Abdulla for
five years? Is it not manufacturing
an excuse now, for the realisation of
some Sinister objective to say that
the Jan Sangh and Praja Parishad
did certain things and all these things
happened and therefore'a volte-face?

My friend Maulana Saheb said that
a Commission of Enquiry should be
appointed, to enquire into the recent
happenings in Kashmir. Maulana
Saheb is the General Secretary of the
National Conference. It is the Na-
tional Conference Government that is
functioning in Kashmir. Why does he
not ask his own Government, his own
party to do that? If at all there is
any truth in the stories of atrocities
—I feel that besides what is being
said, many things must have happen-
ed because it was a tremendous up-
heaval—all the same the astounding
things said in the Pakistan Press and
in the foreign Press are only to cater

there was no doubt that Sheikh Saheb . to their own nefarious political
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ends. I think these are all menda- *

cious inventions which deserve not
even the dignity of a formal denial.
The people of Kashmir want good Gov-
vernment which was denied to them all
these six years. On matters pertaining
tothe future political set-up of Kash-
mir, they have energetically express-
ed themselves in 1947, against odd
danger to life and religious appeal.

st W wWo FmAE (TAT) : V

IR WEET, W AT F AT WA
ifer wargToTe Age W awrg R
% fod & gon g | WO qwy dfew
FATEITS ALE AT 7 T EEqIL AT
T w wREA agi e § Qe
Qafes 7| & § ST F aga W0
g, ¥ w9 ff 37 ¥ g N 0E
srefifir it gart ey oY i gt a wifa
LU COL UL L
gfeq oft & 7z wraT ¢ FF T A TR
FE ¥ TG AT O 90 TR &
qeaTe oY gfar 7 araw 7 g H
wawar g 5 @ & qeaq w9 & oW
IR o agt srrearaw faar € fr a<daf
I, B & AR @A 8 A
fegeam & 3o g R Sufrdmam
¥ O Tt T §, oree Ay AW
weifafee, ag 9 fgearm & aay
LR FA & fod g &
Foqred Aify &1 FgEr w49, ™
T A AT FA § | FAR AWAIEY
Rar o srerd pUSTY ot wEx § 5
T WHIT T ATRATAT QAT X OAY
gfeq o 7 faar ar, ¥ 78 sreara=
ATATET & qHAT T | AT A% §6
%7 g1 gt | 3fFT qR ATow IT &
Rl 7 8 grar Irar war g€ o
T OF 3 a1 & qgEr & AT srard
o & @ faramardy a
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AT F Y arHY 2 F wrefyay
wY ot ofcfeafa Y @ &, so% faxg
ft dfea ff @ 92> & woqa vaw TR
T agt I araE far §, wwn fod
78T quTd A g2 § AT Fwar G
fe €& v A wwga Aifc wgr aw
gfeq oft wony & | ¥fFT & g s
st a1 & @ wodfifas s F
ag g4 Afa 1 oy | 3few Torfa
# o Aify o #Y gy 9T & a4
dz @ i § W & & wroor e
Tafy & s w7 o SR oW
far )

o Trw g fog : ag gl amr
qr

St wte ofto IR : {ﬂ'a' I
1 7 ), o w1 Iedw far €

5p. M.
AWM TEHL ITH A ¥ R
# ITHY AaTE AAT §, TG AT Tl
FAIR T N @ ¥ g AT wEAw
T § A 7 T F Areaad o oy
Ty Aify 8, 9 awwe o &
HYEY IrEAfAE o ar ;v vy
qg oY wew W4T §, A www A Ay
JE@r | " oar  gEEr  sterile
vescillation gwwar g &\ ¥ wrf
wraar g &, ¥ oar A wwar
gTh ay W wrawr 9ger § ek
T g ¥ ar A A Rfes Afr
Iufaelie g @ Aot 5%
¥eEE & AR I AT 1A Tfed
qrd w1 axfaw A g6 s 0%
Irarfea T arfed av 1 Frfear, goer-
#fiftrar & FoET Tar awf anfx &
TR, AT A FATEY Ty Ay &
R & g AW § A w7 wfgA=e
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[t dro dto Zmid]

- fegr a1 @7 & AT FAar F oAy
Wi AT G IR W
ifa = el faorgen gfea w1
e s & fod aarafa (7 foar
wmAarFetFTEM Y @ 1 dfea o
e Y ddfew Hife g7 s T
g3 g ax wgr & f5  “ours is
a mature nation” fggem aga
g 2w §, mfsas w A fagar
# g awar & 5w wgr ot -
T AW, DfFT gl aF FHAT w7
T ], W 9Ed W@ A R AT
WY aqre A g | T TG aw T SHAY
AF A T T FT GF §, A
Wi w2y T T 2w g
o g SR W I A &
IR AT AT Fg g6 § | S
# srowt aqeTAT Wgar § fFoamor
forg ag fama W @ 8, S99 ¥uw
arfers AgaT A} gifew & s 78
wear €, F1% W W 97 % IER 9T
qgiey &7 7% TEY &, 98 T F TrHY
9 TSt g g a%ar | fret A
#Y Ager AT wATE 9 dfqF aw ¥
AT AT § AR @ gy 7 Aqeqfa
Hfgar gam € :

Towey fg war &%
TIEAATT FEF |

ww fr dfeq ot 3 @@ a7 &er
firar & f wfass & g3 *F gowEeT &
uFEw IR A fFaT o awar, &)
v 5 g @y 3w AT afuw ¥
ufes W I 49 9 9T &9
i ¥ iR e, R E g
W F 9Ty QT A aAw @l
AT g WY § @R A R F A

17 SEPTEMBER 1953 International Situation 4110

L AR AT T A A AR E 99 fF

foear & g7 & aee aedy a% T A
g2 & ¥ aww A Y faege ) amar
fr anfax  ¢@ TrgAfaw qeifed @
T I 0T § 7 AT A9 @ § F
wfar @ g @ ¢, et
Ty @rd, oarda g We
JrdAT FY WY fRar Smar § ar
T4, 7 gw Al ¥ AT A4 ¥ A
®qY &, 7w wOgT g e o TS
w g & AW ¥ ) AT ¥ T
=4 &Y Ara7 ofewal & arav oW q@
@ § fx fegmnfrat aX @@ oy qew
frrrwrg M gmar ghar e &
arE! Y SEe aud IR Y R E
Iy gaTa faft a<g &1 A o A
§ @ 3 g Faw miws aeardr

g FET Y W € AR T W g

frord frered & & W #v faer
¥ TTHE 9X OF qga AW qamw
AR WEw AT A gFAT FR o
AR IR A F § fF I
7 g 78 @ g, e & awwen §
fr srgaoRw oF FoT A § AR
gd oy fam & fr gfar f a9
AW I5 W § ITH AT geelsE
e I I | & Enfeq ik
AYqT FIY @ < A gfee A, ag e
AT WG YA AT TR ERIY

g FAX 47 ZI HF| SWET AT

g fr g7 QY =g gL OF ¥ WRT FA
® %7 ¢, dfew ag A wgAT T
TR WY W1 AT | & W
T I O § A G @M
m;mmm g% qag
mrg:
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afyaer 9 qore TwT ST
gow: |
A A oY 1o 7 Afa awt §, s
o9 g gorm ¢ f wi aF ged aldfewr
1 araw fear § @Y B w w1
RfTr aew dWT Ay A wAfoRT
& o woT &, @ ¥ fof I N
I AT ATEAT § A qE X B
g2t qeeqar w1 @ W@ g, A4
guw # A qg §9 §B AT g AR
A gg §W §EEAT wwWA
7§ w f& A s a@
d@r ¥R af @ g, &K
Faw Magrgy F @ @
ATT Y TF FeW (IA F @R A
HAITFT FTH qSK ATST TG § | AT
gfrar & qugl & z@w &7 7 afcnw
qg gor & & amd & A A AR
firar & A FAfoeT F o A e
gaRAdmarmA R dax i § 5
R A 9o aea w1 77 7T §, yafed
FqMEE] AW E I R WWHF
qTEF YT AAT AT F HT FTA-
¥ ¥ froen] & A 9w el Tl
gz wrgaT § f wW B ATaw wQ aw
& B MOT F QA F AR a9 AT
%Y 71T a4 & TR 7 T & yeer
o § fr adfeer w1 fdw fer
wTE, aw 4 Fafoet & ogr §T ¥
g, Ty wri fafem Afa 78 &, =7
¥aw ArRiOw 9T dv€ (Frarfer)
g

Some Hon. Members: Question.

st @to wio gmqi¥: #F W@
TR W Rfas Aifa o e g
mrear Y ¢, I fod Ay e |
soar & W §, Sun fod & w=mE .
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JWE 1 AW ¥ goT T fF AT ®
(VT ¥ S ¥ @F ¥ I
T THEE AT §, & AH Tq@TaT
g, SIS A orod wgr {5 AT WY v
T FE & 57 A 5w W,
AT & 7w e F Y A aff faar
R g ae 1 ¥ o7 sy ok
ZATR 4T H 9T gAY wifeaw ariw
Tgq v & 5w famr 9 gwerat
® gUETE R AgAIW a0 ¥ @ &}
AT g7 T Wi woar & g A
T AR A9 F) TYT AT IAHA BT
g, 3fF avwfasar a3 § fr ey
T ¥ N8 wwig ¥ 0 & g
T9 g7 wHled g4 W wr @ § ak
qg STgT ATIRT TEAT § foR wer v
T & S T %7 AT § fF srnioeT
@ qoF fawrs § st w9 ot oo
fawrs 21

T f2fww Hify T e &
TE AT { dT e g
T & FT A feorm ww@gEr §
Tg 9 9 w T § fe o gw
Jo THo o ¥ frrm add oY gw
AT F 9 AT §T 7 ARG
% fod femee wi gy, & wgar § e
afax ATt ¥ AT W TEAT
T R gY@ & i w5t WY F g
T & # 39 9T W T I B,
¥ ¥TE AR A o o o & aifires
& wfax mfiq & S § et o
v § ww w o g g,
T I¥ AT erfar AR wrved ¥ ey
T § 1 o TTo Ao w7 fred qiw ¥
a5t § wrew 7 @R gfeq off @ sy
sy ey frar € o e Sfe off
7 AR TR R wgr € e e |
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[ #fro Sfro Fmii]
FoEt wrEl w gomm F fod
go GIo Hlo & WA -
frata A v 7Y, 7w g orfeeamr
¥ @ IR | qraa w5, 3 &
qifedt s a1e $% AW | At &
g, dfea A B go o Ao F FTHAX
T ATHST B M & fod fead wgr 9,
qE @ WEH TG, T FA F 4
T &G Lo TTo AYo ¥ & 17 AR o«
AT qHY AT I F A wEA &
w7 AT I Tfigd,
R e I FF I fF o g0
&Yo ¥ faFe At AR el w7 ww
qran afeeg & oy &), &Y 1)@ 77
§ s ag e wdi AR gaTTr 4o o
Yo ¥ frwomr qfgam 7 § A
A 99 G647 § I97 AT AEY § AR
Tl g |7 A et dfeq w w97
AT W7 FAfT W AT §, g
g g e, Sfe
@ & T AT aFar § i ag 1w fod
7 fear T QY fred WA go g
o ¥ AT T AT qH | AT AY 7 §
fir Qo Qo ATo AT FTXAR ¥ graeqy &
a Fw 7% Nfa W § o= ¥ g7
W@ & gear ofeg & sk
qraeT ATfYE Sy 3T Afed &k §
sft gIoTr ot ¥ facgs agwa g fF
wei W e ST gwEr
a8l &, T T €T ATAT A AHST
§, Fol Wi w1 fraren dw g
1 WS & FAR AT FIQT_AT
T 7 FTAT AT g 9397 T 7
o1 X fiT g 3 & &Y a5 a%
Fat § % SOl & arad W aw
aTCr WY qfeRT & SN wPra
¥ arew # fawd AT e v B
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- ofr # sraEamar g o, wifE aror

¥ qw ¢ T8 qg¥ g gea afeg
I IR RET ST 4 e TR

AT qT § AR qifeer F R
RAX T T MFH 0 v §, qafed
ITFT THT FIF ¥ A&7 919, e
v g e & @iy faews
FEHR IR qT7a & qiX F awga
¥ § 5 agt g a7 fem wa
gAr wfgd ok dfer ot oY wed
& f¥ @l & wrg w1 faaara et
TAHT § grm, § wawar § i ag fed
A wwdfaw faamara @ gfer ¥
TadAT 7§ § | e Iy A W
Ffd e fod agma A & fr
qfed ot 7 FTedR ¥ ST 7Y 78 Frean-
7 fear § 5 9%® AT §F
9T THT AT ST Frar s ok
T IT H ITEHT B AR Gaas
¥ AT 9 TE @A AEY g, 96
TR faam & sFax fow wF1T &
forar g9 aemar € 99 fawT § feeY
A o w7 agforn W€ 8 fe
13 faw oot a% a8 7Y g €, AR
JaT® F AMgFT oY forelt Y o
TE &, THY araeqr F weAR w1 gEA
AT A F geT & ALY Isar & |

It is an indissoluble union of
different States. Accession of Jammu
& Kashmir is completely legal and
final.

v T AR FEAT FT AT & a7

faomm owaw qui @R daifw €
7g 3% g f g FTolT & s a
IR a7 g @ frow @Ay

7 wmgd, T gEF Az w1 gaw g
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a7, a7 gArd aor g/
AT § AT A LY ¥ F HT 23¥R
as gl @ four f agi #Y swar
RAR Y IYAT WG JyEAr g
g MR 92> @ v§d TR &g A
fora} & R #Y frorar o s
TowT agt &t fem ofg /@ W@
¥ qig 67 a7 qorf Ty A
T fay, €aAT g & T 9T I
AR T 7Y F7 riEee & Joe
A A g w7 & g fre wT
FIENT | ANaene Sfawneg &7
%1 faeag &, ¥ qAW 7 T
N faura §, ST T Foo &
fagz &, R 39 FRT ¥ gwEAAT §
fis AT wTA B a1 @ A Aigd s

Hfamigz N7 ¥ qag fow a¥w- -
Traarg & faers ag aiea g, ffosa
e qifefea € g3 T FEqAA,
Ig A TRATT AT T §IL 790, T
Farvan fr agt weqAe dar frfor g
R I ¥ F0 owaT ¥ g
FARAT FGERT g AT | gud fod
# W WA § AT FEA 7wl
F1 9 7 A Froig frar € ST R BT
fifd AR 9z Nfed 5w (<
wrq M &€z § ag fegeam & @
7 ft aisew & foq af), afw R
gy & foq fror i 1@ &
R ¥ § wwwan § fr Foi 1 9
a2t & fod aew &Y s AR qrfEeT
wT 71 fgefear A § 39 B ' F
w T T § @ el sl
¥ gerie @ §Y T 9 T &
T |

Shrimat{ Ammu Swaminadhan (Din- -
digul): It glways amazeg me that every ‘

441 P. S. D.
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time the hon. Prime Minister makes
a statement on foreign policy, the tir-
ade that comes from the opposition.—
I am particularly surprised that suca
tirade of saying that he is being con-
taminated all the time by the powers
which still have imperialistic mentality.
I think those who make those attacks
should know better; if they have read
all the speeches that our Prime Minister
has made and has been making for so
many years, they would certainly not
say that he has been contaminated by
any imperialistic powers. He has al-
ways stood for democracy; he has al-
ways stood for the people of the world
and he has always stood for the peace
of the world. If he had any tendency
towards imperialism, I am quite sure
he would not have said in such strong
language what he feels with regard to
the peace of the world and what
he feels with regard to those
countries which bring about war.
And in spite of all the very strong
and fearless statements he makes every
time when foreign policy is discussed
in this House, we hear that our Gov-
ernment, led by the Prime Minister,
is going more and more towards im-
perialism, It always surprises me, Sir, to
hear that. But I am not here now for
standing up for our Prime Minister.
He does not need any of us to stand
up for him. The world stands up for
him. Today I feel that our foreign
policy has got a very high place in the
international field, and I am very
happy indeed that this fact has been
demonstrated by the election of Shri-
mati Vijayalakshmi Pandit to the
Presidentship of that august body, the
General Assembly of the United Nations
Organization. I do not think anything
could have shown more strongly than
that action as to what the world and
the United Nations, as a very represen-
tative body, feel towards our foreign
policy. I feel very proud t{hat India has
a place as the President of the United
Nations General Assembly and I sup-
pose, being a woman, I feel more 8o,
because it is a woman of India that is
occupying that place, I am not one of
those people who feel that if any hon-
our that is done to the country we
should even think whether it is a man
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[Shrimati Ammu Swaminadhan]

or a woman who gets that honour. Of
course, I should be happy, just as for
the lady who now occupies it, if it had
been a man who was elected to that
place. As I said before, we have got
our little failings in these matters and
as a human being and as a woman of
India I do feel a special pride in see-
ing that she has been elected.

Sir, the Prime Minister today has
more clearly than ever before told us
exactly what the foreign policy of the
Government of India is. I very heartlly
congratulate him and raise my voice
with the voice of the several Mem-
bers of this House as well as the people
of this country who I am sure
feel that his policy is the right
one and that what he is doing in
the realm of 'foreign policy of
this country is the right one for our
country. It is not linking ourselves
with this power or that power. We are
standing independently, but at the
same time we are not standing on a
platform of isolation, He has told us
that today no country can afford to
stand on any kind of {solated plat-
form. Now that the nations have
come nearer together, and the world
nhas become very small it is time we
all worked together and worked to-
gether for the peace of the world and
for the goodwill between the peoples
of different natlons.

I shall not be taking up much time
of the House, because I know there
are a great many speakers waiting for
their turn. I once more congratulate
our Prime Minister for giving us &
clear picture of the foreign policy of
the Government of India and I am
juite sure that India’s prestige will go
higher and higher among the mations
and that Indit aill play a very big
part in bringing about not only the
peace of the world but real goodwill to-
wards one nation and another. With
these few words, Sir, I conclude my
speech.

Dr. S. N. Sinha (Saran East): I wish
the present international situation was
as simple as it appears at first sight
on its surface. In that case, there

ES
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would have been no reason for any one
of us here to worry. But we know that
things are not like that. Very often it
happens that what we see on the sur-
tface is only a partial manifestation of
what is going on behind the scene.
And that is why a great responsibility
rests on us. We have to think what to
speak, when to speak and when not to
speak, and what weight to attach to
anything. After all, the foreign policy
of our country is essentially an expres-
sion of the aational policy of our
country and that is why we cannot
afford to take it lightly,

At this stage, first of all, my mind
flies to Korea where our brave soldier:
are interpreting the foreign policy, the
national policy, of our country with
their action. Their work is very hard.
Perhaps this is one of the most rare
opportunities of international assign-
ment which has befallen the lot of a
soldier, but our people there are hand-
ling the situation in such a way that
they have become the subject of great
admiration from every part of the
world, At this stage, from our side,
perhaps in the language of our Minis-
ter of Defence Organisation, Mr, Tyagi,
we may send them a small signal,
‘shabash™—to our people working
there.

Well, Sir, we cannot expect to have
the same success on every front of our
foreign policy. There are bound to be
obstacles on our way, but bravery
lies in facing those obstacles. The
greater the obstacles the greater the
bravery in facing them. As an exam-
ple, let us take Kashmir. We have been
discussing it for quite a long time. I
know my limitations. I will not
indulge in the internal matters.
Today we are discussing only
the foreign policy and therefore
I will deal with only that aspect
of the matter which is connected
with international situation. A good
deal of discussion has taken place
about intrigues, foreign intrigues, in-
trigues of some powers and some indi-
viduals. Of course every one of us is
against such intrigue and we will go
to any extent to fight it, to expose it
and to destroy it. There is no doubt
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about it. But, Sir, that is one thing.
Sometimes it is better ene should wait
until a proper opportunity comes, the
proper moment comes when we should
disclose these things so that we can
have the full benefit of the situation.
If we have enough evidence, then also
we should keep our balance because
our foreign policy has a very high
standard and we must always try to
maintain this standard.

In this connection, what we can do
today is to analyse the situation cor-
rectly, see some facts in their true
perspective so that we may be able to
find out 4« way and form a correct poli-
cy about the matter. What are those
facts? I will throw some light on them.
A good deal of information not only
in our country but in foreign countries
also is spreading on this subject.
Near about Gilgit or in the neighbour-
ing areas some strong bases are being
made, It is a well-known fact,

Well, if it is true, it is very danger-
ous for us, indeed, and we will see how
we can counteract it. As you know, Sir,
Gilgit Agency has been a part of Kash-
mir, until this so-called Azad Kashmir,
who are aggressors, unauthorised oc-
cupants of that territory, came there.
These people know it fairly well that
they cannot stay in this region very
long. They neither have moral sup-
port nor physical strength to stay there
very long. This is their weakness, and
vealising this weakness they are try-
ing to sell something which does not
belong to them at all. They are taking
support of some foreign powers only
for that reason. That shows their weak-
ness once more, Therefore we have also
to think about it and it should be the
aim of our foreign policy to find out
ways how we can get back Gilgit and
the neighbouring areas of Azad Kashmir
for Kashmir, because it belongs to
Kashmir. Once this thing is removed
a great obstacle will be removed in
our relations with Pakistan,

Here, Sir, I would llke to mention
one very important peint, and that is
this. Near Gilgit there is a region
where mostly Pathans live, or more
exactly spealsing this is a territory of
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the Pakhtoons. That territory strech-
es right from Chitral to the borders of
Baluchistan, from the Khyber Pass to
the Indus River. About seven million
people live there, in that territory. They
are mostly Pakhtoons and they have
always been fighting for their freedom.
During the British regime also inter-
mittently they fought for their inde-
pendence, with guns in their hands.
When our country was about to be
partitioned there was a voice from
these territories to form a new State
and that was the State of Pakhtoons.
But Pakistan succeeded very cleverly
in misleading some of the tribal people
residing in those areas and showing
them the way to Kashmir for inva-
sion. After the Kashmir valley was
cleared of the invaders the Pathans
realised their mistake, as t¢ low ther
have been deceived by Pakistan, and
they agitated more and more for the
formation of their new &tate—with
greater zeal and greater force and with
greater vigour. It is this force, this
vigour, which Pakistan once more in-
tends to convert into what they call
their new jehad on Kashmir, so that
the ambitions of the Pathans for the
formation of an independent State of
Pakhtoonistan is frustrated.

Sir, what do we see here? This is an
internal revolt, a problem of Pakistan,
which it is diverting on somebudy, s
peace-loving neighbour, and creating
disturbances there. Well, we have to
go a little -deeper into the subject ana
then we will find that Pakistan has nt
right today to speak about plebiscite.
Perhaps, there are few people who
have seen a plebiscite. I daresay, I
have studied plebiscite in 1935 in the
Saar. There are certain prerequisites,
necessary for that plebiscite. Without
those prerequisites, plebiscite kxs no
meaning at all. Only the other day
1 have received letters from my for-
mer colleagues in Central Europe who
have been diplomats, and they say
they are amazed and astonished at
the audacity on the part of Pakistan
to talk of plebiscite at this stage when
it is occupying forcibly territories of
Kashmir for which it has no right at
all. Therefore, Sir, it is a demand, I
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think, of the whole country, not only
of our country but of every civilised
country of the world that so long as
Pakistan has any force in hand in
Azad Kashmir, as they call it, which
is temporarily occupied territory of
Kashmir, they have no right to talk
about a plebiscite at all. That should
not be conceded. it is not worth con-
gidering at all.

Well, Sir, once we make an aim of
our foreign policy, we have to find out
ways how to carry it through. There
are not only violent ways. We have
not branded our country either on the
side of the Western bloc or the Eastern
bloc. Therefore, we have every right
to expect support from all the neutral
countries of the world. We should iso-
late Pakistan in this sphere and there
is no reason why all the countries of
the world will not come to our

support in this just cause, The
more we work on thig solution
the more chances of success we
will have.

Sir, there is another point, and that
is, during the last three or four months
Central Furope has changed qQuite a
good deal: the burning points have
changed quite a good deal. Today,
Berlin, Germany and Eastern Europe
attract more attention than any other
places. There are tendencies that this
concentration of political conflict in
these areas will go on increasing.
What effect has it on European poli-
tics? It is, that Germany has become a
greater factor than France. What has
it to do with us? It is this. that France
and Portugal in the post-war period
used to put forward an argument that
they must retain their colonies, and
if they do not retain their colonies
they would not be able to do anything
against the onslaught of the Eastern
bloc. Today this pretence has gone
since the last two or three months.
There are signs that everywhere in
the world people are demanding that
these people should vacate their colo-
nies because it has become a handicap
even for the Western bloc in order to
fight the Eastern. Therefore, Sir, we
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have to utilise this opportunity and see
that such pressure on France and Por-
tugal goes on increasing. We have to
see o it that such pressure increases
and they leave our soll as early as
possible. These foreign pockets on our
soil can no more be tolerated by the
citizens of India and must be liquidat-
ed at the earliest possible time. This
is another aim of our foreign policy.

So, taking an overall view of the in-
ternational affairs, we find that on the
whole we have been faring not badly,
we have been doing well, we have to
work, we have to work harder indeed
and we have to make our foreign poli-
cy clearer: in clear terms we have to
speak to all concerned. We are pro-
ceeding rightly and we are on the
right track. There is not doubt about
it.

7/ 1 take this opportunity of congratu-
lating the chief architect of our fore-
ign policy, our Prime Minister, and
strongly recommend to this House to
support all the measures taken by our
Government in connection with the in-
ternational situation.

Kumari Annie Mascarene: I am
thankful to you, Sir, for the oppor-
tunity given to me to speak, but I
wish to express with deep regret that
whenever I have had to speak, I have
had to fight it out.

Mr. Deputy-Speaker: My whole diffi-
culty was that I was not able to divide

India’s foreign policy between men and
women.

Kumari Annie Mascarene: Do not
distinguish between men and women.

Mr. Deputy-Speaker: Hag the hon.
Member been returned from a ladies’
constituency?

Kumari Annie Mascarene: Yes. Ac-
tually my voters were mostly ladies.

There cannot be two opinions with
regard to the foreign policy of India,
because it is the national policy that
decides the security and peace of the
Nation. The foreign policy that had
hitherto been followed had created in
the world such an opinion that India
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had become the global dove with a
fresh branch of olive flying right
round the world carrying the message
of peace, harmony and security. She
has risen before the eyes of the world
to such a stature that her voice counts
today for deciding the self-determina-
tion of the smaller and weaker nations,
against the strength of imperialism,
the threat of weapons and of man-
slaughter fall flat before her moral
stature. The Prime Minister, Sir, this
morning had been referring to the
Asian question. Foreign policy is such
a wide and comprehensive subject that
it is not an easy thing for me within
the time at my disposal to traverse the
length and breadth of "the subject.
Therefore, I shall confine myself to one
aspect of the foreign policy, namely
the Asian countries and their unity.

We have arrived, Sir, at a psycholo-
gical moment in the history of nations
when the Orient and the Occident are
at the helm of international affairs,
competing for leadership. The growth
of anti-racial feeling and the attempt
of the West to dominate over the East
which had created such suspicion, pre-
judice and animosity, to resist and
resent the permanent domination of
the West over the East. The British
Commonwealth of Nations, Sir, is a
new international experiment, a feat
of British diplomacy to maintain and
foster their position in the East. It is
clear, Sir, from the history of the
world that this domination of the
West over the East is not due
to any inheritable or understandable
position, but is the result of the com-
mon place re-adjustment of ages. So
much so, nation after nation rise and
fall in the -history of humanity. Time
had arrived in the normal course of
the history of humanity for India to
take a definite stand in the East and
Middle East. The era of western ascen-
dency is fading and the birth of a new
age has emerged with the birth of the
young Indian Republic. We have a
destiny to fulfil to lead the East and
the Middle East and inaugurate the
re-birth and development of that age
which had had its day and bhad dis-
appeared into the dim distance of that
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olden and golden age, Time and obli-
vion in whose mystic and eternal cav-
erns are treasured up the mighty deeds
of individuals and nations, are the un-
written history of the human race to
be revealed through the cyclic evolu-
tions or transmigrations of nations.
We have to link up the past and illu-
minate Asia to fulfil her normal role
of destiny. I crave the indulgence of
the House to traverse with me through
a few pages of history in order to justi-
fy our position, our leadership of Asia
and the Middle East. Sir, our Oriental
heritage is not of recent origin. On
the other hand, the Occidental or Wes-
tern domination is of a recent origin.
Our—Oriental heritage can be traced
back to the dawn of history to the
Sumerian culture, with advanced poli-
tical, economic and ecclesiastical in-
stitutions, followed by...

An Hon. Member: We can’t follow
this.

Kumari Annie Mascarene: If you
can't understand history, then you
will have to go home and study his-
tory.

It was followed by the solidarity of the
Egyptians with their immortal and
extravagant architecture, still follow-
ed by the remarkable civilisation of
Babylon with their great contribution
to medicine, astronomy and the codifi-
cation of laws, followed by Persia,
the largest political unit in Pre-Roman-
days and' then followed by the Vedic
age in India and the Far Eastern civi-
lisation of the East. It {s on this his-
torical cultural and moral background
of civilisation that the young Republic
of India is born.

Some of the great religious reform-
ers were born in the East and India
had been the paradise of the gods.
Asoka was an ascetic and Akbar was
practically a Hindu. The present
leader of the majority party main-
tains the balance of religions by his
secular ideal. Why I suggest the leader-
ship of Asia by India is that the Euro-
pean domination is of a recent origin.
When Asoka was building his pillars,
Europe was inhabited by rude and un-
lettered people and they were in con-
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stant fear of being invaded by eastern
races. European civilisation began with
the discovery of Mosaic law.

Shri Sadath Ali Khan: (Ibrahimpat-

nam): Has all this any bearing on the
Resolution moved by the Prime Minis-
ter, Sir?

Kumari Annie Mascarene:; I am try-
ing to explain the domination of the
East over the West and I need not be
dictated by the hon. Member what I
should speak.

Shri R, K. Chaudhury (Gauhati):
On a point of order, Sir. Is it right
that my hon. friend should shout in
order to drown the voice of my hon.
friend who raised the point of order?

Kumari Annie Mascareme: The time
has come when we should lead Asia
and the Asian countries against west-
ern domination. The Middle East con-
sists of an area twice as big as Europe
and a population as big as that of the
UK. with half a dozen countries and
a hundred political parties. The huge
oilfields of the Middle East are being
exploited by the Anglo-American and
the Dutch interests. And it is to our
interest that these foreigners do not
create trouble in the Middle East so as
to endanger our position and the uni-
ty of Asia. It will not be out of place
at this juncture to invite the attention
of the House to the problem of peace
in Asia. Asian unity is disturbed by
activities of war and intrigue, formerly
in Korea, and now in Malaya, Indo-
China, Kashmir and Palestine. The
American crusade for liberation in
Korea by bombing peaceful citizens
has already come to an end. Reaction:
ary and corrupt forces like Chiang Kai
Shek and the French puppet were put
up in order to destroy peace and demo-
cracy. These facts stand before us to
take a definite stand with regard to
the middle EFast, and it is my
request to the Leader of the majority
party to seriously consider the ques-
tion of Middle East so that we may
form an Asian unity. The time has
come when a nation’s superiority is
determined, not by atom bombs and
battleships but by schools, libraries,
hospitals and the morality of a nation.
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Hence I appeal to the Prime Minister
to take the leadership of the Asian
countries and unite them in a single
Federation against the war-mongers
of the world, for the sake of Asian

.and world peace.

Shri Joachim Alva (Kanara): Sir,
the House would forgive me for narrat-
ing a personal incident. It was about
three years ago. A public meeting of
distinguished citizens took place and
the speaker was on his legs. Just at
that time there was a ruffing of the
winds and the earth actually shook for
a minute. The glasses on fhe walls
were jolting. The entire audience got
frightened out of their lives and they
seemed to want and jump out for shel-
ter in the green grass, But the Speaker
went on. He did not know what was
happening. And even if he knew what
was happening, he was not going to be
cowed down by anything. That speaker
was happening, he was not going to
be cowed down by anything. That
speaker was the Prime Minister of
India. The meeting was at Hotel

‘Imperial in New Delhi.

And in that character, our Prime
Minister manifested his fearlessness.
I use the word ‘fearlessness’ because
the big nations of the world are grip-
ped with fear today. American is grip-
ped with fear because Russia is strong.
And Russia is equally gripped with
fear. But we, Indians are neither arm-
ed with hydrogen bombs nor with
atom bombs. We are not gripped with
fear. That is due to the leadership of
a man who has faced dungeons and
prison-walls,

Today nations and individuals have
to be fearless. Otherwise we have no

future. The ex-President of the USA,

Mr. Hoover narrated the fear over-
whelming the Americans in 1952, when
the New Yorkers indulged in bomb
protection exercises. A fear complex
ran over the American nation, said he!

Walter lipmann, their great com-
mentator said: “A mood of quiet des-
peration has taken hold of great mas-
ses of our people. They have come to
feel that they and their children are
no longer free people. They see them-
selves at the disposal of a huge uu-
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directed government buffeted about by
senseless forces. We are shaken and
badly unnerved. Is it really hecause we
think that Russia is so powerful and
that we are so helpless? I am sure it
is not. We are afraid of something
else, In this century one war has led
to another. We have never been able
to prevent the war that was coming.”

As against this the German Chancel-
lor, Dr. Adenauer, said this month
after his election victory. “The most
vital, immediate task confronting the
Western world was to convince Rus-
sia that she was not threatened, to
remove the fear of attack, persuade
Moscow to alter its policy and offer
peaceful economic assistance.”

We have a fear complex in two
different camps! We have today lost
the human touch, the healer of all
wrongs. The late Franklin Roosevelt
passed away and with him his great
policy of good neighbourly relation-
ship also passed away. It was Stalin
who paid this great tribute to Roose-
velt:

“President Roosevelt has died
but his cause must live on. We
shall support President Truman
with all our forces and with all
our will.” ’

At the San Francisco Conference, it
was said that three Japanese man-
dated islands were taken over by
America. America took cver these
mandated territories and said that the
U. N. shall not send out taeir inspec-
tors there, and thus even subverted
the principles of the Charter. What
they declared in theory, they did not
do in practice.

Again, going back to Roosevelt, I
shall cite an instance to show what
faith he had in Stalin. In 1943 he
wrote to Churchill:

“I know you will not mind my
being brutally frank whea I tell
you that I think I can personally
handle Stalin better than either
you or your Foreign Office or my
State Department. Stalin hates
the guts of all your top people.
He thinks he likes me better, and
I hope he will continue to do so0.”
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[PaNpIT THARKUR DAS BHARGAVA
in the Chair].

It is this sort of human touch that
has vanished between leaders of
nations. Fear complex is gripping the
natfons of the world. It was said that
in 1940 the United States of
America had about 500 hases in the
world—the permanent operational
bases, temporary operational bases.
and the emergency operational bases.
Today, India is unarmed. We are a
great natlon and, as the Prime.Minis-
ter has said, we are a mature people.
Not one of the foot-holds or foreign
pockets in India shall become a base.
And if ever it becomes a base then
this Government—if not this Govern-
ment—the Indian National Congress
which put forward the struggle for
the freedom of the country in the past
shall pour its men and money and
machines into these pockets and liber-
ate them. Perhaps the Government
cannot do anything on account of their
various commitments, but the Indian
National Congress should take up the
matter; forgetting the past and remem-
bering the future, take the lead and
put its men and money and machines
into this movement to liberate Goa
and Pondicherry so that we may cap-
ture them for the people of this land.

I will refer to the point about China.
You will remember, Sir, the late U.N.
Secretary-General said just before the
Korean war staried that world prob-
lems could not be solved without China
taking its place in the U. N. China is
the crux of the problem, China is
everything; it is the be-all and end-all
of the international problem today, It
is better that we realise this once for
all. Whatever our prejudices for or
against Communism may be, Russia,
China and India are three slices of
territory full of human beings, once
over-run by poverty, misery and
feudalism. Today they are all
psychologically one. And whether
you like it or not, whatever the
Anglo-American powers do, if there
is an attack through the atom
bomb or the hydrogen bomnb, on any
one of tnese three global parts, that
attack will be felt in all the three
countries in the sense that they cannot
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be separated from on another. ] say
with all the sense of respousibility that
China, a huge land,—that China was
able to withstand the Japanese inva-
sion because of {its hugeness, that
China must be protected againsf all
invaders, against bases meant against
its  security. China must take
its place on the oblong or round
lable to which the hon. Prime Minister
referred to in dignified terms this
morning. China must take its place
in the family of nations. May I, Sir,
refer to what Thomas Dewey once the
Republican  presidential candidate
wrote, after he visited Formosa, in
his book called Journey to the Far
East. He said, “Whatever its defects,
the army in Formosa which is the larg-
est army in the Paciflc, is on the side
of freedom in the event of a third
World war.” When great and distingu-
ished men in the public life of America
come and say that Formosa is on the
side of freedom, it is time for us on
this side of Asia, which has half of
the people of the world, to know what
is this freedom that Formosa poses on
behalf of the world’s freedom-loving
population? Tomorrow wnrld-shaking
events may stir up our land also.
Though democratic forces aie installed
here under a democratic leader, re-
actionary forces, communal forces,
foreign agents and even perhaps some
reactionary Princes may foregather in
our foreign pockets legitimate in
Goa or Pondicherry and declare
that theirs is the legitimate, Govern-
ment of India and that they shall
fight the Government installed
in Delhi. These are the dangers of the
policy that have been evolvd around
Formosa, the policy of pitting one
nation against another in Asia. Brit-
ain, perhaps, has taken a sensible and
fair-minded view. Becausc of her vast
busines commitments in Hongkong,
Britain has taken a imore realistic
view. We, Sir, will have to take the
view that just as Formosa is the free-
dom spot for America, Goa nd Pondi-
cherry may become the reactionary
spots against the forces of freedom in
our land. We ghsll have to gather all
our resources pecause the countries of
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the East have been ghaken up to their
foundations. Iran has been shaken up;
Egypt has been shaken up. The great
national leaders of Egypt under
valient General Naguib have declar-
ed that foreigners are fishing in troubl-
ed waters there, against Egyptain in-
dependence.

One word, Sir, about Morocco,
Algeria, Tunis and Libya. Take
Libya. In December 1951, Libya was
made independent. By the back-

door, Libya, has been made to give
a foothold, a base for Britain. With
one hand they give freedom; with the
other they say, “We want a base and
give it to us for 20 years, Here,
Britain quit India; but Britain quit
India after dividing India. We will
have to see that freedom is guranteed
to all western peoples. We, today,
are busy with our own affairs. But
we cannot afford to allow these five
countries, Morocco, Algeria, Tunis,
Libya and Egypt and the other por-
tions of Africa to be under the iron
heel of the foreigners, who are so

ruthless in putting down the nationa-

list aspirations in the year of grace
1958, though it was in the last Cen-
tury they took over Morocco and
Algeria and Tunis in the name of free-
dom and securing safety for these
people,

Two minutes more, Sir, and I will
sit down. I should like to refer to one
point: that is about Malaya and
Egypt. Malaya, as you know, is the
highest dollar earner in the British
Commonwealth. On account of rub-
ber, Malaya earns more dollars than
all the other parts of the British
Empire put together. 8o, we can
understand the desperate efforts of
the British to keep the Malayan peo-
ple suppressed. Though today, we
have our own commitments here, we
cannot forget the hour of our peril;
we cannot forget the hour of our dis-
tress in days gone by. We cannot
forget that Egypt had been a captive
in the hands of Britain for the sake
of India. Egypt perhaps deserves
cent. per cent. moral and other kind
of help in this hour of her trouble
against the foreigners. We shall have
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to grant the {fullest measure of
help to Egypt in her hour of trial;
moral and perhaps physical help one
day.

I will say only one word, Sir, and
I hope you will permit me. Today,
a new disease has come over the
East: I mean birth control and
other campaigns. Their home was in
America; their home was in the West.
In a sense they fear that our popu-
lations will grow so high, Today, the
smallest country, with a few labora-
tory assistants, can destroy any other
country through germ warfare. We
have to take care about these cam-
paigns coming out from the West in the
guise of social service, which will des-
troy and lessen our populations and
finally our powers of resistance to ag-
gression and exploitation.

Our foreign policy has been the best
under the circumtances. We possess
no arms; we possess no hydrogen
boms or atomic weapons. We shall
have to possess that ingredient, fear-
lessness, fearlessness to look to the
East or West, so that we can keep
our country strong and also offer
every kind of moral and even physi-
cal aid to all the countries in, distress.

Mr. Chairman: Swami Ramananda
Tirtha.

Shri R. K. Chaudhury rose—
Mr. Chairman: Any point of order?

Shri R. K. Chaudhury: Some refer-
ence has been made to me; I must
have an opportunity to tell the House

Mr. Chairman: 1 have already called
Swami Ramanand Tirtha.

Swami Ramananda Tirtha (Gul-
berga): Sir, I was listening to the
speech of Shri H. N. Mukerjee with
rapt attention. At the same time, it
was a rather pleasant sight to see him
clapping in approbation and apprecia-
tion of the exposition of the foreign
policy of India by our Prime Minister.
I do not know whether his approba-
tion was partially inspired by the
speeches of Malenkor or whether it
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was genuine, All the same, 1 was
happy to see the Communist party of
India, which has, in time and out of
time, criticised Dbitterly the foreign
policy of this country, giving its
partial assent and greatly appreciating
the basic correctness of our foreign
policy.

The foreign policy of this country
was dubbed as neutral, and a friend
here has dubbed it as dynamic neutra-
lity. I do not know what more convic-
tion any one could carry to any in-
dependent person than what the Prime
Minister of India has said this morn-
ing in this august House. The policy
that India has pursued has left its
indelible impress upon the events of
the world. If, today, the world listens
to India, it is because of the basic
correctness of our foreign policy. It
is very difficult to understand the
mentality of those who want India to
be tagged on to this bloc or that. If
India stands independent as a self-
respecting nation, people are there in
this country who would perhaps feel
unhappy. I do not know why India
should feel shy of her foreign policy.
If we do not toe the line of Soviet
Russia or if we do not follow the
footsteps of the U.S.A., we are dubbed
as neutral. I should say with all the
conviction at my command that the
policy which India is pursuing, and
has pursued in the past, has been
basically correct and that is why it
has been ever growing and evolving
on right lines. If today Shri H. N.
Mukerjee expresses approbation, it is
this correctness basically of our policy
that has made him, though it may be
under force of circumstances, applaud
this international policy of India.

My honoured and revered friemd
Acharya Kripalani had to say certain
things and in his own way he wanted
to make certain suggestions.

8 p.M.

He failed to understand, as he put
it, whether our policy in regard to
Kashmir was a part of the inter-
national policy or an internal matter.
I do not know what logic has forced o



4133  Motion re

[Swami Ramananda Tirtha]

him to believe in the manner in which
he has expressed himself. Kashmir is
an internal problem as well as an
international problem, and when we
speak and think about Kashmir, we
have to remember that we are com-
mitted to certain basic principles. We
have agreed, whether a section of this
House or a section of the Indian popu-
lation likes it or not, that it is the
people of Kashmir who will decide
ultimately their own future, and having
agreed to that proposition, it is no use
complaining against the approach
which the Prime Minister of India has
made to this problem. The accession
of Kashmir to India, though completely
legal, is still subject to the will of the
people of Kashmir to be expressed in
the form of a plebiscite and if we
stick to that basic policy, we have to
steer through very difficult times. I
should impress upon this House, Sir,
that India has agreed to an internal
autonomy of Kashmir. It is no use
again to complain that Kashmir
should merge completely with India,
unless, of course, the people of Kash-
mir so desire. I think we should be
very clear in our minds about that.

It is a painful duty for me to say
something about my esteemed friend
Sheikh Abdulla. I do not know what
made him think of the independence
of the Kashmir valley. I fail to unden-
stand how a person of his stature
could ever be persuaded to believe in
that monstrous idea, if I am allowed
to say so. The independence of a small
valley has no meanigg in relation to
powerful nations which are surround-
ing that small beautiful spot. And
therefore, if he is wrong we have to
say that he is wrong, and I hope the
changes that are taking place over his
own State will make him realise the
mistake which he has committed, and
even behind the bars he will be given
an opportunity to say that there is no
othet choice for Kashmir except to
accede to India or Pakistan, there is
no third course; and I think when the
Prime Minister of India and the Prime
Minister of Pakistan have agreed to

17 SEPTEMBER 1953 International Situation 4134

leave the question, the ultimate deci-
sion of the accession of Kashmir
either to India or Pakistan, to the will
of the people, Sheikh Abdulla should
have no justification now in thinking
that Kashmir valley can be an inde-
pendent ceuntry.

The foreign policy as enunciated
today has evoked appreciation from
all sides of this House. Even critics
have appreciated it, and it is gratify-
ing to note that greater and greater
appreciation is dawning upon the
whole world. 8ir, I wholeheartedly
support the Resolution.

Shri T. Subrahmanyam: This morn-
ing it was a matter ‘for gratification
to see that appreclation and encomiums
wera coming from the various groups
sitting opposite. The leader of the
Praja-Socialist Party said he was in
complete agreement with the basic
principles of our foreign policy, and
the Deputy Leader of the Communist
Party said that he was gratified to see
that India had made a great contribu-
tion to the cause of peace in the East.
But when we went into details and
the criticisms that came later on from
them, we found that there was com-
plete disagreement, and the criticisms
came f{rom completely and diametri-
cally opposite points of view. One hon.
Member suggested that the enslaved
nations of the world were hungering
for freedom and liberty, were waiting
for India to champion their cause and
that we should go out to help them.
Another hon. Member said regarding
the same matter that we were devot-
ing too much attention and energy on
championing the cause of freedom of
these other peoples distant from us
and that we are completely ignoring
solving our internal domestic pro-
blems like hunger, starvation, unem~
ployment and other things. And then,
Sir, with regard to another issue almo,
a major problem, there was diametri-
cally opposite criticism. One hon.
Member suggested that we should
choose our allies. Another hon. Mem-
ber said: “Yes, we should choose aur
allies”, but the Deputy Leader of the
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Communist Party said that the com-
plexion of the imperialist forces can-
not be changed and contamination
with these forces must be ended, and
then he said: “Let us choose our allies”.
And then there was hon. Member
Mr. Frank Anthony who said: “The
threat to India's security comes from
the Communist forces and we must
choose ‘our allies”, i.e., England and
America. We see what diametrically
epposite advice is coming from various
groups. And then another hon. Mem-
ber said that we have done nothing
for disarmament, that we are starving
nation-building departments of our
country and we are spending too much
on increasing our military might. But
another hon. Member of the opposite
side said that the world understands
only one argument, that is “dandam”
and it will be to our peril if we neg-
lect our military might and strength
and we must do everything to increase
our military force ‘and strength.
Therefore, this was how the criticism
went on, hut the truth is that as our
Prime Minister was bleased to state
this morning, we have tried to serve
some great principles and some ideals.
We have®tried to serve the cause of
freedom, of liberty, equality in every
part of the globe, but there is an
order of priorities. We cannot afford
to give the same emphasis and devote
all our energies to solve these pro-
blems in various parts of the globe
and we must also remember that
imperialism and enslavement of one
people by another are not confined to
one particular part of the globe. We
see them in many parts of the world.
We cannot afford to enter into hos-
tilities and get into all manner of con-
flicts with these powers just because
we have to champion the cause of free-
dom. Then, it is not one of the rules
of the democratic game or of champion-
ing the cause of freedom that we
should get into these complications
and conflicts and hostilities which may
ultimately lead us to self-destruction.
Our resources, our internal strength
and our fundamental geographical
and historical factors determine our
foreign policy, and there is an order
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of priorities and we cannot ignore this
order of priorities. Our fundamental
historical and geographical factors do
determine our foreign policy. And
then, Sir, we have adopted a mission
of peace. This love of peace is in our
blood. It is in our history, in our
heritage, in our civilisation, that has
been handed over to us by our saints
and seers of the past ages and down
all these ages it has come to us. And
the Father of our Nation handed this
great legacy to us. In foreign affairs
and in the forums of international
aflairs, our representatives have tried
to create a co-operative and friendly
climate. There has been no pretension
about it. There has been no untruth
about it. But we have been misunder-
stood sometimes. For instance, in
America some critics feel that Washing-
ton is the centre of thjs globe. Not
only that. Every other country must
adopt that viewpoint and chalk out its
policies accordingly. It is an impossi-
ble proposition. Washington has got
its own geographical and historical
factors, and for them Formosa and
the Chinese mainland may be the
same thing. But for us, with 2,000
miles of border with China and 450
or 500 millions of people living as our
neighbours with long historical con-
tacts, we cannot afford to treat China
and Formosa as one thing and we can-
not put them on the same level.

Then, Sir, my hon. friend, the
Deputy Leader of the Communist
Party, was saying that the complexion
of these imperialist powers could not
be changed; we must choose our allies.
Sir, the complexion of these imperia-
list powers can be changed. It has
been changed in our own lifetime. We
have found that it can be changed
and there can be no greater demon-
stration or proof of it than the fact
that we have realised cur freedom by
a friendly and peaceful approach and
secured freedom from the most power-
ful imperialist power in the world.

Then, Sir, we really want to pursue
this policy to-create this friendly and
co-oper.tive atmosphere. ‘My hon.
friend, Mr. Mukerjee, said that we
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should not allow ourselves to be used
as tools, ag brokers and as go-betweens
between Egypt and England. If we
divest this expression of all these
phrrases, what is it that we are doing?
We are trying to effect a reconcilia-
tion between England and Egypt. It
is a laudable object. It is consistent
with our palicy and if we succeed in
that, we would have solved a major
difficulty in the Middle East. And it
is a thing which we have to pursue,
Sir. It is a very laudable and praise-
worthy object; there is nothing to be
ashamed of in trying to effect a re-
conciliation and promote friendliness
between Egypt and England.

Then, with regard to disarmament,
one hon. friend said that we are starv-
ing our nation-building departments;
we are ignoring the solution of the
problems of hunger, unemployment.
starvation, poverty and all these
things. He said we are doing nothing
to solve these problems. Another hon.
Member said that if we fail to pay
attention to our rearmament. we do
so at our peril. But the fact, Sir, is
that this question of disarmament is
a simple thing, but it is also a diffi-
cult thing. It is a simple thing {f all
the States of the world agree to adopt
the sovereignty of the United Nations
and have representatives of all the
other powers empowered to prohibit
thre  manufacture of arms by the
various Governments. But because
the States are unwilling to divest them-
selves of their sovereignty, each big
State is trying to stockpile atom and
hydrogen bombs. So far as we are
concerned, we cannot act as if dis-
armament has already been realised.
Neither can we try to create a stock-
pile of hydrogen and atom bombs.
Sir, the expenditure involved in the
making of an atom bomb or a hydro-
gen bomb could be utilised for con-
structing a major irrigation project in
our country, and we are more interest-
ed in constructing these major irriga-

tion projects.

Then, Sir, with regard to Korea, we
have been pursuing a policy of peace.
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It is perfectly consistent with the mis-
sion of peace which is our great herit-
age from the time of Asoka. We
adopted the Asoka Chakra as our sym-
bol, and the spirit behind it is that
we go out to foreign countries as
messengers of peace. Our officers and
men today who are in Korea, are
working out that mission of peace. We
did not go there on a shooting war.
We have gone there to establish peace.
And ‘Shantinagar’ is the place whese
our armed forces are to work out the
rehabilitation arrangements. Let us
hope they will succeed. If they suc-
ceed, they would have helped Korea
to solve a major problem and lay the
foundations for permanent peace, and
in the years to come, this ‘Shanti-
nagar’ will be a place of pilgrimage.

(Time bell rings)

Finally, Sir, it augurs well for our
country—I should say for the whole
world—that a member of this House
has been elected as President of the

. General Assembly of the United

Nations. She said that she would
serve the purposes of the United
Nations and the cause of peace in this
world. I am confident, Sir, that while
she is the President, the cause of
peace will be effectively served.

Dr. Krishnaswami (Kancheepuram):
Mr. Chairman, Sir, the House is thank-
ful to the Leader of.the House for
having provided us with an oppor-
tunity to discuss foreign affairs, the
ambit and magnitude of which ha$
increased and which cannot be dealt
with sufficiently in the course of one
day’s debate.

Before I consider one of the impor-
tant topics that he has dealt with, I
should like to make a referenge to a
small matter which has missed the
attention of many hon. Members. The
external publicity that our foreign
affairs is receiving in different parts
of the world, particularly in the Middle
East and South East Asia, is pretty
poor. We ought to remember the value
of the old adage that good deeds do
not by themselves shine in a naughty
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world, and in a fierce world where
many non-official agencies have been
subsidised, particularly by countries
like France and the United Kingdom,
we ought also to take stock of the
situation and try to improve our ex-
ternal publicity services.

1f I do not have the time this even-
ing, Mr. Chairman, to deal with all
the topics that.have been covered by
the Prime Minister, it is not because
I do not think them to be important,
because I think that there is one issue
which bulks much in importance
which ought to be considered at great
length. I refer to the problem of Indo-
Pakistan relations and 1 should like
to ' consider it at some length,
Mr. Chairman, because it is a matter
of some importance. The Leader of
the House, in the course of his speech,
pointed out that there was a great
deal of propaganda in the Pakistan
Press criticising us and maligning our
motives. Now, while I agree that the
Pakistan Press has maligned many
motives of our statesmen, I must how-
ever point out that today—on this
occasion, at any rate—maligning has
not had any effect on the general
public in
fact, in recent times, Mr. Chairman,
one can say without any fear of con-
tradiction, that there has been an
increasing sanity in both the countries
and it is this very increasing sanity
that has been not a little responsible
for a more rational approach to this
question. The great economies of these
two countries are complementary in
character and their best minds have
realised that if together they act in
harmony, thevy certainly can make a
visible impression, and today the con-
sciousness of this fact has penetrated
the mass mind and, as a result of it,
there is today a much brighter hope
of betier relations between the two
neighbours being achlieved. I have
always held the view that the Prime
Minister of Pakistan and the Prime
Minister of India should meet and
discuss and decide these issues and
today the time seems to be parti-
cularly propitious for very many of
these tangled issues being resolvedv
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peacefully and amicably in the interest «

of both countries.

In the context of these matters, I
should like to refer to the Kashmir
issue. Now, Sir, on Kashmir it is
possible to adopt an attitude of
extreme legalism or, as I would say,
an attitude of extreme hostility,
depending upon the ideological
approach which we adopt. Now for &
very long time we have committed our-
selves definitely to the proposition
that so far as Kashmir is concerned,

.we are in favour of a plebiscite, a

plebiscite which is to take place under
conditions which are fair and impar-
tial. I could not understand the con-
troversy that took place over the ap-
pointment of the Plebiscite Adminis-
trator, Admiral Nimitz. Some of the
comments that have appeared else-
where have seemed to me particular-
ly—if I could use a strong word—
jaundiced in character. Admiral
Nimitz, after all, was not formally
appointed and inducted into office by
the Jammu and Kashmir Government.
It is some years since Admiral Nimitz
was appointed as the Plebiscite Ad-
ministrator. But a more important
factor which has to be borne in mind
is that if the Plebiscite Administrator’'s
bona fides are doubted by one of the

important parties, it would not be
worth his while being a Plebiscite
Administrator.

I should like, however, to point out +
that the more important issues that
are facing us are the preliminary
issues that have to be taken into
account, the issues that have divided
the countries. It is on these 1ssues
that we ought to concentrate our at-
tention before there can be any such
thing as plebiscite or appointment of
a plebiscite administrator.

A certain amount of argument was
indulged in as to whether we should
have a regional plebiscite or an over-
all plebiscite. Now it is quite possible
to argue that we should have a
regional plebiscite because that,
according to some, would ensure
Jammu being transferred to India.
But the argument against the regional
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plebiscite is that unless we think in
terms of an overall plebiscite we might
perhaps be prejudging the issue so far
as Kashmir is concerned.

1 should also like to point out that
8o far as the plebiscite is concerned
the two statesmen have agreed that
they would take into account the
wishes of those areas which are con-
tiguous to the neighbouring states.
The plebiscite is to take place not only
over the Indian-occupied Kashmir but
over the whole 'of Kashmir including
Azad Kashmir. Would it ever be
sensible, if, for instance, Azad Kash-
mir votes for Pakistan, that Azad
Kashmir should be transferred to
India forcibly? I do not think the two
statesmen have ever envisaged a
similar thing in case of Jammu.
Should the plebiscite ever take place,
I venture to think, the area which has
voted predominently in favour of India
would be transferred to India. I am
only mentioning these facts to show
that it is quite possible to misunder-
stand the many aspects of a very
ticklish question. But apart from all
these questions the major issue that
we have to consider is how far are
we going to work seriously for solving
many of these problems that are
dividing both the countries. I venture
to suggest that thre difficult and rather
ticklish problems that are dividing the
two countries can certainly be solved
It has been a
great advantage to us that the two
Primé Ministers of India and Pakistan
should have agreed to have these
questions settled on ministerial level
because that itself would avoid a great
deal of complication.

People have been saying that the
dispute should be withdrawn from
U.N.O. but how is it possible to with-
draw the dispute from the U.N.O. if
we d'« not make an attempt to come
togethey and solve the problems
amongst ourselves? I hold the view
that the meeting between the two
Prime Ministers and another meeting
that would take place could settle all
these issues and would be of manifest
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importance. It would undoubtedly help
to get all these issues solved between
ourselves without having any of the
other forces or influences being
brought to bear on the Kaglmir ques-
tion.

Kashmir, as the Prime Minister
pointed out this morning, occupies a
particularly strategic position. Exactly
because it occupies a strategic position
other forces and other powers have
attempted to invade and have attempt-
ed also to put some kind of indirect
influence over the Kashmir territory.
It is from that point of view, more
than from anything else, that we
should get together, the two neigh-
bours who are primarily interested in
Kashmir should solve most of these
questions and have the issue deter-
mined by a plebiscite.

The argument that is put forward
is that the plebiscite should be taken
up now because Kashmir has acceded
to India. Legalistically speaking, that
argument is correct but it ignores a
vital fact viz. that from the beginning
we have given an undertaking that
we certainly respect the will and the
wishes of the people of Kashmir. I
venture to suggest that if this question
is solved in a statesmanlike and re-
sourceful way by the two statesmen
it would be possible for us to have
a much better appreciation of the pro-
blems in Kashmir and there would be
a much better appreciation of our
standpoint that has been taken. I do
think, Sir, that this is one of the main
issues that we have before us for
solution so far as Kashmir is con-
cerned.

I think it has been the recognised
policy of the Government of India
that in all dealings, in all negotiations
with Pakistan the representatives of
the Kashmir Government will be
there to participate in the discussions
that take place. I think that is a salu-
tary principle to observe because so
far as the holding of the plebiscite is
concerned, the major portion of res-
ponsihility of creating fair condition
would devolve on the Kashmir Gov-
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ernment. The other conditions that we

have to satisty before a plebiscite is

held are things which have to be gone
into at a great length and have to
- be solved with a great deal of firm-

Xless.

I venture to suggest that so far as
the Indo-Pakistan problem is con-
<cerned we should try to get many of
these tangled issues solved as quickly
as possible ‘'go that it might be possi-
ble to build up a sounder economy and

create a better understanding between

the two neighbours who ought to be
together and who together can play

a noble and vital part in evolving a

new leadership for Asia and Seuth

East Asia.

Shri Juwaharlal Nehru: Sir, hon..
Members of this House have dealt
with what I said so gently and so
generously that I feel somewhat' em-
barrassed. There have been certainly

some Joud and very very strident
voices laying

general unanimity one might very well

doubt as to the validity of that un-

animous opinion.

I need not,

venture to put before the House that

every single problem that we have to

face—whether it is in the context. let
us say, of the foreign establishments

in India or of Indians overseas or any-

thing else,—is to be viewed today in
this big context of the world and of

the major problems of the world. I
have repeated this perhaps too often.’

but I do wish to lay stress on this fact.
Some might imagine that each pro-
blem can be separated and isolated
and dealt with in compartments. In
the world of today it cannot be done.
Every little thing that happens any-
where has itg reactions eclsewhere.

I suppose&_t__}}_le two major problems.v
of the world,

territorially speaking,

stress on some petty
matter here and there, but generally
speaking, hon. Members have accepted
and approved of all the basic policies.
alms and objects that we endeavour
to pursue. Now, that is naturally very
‘heartening, although it is sometimes
said that if there is some kind of

therefore, ‘say much v
about these basic matters except to

17 SEPTEMBER 1953 International Situation 4144

today are the future of Germany and v
the tuture of the Far East. They are
the two big problems, roundabout
which gather together all these ques-
tions of future war or peace. All other
problems are secondary; all other pro-

,> blems can be settled or can be dis-
: posed of and they do not give rise to

these major issues of war or peace in ,
the worldj

[MR. DEPUTY-SPEAKER in the Chair]

Now, we are not directly connected +
with the problems of Germany or of
Europe. We are in a sense not directly
connected with the problems of Korea,
but we are somewhat connected partly
because we are nearer to them in
many ways, and partly because
problems of Asia have a way
of acting and interacting among the
nations of Asia. But whether we are
directly connected or not. well, the’
fact remains, let us say. that some-
thing that happens in Germany or
that might happen there is going to
have worldwide repercussions. We
are interested, we are connected in
that way. Of course, we can do noth-
ing about it—maybe, if some questions
come up in the United Nations we
may express our opinion. Then again,
those two problems are connected
very much with the question of re-
armament. Now, it would be perhapsy
not becoming for me to express opi-
nions about other countries—what
they want to do or what they do not
want to do. But it is rather odd that i
while, on the’ one hand, people in the
world talk about disarmament. at the
same time people also talk and in-
dulge in rearmament. I think Acharya
Kripalani said something about our
not laying stress &n disarmament. [
am sorry if in the course of my pre-
vious speech I did not say anything
about it. But the fact is that of course
we do lay stress upon it; all along
we have been laying stress upon it. It
is of vital significance. It is, in fact,
the other side of the picture. That is.
once you lessen tension in the world.
once people gradually. step by step.
go towards some peaceful settlement,
then you create an atinosphere for./
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v disarmament. Otherwise, talking of
disarmament does not mean very
much,—just as some ardent and
enthusiastic people talk about world
government, world federal government

«and the like. Now, I suppose there
are many members here, certainly 1
am one of them who believe in that
ideal very much more. Believing in
it, yet, it seems to me at the present
moment a very unreal thing to talk

< about., While on the one hand talk
and prepare for war and these con-
flicts and tensions, on the other to talk
about world government does not
seem to fit in,—although it is a right
ideal, I have no doubt at all. Perhaps
it is good to talk about it so as to
prepare people’s minds. Anyhow, dis-
armament is most important, more
important than ever before that is
more important since the coming into
the picture of the atomic bomb and
the hydrogen bomb. In fact. if by any
manner of means, it could be laid
down that the atomic and the hydro-
gen bombs are not going to be used
anyhow, that itself would bring tre-
mendous relief to the world, although
1 believe there are plenty of other
weapons now unknown to those people
which are almost equally bad and
destructive. So, you cannot deal with
any question, whether it is the Korean
question or the German question or
the disarmament question, almost any
question, without dealing with the
whole lot. You cannot separate them.
And, therefore, if this House has to
think about a particular question in
relation to which we are deeply
interested, we cannot isolate it from
the rest. That is the difficulty.

The world has grown—it is an
obvious thing which has often been
said—so close together by various
developments that both the power of
doing good and the power of doing evil
have Increased tremendously. We are
all the time sitting almost at each
other’s doorsteps, each country’s door-
steps. there is no question of isolating
one and getting about the other—it is
there. And we have to choose ulti-
mately between world co-operation
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and world disaster. There is hardly
any middle way left for any country
or any of us.

Now, the United Nations was an
eg‘mest attempt to find a way towards
some measure of world co-operation.
If you read the Charter of the United
Nations I think you will be impressed
by its noble phraseology. I have no
doubt that the fathers of the United
Nations meant very well indeed. 1
have no doubt also that what they did
then was perhaps the best they could
do in the circumstances. We often
criticize the United Nations—what it
has done or not done,—but the United
Nations Organization merely reflects
the state of affairs in the world. It
is not the fault of the organization or
the charter, it is a fault of us, that is.
individual countries and the states of
the world. which is reflected in it. If
it is not reflected. then it becomes
something unreal, not in touch with
what is happening.

There is some ialk about the revi-
sion of the United Nations Charter.
All kinds of proposals are coming in.
Some I believe are good; some I think
are not good. Some can proceed from.
that rather unreal point of view, of
having some kind of broad document
which does not take into considera-
tion various obvious facts in the
world. Facts, I said; here are the facts:
that very few countries dominate the
world today by virtue of their mili-
tary or financial or other strength. It
is a fact. It is no good telling those
two or three powerful countries, what-
ever they may be, that you should
abide by the majority votes of 20, 30
or 40 countries, little countries spread
out all over the world. It is odd
enough, as I mentioned this morning.
for a question in regard to India’s
inclusion in this Political Conference
to be decided by the votes of very
estimable countries in Central America
and South America. In terms of popu-
lation, there is an enormous difference.
In terms of territory or population.
there is an enormous difference bet-
ween those voting on one side and
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those voting on the other. So you can-
not have some kind of paper constitu-
tion, a democratic constitution for the
United Nations because that ignores
the facts of today. You cannot ignore
that. That is why when the United
Nations started, the fathers of the
United Nations tried to make some
provision for that. It was perhaps not
a happy provision, but it was an in-
evitable provision at that time. Well,
1 am not going into this question of
changes in the United Nations Charter
which would come up in 1855, normal-

ly speaking.

But there is this basic question
before us as to whether the United
Nations, well, is a United Nations or
is not—is it something else?—whether
it is an organization which offers
scope to every independent country to
come into it, or whether it is a selec-
tive organization of nations represent-
ing some particular viewpoint, and
closing its doors to countries not re-
presenting that viewpoint or having
some different viewpoint. That is an
important thing, because there is no
doubt at all that " when the United
Nations were formed, it was intended
to include all the independent nations
of the world—there may be some
doubt whether a nation is fully inde-
pendent or not, but it is a different
matter—because there is a tendency
today te make the United Nations not
an organization of all the nations of
the world but of selective nations how-
ever eminent they may be. Now, it
that happens, of course, that puts an
end to the basic conception which
underlay the whole idea of the United
Nations. It becomes a group; it may
be a powerful group; it may be a big
group; it may be a 90 per cent. group;
but it is a group. It represents not
the entire world in a sense—though it
would be unfortunate if that develop-
ment takes place, because Inevitably
others that are left out form their
separate groups. and then you have
two United Nations, call them what
you like.

Now, I wish just to deal with an-
other matter, if I may repeat what I
said. The basic fact is that when you
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have, as you have today, power con-
centrated in a few nations, a very
powerful country,—looking at it quite
objectively,—has no great difficulty in
coercing or influencing to the point of
coercion a very weak country. When
you have two, three or four powerful.
countries which cannot see each other
what is going to happen? War may
happen. It is an attempt at coercion,
by violent means. Whether it is a good

-thing or not that is another matter.

We have arrived at a stage when.
it is patent that power is so equally
divided, or at any rate it is not so
unevenly divided, between the mos!
powerful countries. I am not thinking.
in terms of ideologies and views, but
am simply presenting the situation
objectively. When power is not too un-
evenly divided, then you cannot coerce
either by threat of war, or indeed by
war itself. The result is that either
you go in for the gamble of war with
its inevitable and tremendous destruc--
tion, or you come to the conclusion
that it is folly to destroy everything.
destroy even what you are trying to
get: you get nothing out of it.

In fact, if I may say so with all res-
pect, every intelligent person can see
today that war has ceased to be a
successful instrument of policy in the
big sense of the word. Of course, you
may have war, it may be thrust upon
you—it is a different matter. But
generally speaking, it is not a success-
ful or an effective means of policy, as
it may. have been in the past.

Therefore, the only alternative is
to seek ways other than war. How
can one do that? Well, first of all try
not to interfere with each other, that.
is, live and let live. Since your inter--
ference is not going to lead to get-
ting what you want, the obvious way
of discretion is not to do something"
which leads you nowhere at all, ex-
cept to large-scale destruction. It does
not lead you to what you want to get.
That means that one must accept the
world as it i{s, and not interfere with-
each other, whether ideologically,
militarily or otherwise. There may be-
petty conflicts, there may be all that,
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but in the major sense one accepts
things as they are.

Now, is the world prepared to accept
that position, in view of two very
powerfull nations, blocs, which look
at each other with extreme suspicion
and fear? I do not know. But I think
there is a growing body of opinion,
certainly in Europe,~—I leave out Asia,
because Asia is to a large extent out-
side that picture of conflict,—which
is the centre of conflict, to live and
let live, not to take these risks of
‘war, etc.

We talk of great blocs of nations
and all that. There is no doubt that
‘where there are large associations,
there are also differences of opinion
among them, differences of approach.
in this direction or that, political,
economic and others. So, let us not
think of solid. integrated blocs here.

So, we get to this position that by
any intelligent approach there is no
virtue left in continuing these major
conflicts. Now, for the moment, the
current issue is the dominant issue in
the sense that if it is solved, un-
doubtedly it would mean a lessening
of tension all over the world. Even as
the signing of the Armistice brought
a lessening of tension, the actual con-
clusion of some kind of a settlement
in the Far East would go a tremendous
way and would encourage the forces
of peace in the world. On the other
hand if that breaks down, if no Politi-
cal Conference takes place, obviously
tension all over the world increases,
not only in the Far East, but in Europe
and elsewhere too. These are the
dominating features of today. Behind
them, of course, lie other matters,
economic, trade, etc., whether you
want to divide up this world into
separate compartments not dealing
with each other. not trading with each
other, and so on and so forth.

Again, you will find in Europe.;év

very strong tendency in most countries
of Burope, desiring a relaxation of
these barriers, desiring trade between
even countries -~hich do not agree
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with each other on other matters. I
have no doubt that if there was such
trade it would help in lessening this
tension. I venture to put this parti-
cular aspect before the House again
so that'we might consider our other
problems 'in the light of this.

Now, a few questions were put to
me. Practically speaking the major
point which was stressed by some hon.
Members opposite was an old theme.
In fact, many old themes were re-
peated today, but the major one was
our continued association with the
Commonwealth, I confess to a feeling
of surprise at this constant reiteration
of an empty theme—of something
which may be, of course, talked about
in language of eloquence and passion,
but something which has no content.
I say. I want to see the content in it:
I want them to tell me the content:
1 was waiting and waiting to hear the
content of it—but nothing; only as the
hon. Member, Prof. Mukerjee said,
‘contamination™—let us not be con-
taminated. I am afraid this is an old
Hindu caste outlook coming in this
business of untouchability! 1 said this
morning that the terrible thing is that
we are getting back in world politics.—
not we In India. byt all over the
world,—this bigoted religious frame
of mind without some of the saving
graces of religion, and you see this
business of untouchability, this busi-
ness of not meeting. not talking. I
am blaming any one country—it is
fairly widespread on every side. Now,
this is not only a wrong approach, it
is an approach which puts an end to
the right approach, that is the approach
to seek for a settlement. Obviously, if
you treat the other as an untouchable,
as something that contaminates. then
obviously there is no settlement. you
remain apart. You may have conflict,
or if you subsist apart from each other
vou may do so fer rome time,

. Now, take this business of this Com-v
monwealth association. again. I should
like to know, I repeat, what we have
dane, or what we have refrained from
doing which we ought to have done.
because of this Commonwealth assocla-,,
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th®t is the test, surely. There is no
other test, except your likes and dis-
likes: you do not want to be with
them./This contamination business is
another matter. That is no argument,
and if at all that is a wrong argument
put forward. There are countrieg in
the world which have been associated
in the past greatly, and in the present
somewhat also, with these old imperia-
lisms and colonial domains, etc. Un-
doubtedly so. There are countries in
the present which have expansionist
tendencies. I am not blaming them.
Great power brings in expansionist
tendencies, wherever it may be, what-
ever ideology pursued by the country
may be,—tendency to influence, ten-
dency to bring round, tendency practi-
cally to coerce other countries and
come into line with them. That every
‘day happens all over the place in the
name of peace. What is that? Call it
by any name you like. Therefore, 1
should likeeto know which of them—
which of us—is free from blame. Are

we blameless in all our actions? We
talk about Indo-Pakistan relations
and I lrave myself often criticised

what had happened in Pakistan and
what had happened in India, in the
last few years. I have very often re-
minded the House ¥hat we are open
to blame and I am not able to say
that we are blameless in regard to
Indo-Pakistan relations. If we were
completely blameless, then no amount
of blame on the part of Pakistan would
come in thhe way. That may be a
theoretical proposition, but I think it
fs fundamentally true that ultimately
if you are completely in the right, you
will win through. But nobody ever is
100 per cent. in the right—that is a
different matter. I say that this busi-
ness of trying to consider ourselves
as pinnacles of virtue and others bad
and not to be contacted with, is not
either good politics or good sense. It
has no real meaning. They come into
contact with each other—the countries
of the world in the United Nations.
They smile and laugh with each other
whatever they may say in their public
speeches there. They come into con-
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tact in their various chancelleries else-
where—our Ambassadors are con-
stantly doing, and rightly doing so.
There is no other way to get on in
this world. Therefore, let us not talk
about this.

Also, if we constantly think in terms
of the past, that is also not good. We
never catch up with the present and
never prepare for the future, If we
are continuously thinking, let us say,
what the British did in India was bad,
it will produce complex in us and
produce complex in other countries.
Fortunately, I think it is an extra-
ordinary thing that we have more or
less got over that complex in India
because of the manner of solving this
problem with England. Of course,
memories may remain, but it has been
a major event for ages that this pro-
blem has been solved so as not to
leave any complex belrind. So, every-
body knows about Britain’s imperia-
lism in the past and the relics of it
today. Other imperialism everybody
knows; also of other countries today
which are expansionist, which are
even sitting on the heads of imperia-
list countries of today. So, how are
we do deal with it? Not by retiring
into purdah ourselves, but we have
to deal with those countries and deal
with them not in an unrealistic way,
not cursing everybody for the evils
they did. I try to avoid this as far as
I can. We ought to avoid mere de-
nouncing and criticism of other coun-
tries for their internal deeds just
because we don’t like them. We should
avoid that on the whole. Sometimes
those internal happenings may affect
the human race—that is a different
mattier. Suppose there are some ques-
tions in Africa. I have no desire, from
a variety of points of view, to criticise
any of the happenings in East Africa
or North Africa which are not the
concern of India, politically speaking,
but there are two things that induce
me ¢o say something about this. One
is the tradition of the last at least two
generations in India. We have grown
up. all of us, in certain traditions—
anti-Imperialist, anti-communal, anti-
reacial domination and having grown
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up in them one cannot easily submit
to these things, but one should res-
train oneself realising that constant
talking and denouncing does no good
to that part of our training. The other
fact is that there are some things, if
1 may say so, which raise the question
or the extent to which racial discrimi-
nation has proceeded in various parts
of Africa and that raises a human
problem of the utmost magnitude.
When such human problems arise,
then it is wrong to be silent. There-
fore, we may have to say something—
we may do it in a restrained way—
because it is a sign of your strength
and your mode of judgment. If you
refer to these things in a restrained
manner, it goes further instead of
merely shouting about it, which is no
indication of strength at any time.

. So, coming back to this question of
the Commonwealth and looking back
over these 5 or 6 years, and especially
during the last nearly 3} years, that
is to say, since we became a Republic,
I have not a shadow of a doubt in
my mind that our association with the
Commonwealth has helped us and
helped the causes for which we stand.
I have no doubt in my mind. That
does not mean that I approve of every-
thing that happens in the Common-
wealth. Obviously I am entirely
opposed to everything that is happen-
ing in the Union of South Africa, but
that does_not affect my being in the
Commonwealth. Am I to leave the
United Nations because I don't like
some countries thereof? I seek as
many spheres of co-operation as possi-
ble. For instance, India functions in
the Arab-Asian group. There is noth-
ing to bind us to it. We function and
go our way. We function with every
fndividual country to the east of India
in a very friendly way. Nobody talks
about that. We function in the Com-
monwealth with complete freedom to
do what we choose. How does this
affect our freedom, I want to know.
In fact, I think that our entry into the
Commonwealth has enabled India to
play a more vigorous role in our
affairs and to advance the Causes we
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stand for than we might otherwise
have done. 1 do not want to put it at a
high level; we must talk and think in
modest ways. Undoubtedly we do play
a role in the world today. That role
is'all the greater because we work in
various associations of nations, whether
it is the Arab-Asian, whether it is the
Commonwealth, and so 05;:

Shri Mukerjee read various state-
ments and various articles from news-
papers and from periodicals. It is an
extraordinary thing, because certain
of the periodicals that he does not
approve of have said in praise of me,
not from their point of view, nor
yours and not mine. That in itself
must prove that he had gone wrong.
He also read from ‘The Economist’
where something was said about
General Smuts and me. It may be he
is thinking all that is right."Are we
to know our actions and our policies.
by quotations from such periodicals
and newspapers?

7 PM.

One thing rather surprised me.
Shri Mukerjee read from an answer
that the . Colonial Secretary of the
United Kingdom laid in the House of
Commons of the? British Parliament.
When some reference was made, a
question was put about what I had
said here in India—it was I think at
a meeting of the All-India Congress
Committee in Agra. I had said some-
thing about events in Africa. I did
not mention any particular question
of Africa, but I had expressed myself
in fairly vigorous language about
these happenings in Africa. And the
question being “asked, the Colonial
Secretary gave the reply which, I
think. Professor Mukerjee read out.
The question was:

So-and-so “asked the Secretary of
State for the Colonies what represen-
tations Her Majesty’s Government in
the United Kingdom have made to the
Government of India regarding recent
official public statements by leading
Ministers which have led to an in-
crease in the unrest and racial. tension
existing in Eastern Africa.
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MR. LYTTELTON: I assume that my
hon. friend is referring to recent
speechaes by Mr. Nehru, in which eccur-
red certain remarks about conditions
in Africa. Mr. Nehru has been left in
no doubt that Her Majesty’s Govern-
ment in the United Kingdom categori-
cally reject these remarks in relation
to the territories in Africa for which
Her Majesty’s Government are res-
ponsible,' and deplore their possible
effects on public opinion.”

Now, if I may say a few words about
this, I do not quite know what he
means when the Right Honourable
Gentleman says that he categorically
rejects my remarks. I make the re-
marks, not he. They are an expression
of my opinion. He might say he does
not agree with them. It is open to
-him to say that. If I say a fact he
might say it is not true according to
him. But I do not understand when
he says he rejects it.

Secondly. I should
Professor Mukerjee's attention to this
fact that this mere question and
answer and what preceded it, that is
in regard to what I said, might bring
some light to him as to our position
in the British Commonwealth. It
might show to khim how we function
without fear or being forced into any
direction against our own.

Thirdly, I would say this that just
as the Right Honourable Mr. Lyttelton
sald that “Mr. Nehru has been left
in no doubt that Her Majesty’s Gov-
ernment in the United Kingdom cate-
gorically reject”, may 1 say that Her
Majesty’s Government in the United
Kingdom has been left- in no doubt
as to how we feel about this matter.
And there the matter rests.

We feel very strongly about them
and we feel about them in spite of
the fact that we do not wish, on
account of international decorum and
procedure, to interfere in other coun-
tries’ internal affairs. Becauge, if that
is done, - then international affairs
would gradually become a bear-garden.
To some extent of course they do
approach that condition. Even though

like to draw !
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one does not object to things, there
are some things one does, one cannot
suppress. And in such matters we
have expressed our opinion freely and
frankly, not offensively or aggressively
but freely and frankly. But ] lave ne
doubt in my mind that in expressing
these opinions we represent not only,
of course, the vast majority of the
people of India but the vast majority
of other peoples in Asia and, if I may
say 80, a very large number of people
in England also.

So en hon. Members consider the
question of ‘the Commonwealth let
them look at this. Does our associa-
tion with the Commonwealth prevent
us from doing anything which we
want to do or which we ought to do?
Does it make us do something which
we do not want to do? I may leave
out minor considerations; in the
balance, has it helped the cause of

~ peace in thre world or not? I.say
r, y definitely that it has helped—to what
‘. / extent, of course, isa different matter.

But it has helped. If we havé been
influenced by others occasionally, we
have also influenced others very
greatly. And that is what you can see
in a variety of ways, how the voice
of India, the opinion of India countE?

Shri H. N. Mukerjee: You were very-
helpful regarding the recruitment of
Gurkhas. And that was the statement
made by Mr. Nutting, Under Secre-
tary of State.

Shri Jawaharlal Nehru: I do not
quite know. Mr. Nutting is no doubt .
a courteous gentleman who uses the
proper diplomatic language unlike the
hon. Member opposite. We were help-
ful in what? We informed the British
Government that we cannot permit
the continuation of any Gurkha re-
cruitment on Indian soil. Well, this
was, naturally, rather not very agree-
able to them. It upset some of their
plans. We said: we are very sorry, but
this cannot go on. Then they told us,
agreed,—they mentioned something
about their applying to the Nepal
Government. We said: certainly, you
can do, it is between you and the
Nepal Government, we do not come .,
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v into the picture. They asked us whe-
ther a part of our agreement—the
agreement in regard to transit of
people in civilian attire—was going to
be affected or not. We looked into the
matter, and from every point of view
we found that we could not, it would
not be proper for us to, upset that
agreement. All people in civilian attire,

v normally they can go. That is the
measure of the help—apart from the
fact that it was an agreement entered
into in 1946, that is to say, before the
change-over in India and all that.
But it was a subsisting agreement.
That is the measure of the help we
have given. If Mr. Nutting has refer-
red to it in courteous language, I do
not know what inference Professor
Mukerjee draws as to how we go
about recruiting further or what we
do about it.

Dr. Lanka Sundaram put some ques-
tions about the U.N. Obervers in
Kashmir: what are the duties of the
U.N. Observers? Well, I am replying
to this question without the book. I
do not exactly know, butI think more
or less I am correct in saying their
duties are to look after the Cease-Fire
Line. Then, why have they their
headquarters in Srinagar? Obviously
because Srinagar is a pleasanter place
to live in than the Cease-Fire line.
Whether they behave or misbehave
there, is another matter. But, you can
hardly ask persons to live always in
an imaginary line in a wilderness or
to put up an office there. But, it is
true that in the past while on the
one hand we deprecated any whole-
sale charges being thrown about.—it
is not right that we do so,—in indivi-
dual cases we have had to take note
of objectionable activities. I am not
talking of recent past; I am talking of
the last 2 or 3 years. We have pro-
tested, reported and taken action. We
have declared some observers persona
non grata. They have been withdrawn.
All this has happened in ones and
twos in the past. But, because of that,
I would not be justified in saying that
all of them are like that. One has to,
and certainly when I speak with some
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responsibility I have to, weigh my
words. I know of course, that in Sri-
nagar or in Kashmir there are people—
I am not talking of UN. Observers:
there are others—whose activities are
highly suspicious. They may not be
actionable as such. Sometimes, they are.
Then, we take action. We do not pub-
lish all these things to the wide world.
But, if any such information comes, if
it comes to Kashmir Government, they
will take action, and if it comes to us,
we will take action. We shall do so.
But, allowing ourselves to run away
with the idea of some kind of wide-
spread scare, I think, will not be
desirable and will not lead us to un-
derstand the situation. We will
imagine that some mysterious persons
are creating all the difficulties.

Dr. Lanka Sundaram then put me
the question, how far the Cease-Fire
line is from Gulmarg. It was not quite:
clear to me, unless he meant it in
relation to Sheikh Abdullah going to
Gulmsrg. I cannot give the exact is-
tance. It is not far from Gulmarg;
may be a few miles.

Some Hon. Members: Five or six
miles.

Shri Jawaharlal Nehru: May be.
Personally. I can tell him that I am
quite sure in my mind that Sheikh
Abdullah did not go to Gulmarg with
any such scheme about the Cease-Fire
line or crossing it. He went to Gul-
marg, as he often did, for the week-
end.

Dr. Lanka Sundaram: The point 1
made was: was it a fact that there
were certain foreign elements there
and Sheikh Abdullah met them on the
night of the 8th?

Shri Jawaharial Nehru: Not to my
knowledge. I have no idea.

Then, Prof. Mukerjee laid great
stress on our Red Crass units that was
returning from Korea not being
allowed to land in Penang, Malays. 1
have the greatest respect for Prof.
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Mukerjee. But, sometimes his facts
are weak.

Shri H. N. Mukerjee: I quoted
Major S. K. Banerjee who was re-
ported in the papers as having said
what I said.

Shri Jawaharlal Nehru: I know.

Shri H. N. Mukerjee: Hereafter I
will collect facts from the Prime
Minister.

Shri Jawaharlal Nehru: It is per-
fectly true that they were not allowed
to land there. Nobody was allowed to
land from any other ship because
there was quarantine in Penang at that
time. It had nothing to do with any
other reason. It was quarantine
period. If they were prepared to stay
there long enough, they would have
been allowed to land. They could not
afford to do that. There was absolute-
Jy no question of discrimination or
where they were coming from or whe-
ther tey were Indians or others. The
reason he gives is extraordinary: that
because Indians and others had been
carrying on a brdave fight in Malaya.
somehow, the landing of these people
would have made a difference. I do
not see how the argument follows.
There is no doubt that in this case it
was a sheer case of quarantine. That
is why they were not allowed to land.

Dr. Syed Mahmud made a sugges-
tion and I think it was vaguely sup-
ported by one or two others, about
my convening a conference of Asian
and African nations. This kind of
thing is often suggested. But, it is not
quite clear to me what people mean
by it. One functions either in a gov~
ernmental capacity, as the Government
of India or as the Prime Minister of
India or Foreign Minister, doing some
such thing or approaching other Gov-
ernments, or one functions in some
kind of non-official capacity, inviting
leaders of other countries. It is, of
course, difficult to function in a non-
official capacity when one is the Prime
Minister or a Minister. Some years
back, we had an Asian Conference
here in Delhi: in 1947. That Confer-
ence was convened by us before any
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of us were in the Government, as non-
officials. When it took place we were
in the Government. We had invited
non-official organisations as well as
Governments on a strictly non-politi--
cal basis, on a cultural basis; because,.
otherwise, most people “did not want
to come. That went off successfully..
There was another Conference con-
vened by me on a special basis; the:
Indonesian Conference, at a particular:
moment when the Netherlands Gov-
ernment had started their second
campaign in Indonesia. That was in
January, 1949. It was a very special
case and a very special position had
been created. Even in the Indonesian
Conference, which was very special,
some countries of Asia did not come.
Why did they not come? They sympa-
thised, but, they did not wish ta get
entangled in these political problems.
People do not seem to realise that if’
we had a conference of this kind, we
would embarrass greatly every coun-
try that we invited. Some may over-
come the embarrassment and come.
Others will certainly not come. Not
because they would not like to confer
with us, but because of the embarrass--
ment caused to them. Because, what
does it mean? This kind of conference:
meets together to .consider the world
situation and issues challenges to-
various countries that this must be
done and this must not be done. It is
not an easy matter to do that this way.
Normally a country functions in the
diplomatic way. We send a de marche:
or aide memoire formally or informal--
ly to other countries and express our
views. They send their reply. There
are various informalities and formali-
ties in dealing with other countries.
This is not normally done: one coun-
try calling a oublic conference to con-
demn another country. People seem
to get mixed up between the agita-
tional aspect of the question and the
governmental approach aspect of the
question. I know this aspect is getting
mixed up, because, all kinds of con-
ferences take place,. sometimes with
right objectives too like peace.—Peace
Congresses and the like where the
agitational aspect and the govern-
mental aspect get hopelessly mixed
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.up. I am not going into the merits of
.it. This business of calling for a con-
ference is not the way Governments
function. They don't. It may be the
function of some small weak Govern-
ments who do not count. It does not
.matter what they say, this way or that
way. Where a country values its
opinion, it speaks with some dignity.
This is not the way to speak in a
-dignified manner.

Dr. Lanka Sundaram put me a ques-
tion and suddenly threw article 352
of the Constitution at me in relation
-to Kashmir,

I suppose it was some kind of a
:rhetorical question asking me if any
one in Kashmir had invoked, or any-
body has invoked—we here or any-
‘body—the emergency provisions of
the Constitution. Well, the answer, of
course, is “No”. Nobody did. Article
‘352 was not invoked. There is no ques-
tion, in fact, of invoking it., and we
have not interfered in that way at all
in any sense. But, I should like to
make clear. absolutely clear, that at
no time during these last eight weeks
in Kashmir has the Indian Army parti-
-cipated in the slightest: not a single
‘member of the Indian forces in Kash-
mir has participated. Of course, it is
“true that, they are there both in the
cease-fire line and round about in
some cantonments, but I should like to
‘make clear one thing: it is true that
some of our Central Reserve Police
"Force, some of our Police forces, had
been there, and they have been there,
some of threm, previously, because the
Police force of the Jammu and Kash-
mir State are very small in number,
relatively small considering every-
thing and therefore, some of our
Police was sent to them. and has been
lent to them from time to time. In
‘regard to our Army, some misappre-
‘hension has occasionally arisen be-
cause some years back we gave to
them or sold to them some surplus
uniforms we had here. and they were
used for their Militia. So. they put on
some of our old military surplus uni-
form, and maybe, sometimes, those
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who do not know might mistake them
for Indian Army uniforms.

Finally, after all, we come back to
this, that in spite of the greatness and
power of nations, they all seem to
suffer from fear, fear of encirclement,
fear of attack, fear of infiltration, all
kinds of fears, fear of the Atomic and
Hydrogen bomb on the other side; and
unless one gets rid of that fear, any
scheme of things that we draw up is
not likely to give effect. I think I can
say with some measure of confidence
that in spite of our lack of strength
in most ways that count in a country—
we are, of course, nowhere in the
military race; financially we are a poor
country, and all that,—that we are not
afraid of any country round about.
Changes have taken place in the North
East with China there. We sometimes
have trouble with Pakistan and all
that, and people seem to think, if you
read some books or articles written
in other countries, that because of
these changes we must live in con-
tinuous apprehension and fear of
something happening. Well, we don't.
What is more, we are less afrald than
the other great countries; and we are
not afraid, partly because we have
absolutely no designs on any other
country; we are absolutely deter-
mined also to protect our fron-
tiers from any incursion, invasion
etc., however, wherever it might
take place. Otherwise, we are not
interested really, except in a humani-
tarian or a hruman way, what happens
elsewhere. Anyhow, long ago when
we functioned in our struggle for free-
dom without arms or anything, in
some measure we imbibed the lesson
of the Master not to be afraid. and
so we carry on without fear to the
best of our ability.

Mr. Deputy-Speaker: Out of the
various tamendments that have been
moved, I have received a letter that
the Opposition would like fo divide
on Amendment No. 18 dropping items
(1) and (li). I shall now put the
amendment omitting these items to
the vote of the House,
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The question is:

That in the motion, the following
Jbe added at the end, namely:—

“but regrets that it has failed
to create conditions favourable
for a just and democratic solu-
tion of the Kashmir issue outside
‘the UN.O.”

The motion was negatived.
Mr. Deputy-Speaker: The
is:

That in the Motion, the following
be added at the end, namely:—

“and having considered the
same the House approves of this
policy.”

The motion was negatived.
Mr. Deputy-Speaker: The question
is:
That in the Motion, the following
be added at the end, namely:—

question

“and having considered the
same, this House .regrets that—

(i) in view of the fact that India
and Pakistan have agreed to
negotiate direct over the
question of Jammu and
Kashmir, effective steps have
not been taken by the Gow
ernment to curb the harmful
activities of the U.N.O. ob-
servers in the State, and to
secure their withdrawal from
the territory of India;

(ii) even after the statement of
Mr. John Foster Dulles about
the price India had to pay
for her neutral foreign
policy, namely, deprivation of
membership of the Political
Conference on Korea, Indian
troops have been put at the
disposal of the UN.O. for
custodian tasks in Korea:

(ii) in view of the  declared
‘attitude of the U.S.A. towards
this country, the Government
have not dissociated them-
selveg from the activities of
the UNO. ; and

441 PSD :
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(iv) the Government have not
taken effective steps to
restore freedom to the people
of foreign settlements in
India by securing their
merger with this country.”

The motion was negatived.
Mr. Deputy-Speaker: The question
is:
That in the Motion, the following
be added at the end, namely:—

‘and having taken into consi-
deration the same, this House ap-
proves of the policy.”

The motion was negatived.

Mr. Deputy-Speaker:
is:

That in the Motina, the following
be added at the end, namely:—

The question

“and having cousidered the
same, the House ig of opinion that
the policy pursued by Govern-
ment will further the cause of
peace and settle the question of
Kashmir without resorting to
violence.” .

The motion was negatived.

Mr. Deputy-Speaker:
is:

That in the Motion, the TYollowing
be added at the end, namely:—

The question

“and having considered the
same, this House regrets—

(1) that foreign policy ig being
conducted on party consi-
derations and is partisan in
character;

(2) that it has succeeded to
solve some problems of
other nations but failed to
solve our own;

(3) that it has attracted atten-
‘tion of all nationg but fail-
ed to gain their real friend-
ship.

(4) that it has failed to evolve
a definite and consistent
policy for Asla;
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(5) that it has led to misunder- Mr. Deputy-Speaker: The question.

standing rather than uunder- is;

standing of India; .

That in the Motion, the following,
(6) that it has been tolerating be added at the end, namely:—
pockets pf colonialism in

India; and

(7) that it hag failed to get the
full confidence of the House
of the People.”

The motion was negatived.

Mr. Depnty-Speaker: The question
is:

That in the Motion, the following
be added at the end, namely:— is

“and having considered the
same, this House regrets that the
Government of India have not
taken effective steps to mitigate
the sufferings of Indian nationals
residing in Ceylon, Malaya and
South Africa.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:

That in the Motion, the following
be added at the end, namely:—

“and having considered the
same, this House accords full sup-
port to the policy, and the steps
taken in pursuance thereof.”

The motion was negatived.

Mr. Deputy-Speaker: The question “and having considered the
is: same, this House is of opinion

That in the Motion, the following that the policy of non-violence
be added at the end, namely:— pursued by India can alone soive

“and having considered the the wor.d problems.”

same, this House regrets that the

motion does not underline India’s

special interest in a settlement

being arrived at at the forfhcom- is

ing political conference in respect

of Korea and that the motion con-

tains no specific condemnation of

_"and havingl considered the
same, regrets that Government
18 not yet following a consistent
and positive policy of peace, free--
dom and well-being of all peoples
which is threatened by the Anglo-
American policies particularly in.
Asia and Africa”.

The ‘motion was negatived.

Mr. Deputy-Speaker: The question.

That in the Motion, the following:
be added at the end, namely:—

“and having considered the
same, this House endorses and ap-
proves the policy, noting with
profound satisfaction the global
recognition accorded to India's
efforts in the cause of peace by
the election of Shrimati Vijaya-
lakshmi to the presidency of the
current United Nations General
Assembly.”

The motion was negatived.
Mr. Depuly-Speaker:
is:

That in the Motion, the following
be added at the emd, namely:—

The question:

The motion was negatived.
Mr. Deputy-Speaker: The question

That in the Motion, the following
be added at the eand, namely:—

the policies being pursued by the
British Colonial Office in Africa
and by the Malan Government in
South Africa.”

The motion was negatived.

“and having considered the
same, this House 1is of opinion
that the policy adopted by the
Government of India, namely,
that of non-voilence, of non~
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attachment with any particular
group and of advocating and fur-
thering the cause of weaker nations
endeavouring to attain full free-
dom, can alone conduce to world
peace, create friendly relations
among the nations and bring hap-
piness to their masses.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:

That in the NMotion, the following
be added at the end, namely:—

“and having done so thig House
approves of the said policy.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:

That in the Motion, the following
be added at the end, namely:—

“and having considered the
same, this House is ol opinion
that the policy pursued by the
Prime Minister with regard to in-
ternational matters is the only
policy which can lead to lasting
peace in the world and congratu-
lategs the Prime Minister * on the
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success of his efforts to ease inter-
national tension.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:

That in the Motion, the following
be added at the end, namely:—

“and having considered the
same, this House ig of opinion
that the foreign policy of the Gev-
ernment is neither neutral nor

dynamic.”
The motion was negatived.

Mr. Deputy-Speaker: The amend-
ments are also barred.

The question is:

“That the present international
situafion and the policy of the
Government of India in relation
thereto be taken into considera-
tion, and having considered the
same the House approves of this
policy.”

The motion was adopted.
The House then adjourned ¢ll @

Quarter Past Eight of the Clock om
Friday the 18th September, 1953.





